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Appendix 1 Numerical model details 

... "'" TI.LEMAC-2D Modcl lk se, ipl iQlI 
Th .. SANDI;LOW-2D Mode l [)e~rj pt ion 

SUBlEr -211 Tccl\"i<;all>cscriplkm 
The TOMA W AC ,pectral wa" c (r~ l l.fnrmMi()n model 
The Alf! EM1S w"V~ Uis ,u,b,mw Model 

no 
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1746Kris'm, r"' '''''' Oort 
Hy .. ou l", """"" 'naStC>ily 

The TELEMAC-2D Model Description 

lIe.;criplion of model and main area. of apl,licalion 
TI'LI' MAC_2n is a "ophi'li~akd flow mode l, which was or ig inaTed by I.NII in Par i" 
for fre~ s urfac~ flows. IT ,olves tbe 20 d~pl h- irllegrated shallow walcr cqualion, 11,"1 
are u""d 10 model flow, in riwrs, estuaries and sea,. IT use. ti nite clemenltechn iqllCS 
'" that very Ilexiblc, ""SlruC i<"ed Iriangular gri d, can be used. It has !lee" developed 
uodcr a 4uali ly assurance s)·stem in cludi ng the applicat ion of a sl~"dar<1 SCI of 
validat ion tests. 

The model can s i"". lak dcplh in l"gml~d tidal flow. in e,tuaries and .,ea. includ ing the 
pr~sence of dry ing hanks. It earl also ,im"bl" flows in riv~rs includi ng turbulence 
struct"res rcs"lling from flow obstruct ion, arid tran""r iticaillows. 

The advanlage of '''ing finite elements lie, primari ly in Ih e pos,ibi lily of using a wry 
flexible grid. Thi , is superior to u,ing an ortbogonal curvilinear Wid a, thc IIscr h(1.' nu 
more complete control ovcr grid rc l1 rn:mcnl wilh a fi nite ekmenl ,ystem. 

The arrlication. of TELEMAC have includ~d stud ie, of ti dal flow" ,torrn .urge" 
floo,]' in rivers, darn break ,imulat ion" eooling watcr dispersion and infill ofnav igalioll 
cllalll'cis. 

TheO""lic~1 b~ckgruund and soJutk", method. 
TELFMAC ,olves the :;hallow w"l~r c4ualions on an un'truct ur~d finite element grid 
(usually with triangular clements). TIl c various . 3r iabks (lx:d elevalion. walur dupth. 
free surface 1c"~I, and Ih~ U and v velocity components) are defined at the nodes 
(vertice, of tr iangles) and li"cat varialion of Ih~ wat"r and bed elevati on and of the 
"cloci ly wilhin I h~ lriallgles is assume<l 

When Ih~ mode l is used a lime_,tcp is cI' oSCTl a,oU Ihe compulalion i, ad.anccd for Ih e 
requ ire<! nlJmlx:r of limc-,kps. Th~re i, no particular limit on the l ime_step tor a , table 
computation hut it is lx:st 10 ensu re thallhe Courant number ba,ed 011 propagat ion speed 
is Ie&< than aboul 10. It i. to und tbat if the S(ll llli on is ncarly slcad)' thc" fcw 
computat ional iterations ~r¢ required at each st~p 10 achieve the required level of 
acc"ra~y. which ill TI'LEMAC i. computed ~ccord;ng lo the adual di"erg~ne~ from Ihe 
accurate solul ion. ril" computation at ~ach time-step i, 'plil imo two ,tage., an 
advective ."ep and a prop.~ga l ion-di IT",ion >kp. 

Th. a,h'etli~ e s leJ' 
The ad"eeti"e ,tep i, computed using characlcr;,lic, or , Iremll-w ise upwind l'dro,'­
C,a lerk in. n,c d", rJcICri'li~ st~p mak~s it possihle for the code to han dle .uch pmhlems 
a, flow over a bump givi ng risc 10 locally supcreritkal flow and edd ie. shedding beh ind 
flow ob:sl ru~lion'. 

The prol.HgMionidiffu sioll step 
TIl~ fi nite clement mcth od used i, based on a Oalerki n variational formulation The 
resulling equalions for the n"dal values at each time-step arc sol.ed usiog an ilcrali.c 
mcthod bascd On pre-cond itioned conjugate gradient (peG) methods SO that large 
problem' ar~ solved c llk ienlly. Sncral I'CO ,olver.< are coded an d a ""Iection is 
a~aila ble 10 Ih" use r. The com plete matrix is not a'<cm blcd. In stead a" elem C"1 by 
elem~nt method is u,~d so lhat mo,1 of the operations are carried oUi on Ihe eleme nt 
malrice,; Ihi. is complltationall}' more cm~icJlI, both in ,peed of ex~cuti on "Jld in 
memol)' rC"lllir~m~n"- Rath er than us ing Oauss quadraturc exaci ",,"lyli~al fomlUlac 
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K" ..... J'OI .. m """ 
~I'" """"'100" MooI)' 

r\J""tioll~. graphiclll I""-=" ta! io" of re;-ullll and II!ililies for ~lrs 3"" ly~;", ~lId lik: 
forma! CQIl""",ion. 

OUTI'lns 

Oulput Imra melers 
SANDFLOW -lLl calc LJ lak' conc~ "tl'llt i o,,~ of ~ LJ'l"'nd.d ",dim" nt .1 "d di.t rihillior\s of 
cru,;" n and depos ition a' c stored al "s~r sc ,"elcd itl tc,va l, d u, ing. the nit' . 
SANDfLOW-2Ll calcu lates su, pcmkd ;;.: dimcnt conce ntration, "'o>io" and ,k:i"O.lilio11 
th"",ghout the model areA tor each tim., step through tile lide. 

Output files 

r'--8Ch run of the SANDI' WW -20 mo<kt II"'wralc:'! Ih"'" output files. Twu or the,," tile.<; 
~onlain too ... spcnd.."d ronccntrations and bed d.,,,,,,,it •. fhe third output file; the Li .. 
File ~0I"8i"s run infonnat ion_ 

O utp ut llints 

l 'he ,esult. from tM SANLlfLOW_21l may be rcpmlenl.-d ",ing ' ''110.1 qua lily-graphi., 
" Iilili~ i"cl"ded in the TIIlEWAY_2 0 ~y~tcm or, " 'here 11'.l."MA(;_2U lui, been 
,icployed , the RUUENS \'i:;ual~'Ii<.>n S)~tc", Contour plot, of S\I!j1Cnded 
com,"n"ati",," ar...vor \Jed 'ici"O.'; IS n! ,,~ •• elected times and concenlral ;')n-time ""d 
dqJOs il-l imc plot' at se lected I""mio" , cw' Ix p' oduced. 

"" 
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€l H •• ,und (Rei 6) 
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Por l",l. 1Ii ••• t ... Id ... t Zlo,.. Hd •• t ... ,II. 100,.. snp."d.d 
So tlhng •• I .. ,t , O·nll_lo . .... 1 .. 10"'P"'''''' t OC 
S ... ~t ~.n .. t' 16S00<~/.'. lluod ~Oft"ly 1000it~/_ ' 
O.e, . U b.d ."" ... tl.,.it ) O - C~lJ_I. 

C"'''pllleil and "",,,,.urerl e"olut;ol/,-oI.wdimellt loa" 
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SUBIEF-20 Technical description 

I. IJ'iTROLlUCTION 

sum E1'2[) allo ws Ihe ' I"dy or Ihe transport of one or more substances (tracers) " ilh; n 
wat~r lxxiie, w ith a f rec s"'rtac~. n,c,;~ substanc~, can l>e dis<oI"~d or in ,,,spension 
within the W" tc, lxxiy . In Ihe lane, ca"", SUIlIFI'2[) alw calcu lates their dcposit on the 
oollom and their entrainment into w,;pcn,ion b)' the proc~ss ofe,osion. The mode lled 
s l,bstlUl~e, "an possibl)' be coupled (for e xample if Ihcy chemically ,ca~t logdh"r); th~)' 
~"n also not hc trarlsporlcd by H cun~nI but a llowed to vary according to lime. I'or each 
Ir ... "", one "an chon"" vari" ",, physical phcnomenll to takc into "ccount such a, Iranspoon 
by Ihe currerlt, diIT",ion. dCl""il ion. erosion, chemical reaclions. time dependa nt decay 
"00 ,ou,ces Te rm s. 

SU Ill Er2[) is pari of the TEL EI>IAC 'y,lem de"eloped by Ellr-LNI IE and ~mrloys 

Ihe ,,,me unstrucTured finite ~kmC11 grid ",;~d by Ihe sy ,tem. SUB IE F2 U ,olve, Ihe 
relevant advection diITu,ion ~'lLaT;OnS ;n two hori7.0 nlal d imensions and Ihe 
concentration of each lronsporl<; d ",'",i"ble i, a"um~d to be ""n,tam throughout Ihe 
water col,,"' n. SUBIEF2D is a, such a derlh .avcragcd model. 

SUBIEF2D so lve, the lran'!",rI equation uncoupled from th~ hydrodynam ic, of the 
modelled situation . H)'dnxiynamic calc ulati"", are in itially carried out hy TIi LF).1 AC· 
2D and SlJIllFI'2[) reads irl and u,e, thc h)'drody namic ,",ults fi l. produced by 
TE1.FM AC·2U a, input to The wl uton of the required Ir,mspor1 ~'l\l a l; OnS . 

I" 'pite of lhe uncoupled nature orlhe flo,", and tmnspon rnodcb it sho uld be st,~sse<l 
that compatibi lit)· oclw""n hydrodyoami c ca lculation and calculation oftrans!"'rt arc of 
primary importance. Th is is true in ,,,,Iicu la, [0' [h~ con"''''',,[ion of the mas., of tracer. 
whkh is relatcd to [he conservation of the mass of walcr. n,~ quality of Iii" ,~, u l~ 
""ulting from SUlllEl'2[J Ihug 'irongly dep"'nds on lhe qual ity of hydrodyn am ic 
calcu lat ion carried oul previous ly, eve n if Ihe transport o[ a 'imple p""iv~ (" nreacli v~) 
tracer is modcllcd. Wilh slronge, reason, on" wOlLld not eXreCl to reproduce th e 
cyolu tion of the bed correctly st~ni ng [rom POO' ,cp,esentation of the currents in a 
mode IIcd s;lLml ion. 

SUI:lIEF2 U is available on workstation, o rthc type HP or SUN which [unction unde, 
Ihe UNIX orerat ing sy,l<:m UNIX .• "d on Pc. 

2. THEO RETICAL ASPECI'S 
SU III EF2 D w ives the fo llo ..... ing e'lu"tion, [or tm nspon . deposition and erosion: 

oc - _ .) Q _Q "'-'". Q (r ) 
-~ li .gmd:= d iv lK .grmk -' 4 + L (c, - c) J L +s 
ill h ",,,,,, hV,dll 

..... ...,re: 
C , 
" h 
Q. 

i, thc tmec, concentration in , uspens ion 
is the d; ,;per.; ion coefficient 

is the now line" , velocity 
is the wnte, h~ad 
i, the ero,ion IhJ X 

(gi l) 
(m2/s) 

(m/s) 
(m) 
(kg m-2'- I) 

"" 7 "~ 
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c_ 
Q, 
s 

i, the d~po,itio[] fl ,,~ 

is the CO rl centrat ion of tracer at "ou"'" point r 
i. the source r liquid flow mtc 
i, "ny so ur"~ t"mlS to be dcl1ncd 
is the ha.ic funct ion (ti nite elemellts) "I wur<:e poi,,1 r 

(kg m-2s-l ) 
(gil) 
(m)!s) 
(gill,) 

' rhc deposition,,1 "nd erosion tl uxe" are calculated by Ihe fonn " lac of Krone and 
Partheniades respect ively. 

""J 

wherc: 
W, 
M 

- -".1 and n, 

,,' 

is the sett lillg "docity 
is the Parthcniadcs co".t"nl 
is the critical :;cttling a"d cro,ion veloc it ie, 

is the frict ion ,'docity at th e boltOlll 

n,CS<: arc the dcfaull fO"'lUlation although as througho"l the TI' I,I'MAC sy,1em the 
rclevont ,,,,,roUline, are availab le to be amcnded hy the u<;er. 

n 'e evolution " fthe fled level is calc"IHlcJ lilll.: 

I' _ Q ~ -Q' [)T 
C 
" c" 

s 

"I each li me slep (rn) 

b<:i ng Ihe conCCnlralim oflhe settled layer (kg/m3) 
is a o;o"'e<: tenn. a pril~i null: b"t which can he defined by u>cr. 

R '.0 
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Free "'''.ace , , 
S , "'"""- terms - ~ , , - -" , 
-~ , " " ': 

, 
, 

0. DO , 

( IEOWHt()1 CAH IE EROoEV Csf) 

.. 

!lEU Wl'll0i CANNOT BE ERODE).::-

. ., 

The lI1In>purt "'Iualions for the lmccr ClUl b<: sol"ed ",,~cf31 lime .• "ucccssi ~cly "" ilhin 
~""h lime MCP so il i~ possible 10 model Ihe hchaviour of so.:~~r~1 lra<.:<:rs sirnul13nwusly. 
['or ~lIO.'t. Im..:r, one can choco:<;c noI to luke inlo accounl Ihe: term of C(>OwOClion by Ihe 
CUrTe'" or (l i;;pc"iol1. The souN:c tenn S Can fur c""m plc 00 n function of Ih~ 
cUllc c rll mlions of """e ral of the I",wr~ or cnlculakd from Mhc r p.1mmctc" der",ed by 
the us.<:r. 1"hi~ maL,," it poo;.,ihk t.l b. ikl JlH)Jcls of water qua lity. 

K. 1.G 
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The TOMAWAC spectral wave transformation model 

InlroduCl ion 

TOMAWAC (TELr.MAC_baso..-d np,rational MO<k1 Addl«9i1l8 Wa,c AClion 
Compu l~ l ion) i. a l inle-~tePfli ng (i.c. un>lCooy) phasc-;weralle<1 speclral wave 
tmn,formation mOO,,1. II en ll 00 owl to ""lain ",. listie estimatcs orw~w pUl1l1nctcrs in 
deep wat~r, coa,ta l arCIl'\. lak c$ Ind e:;'llIaric, from given wind, ~.hed and eurre nl 
condition,. The modcl 11(Is heen developed by EOr-La boru toiro N"t i()na l 
d'Hyd raulique el Ell viro"ncmcni (LNH£, IOUI' R&D) "nd i., part (If the Tr.I.EMAC 
fi nite cleme tll ",<.>delling t uite or hy:lrodynam ie ~nd shon wa,'c mooci •. 

TOMA WAC i. 00'\Cd (In B t" lIy .p • .'drul ",,,,,,,,, ntation of the wave aeli"" oolance 
equation (or c .... 'fgy ""lmICe in lilt ahsence or currcms) wi!h all physio.:~ 1 ~ 

IlIooclkd expl io.:it ly. No" J"",Qri li .. ilal;""s are imposed <WI the spectral cvolUliool. Thi§ 
mal e .• TO:\JA WAC a lIrird-~nt'fl)I ioo, "Ue model. 

The " lOde! has been desigOlC:d to rerrcSoCnl Ihe fo llowing wa .... pRJPalllllinil pmce«e<: 
• .flalial fI'"OPItgalion of w~ves ewer large di'tan~ 
• refractiOl' duc to ~[lItlial ,·. riuli",. in ..".be.:l 3J1d curre .... 
• shoaling d uc 10 "pal i ~1 "ari,ltiorls ill ",abed and co""nt, 
• " locking and re n",,1 ion~ by (ll'fl"'in8 currents. 

Thc fol lowing w",·c gcntmt ion r.tId dissiflll iion pr"""''''' a'" a l,;() rcp",,,,,,ucd in 
10MAWAC: 
• generation by ~"'teady wind r",ld~. 
• d issipill ion by whilCCaPflin8. 
• d i .. , iflalion by (\t,:plh, i,".Io~o:d "pVe ~a~ing, 

• di!<sipalion by ""abed rrio.:lion, 
• non-linear " 'a\"e-"'a"e intcrachons (quadmpl~"", and lriad.). 

m~{A W AC is ha'\Cd (In thc u'" :)f on\>lruelured Iriangu lar mc..alC.~ to d i<eretisc the 
. patial dom";,,. This allows !lexih lily in the mesh 5;= providing I, balan,,' betw.,.,n 
uccuracy and oompuIJlI;"",a l ~mci"II;y. Similar!y, the model ur;cs a piece_",i"" noy 
mClhOO ror wa,·~ propal!lllion "hk. allo"·s ml h"r la rge time steps. which in lun, l eer< 
the cOlnputal i",," 1 I i1ll~ at " l11()dem t~ I~ve l. 

Diffraclion is nol r.:pr~,;clltcd in '1'()CI.1A WAC, wIltc model ,hould 1101 Ix: II~CJ in area. 
wh.", var iat ion, in " ·avc h~ il!hl are large with in a hori1ollllli s.:al ~ o r " few 
wa"cicnglhs, Ikcall '" o f II> i!l., the wave Ilcki computed by TOMA W AI.: wi II ge,oera lly 
not he acc urate in 1111; imml.'l!iale vicinily (If ohsta<:l~ 

TbcTOMAWAC .. ·. ,·c mood 

n", 1"O:\1A WAC model represent., 11", waves in terms of !he two-dimensional ""II"C 
action de""ily spectrum N(o ,0) . 11M: independent "ariables are the relal ive frequency 

tr (as ob5er,.·ed in • frame of n;fcn:lICe moving with lire aclion pmrragation "ciocilY) 
and the wavc direclion ° (Ihe dil"t>Cli"" nO ... llal 10 Ihe wa,·c CI'.'SI or ~ach >pee111l1 
COInfJU'llCnl). H,e action den si ty is ~'qu"1 10 Ihe d in:<.1iona l v"riance den ,i,y divided by 
the relal ive frequency: N • F I (1". 

.,. 
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Thc directional variance demi!}' F(j,8)corre'P'Jnds to tb~ classical directional 

,peclnJl" of waves and model., the way fle wave encrg)' (or ,"ri~ncc) spread< over 
freqLlency (f) and d i",ction (f.!), 

In the r",<~nce of a current fi eld D, th e action uensity i, ~onscrv~'d Thi, leads to the 

following ~qllation for the varian~e den, it)' F(.t , y,/~,f.!,I}which in TO.\1AWAC i, 

hy the spectml act ion allowed to vary in time and 'pace. II.:< e .o!<,lion is dc""rih<.-d 
balance equatio" \\'h ieh, f('lr Ca rtc,ian coordinates, is given by 

C(BFJ _ C o(RF)+C C( RF)+C a(RF)+ C D(lJF)=R.t) 
- " " ·~O !. ~. '" 01 (U ' ~ u ~ . 

(' ) 

with 
c, 

Fer.O) - __ , F(f"O) 
C + Uk/ k , 

The "bsoluk ""glll:ir li"cqucncy ,oj = 27rJ fa., oh<;erved in a fixed fmmc "frcfe",nce) is 

related t" the relative angllia r frequency ff = 2;r.j, (~, o\Jscrvcd in a frame mov ing 

with speed () ) by the [)opplcr cquation N = cr + i.e where k is the wa,'c numller 
vector, given by the linear di:;.pcr:sioll relat ion as a function of water depth. d. a:J 

cr ' = gktanh(k.d) 

The tra",fer rate , in space, direction and relative rrc'lllC"cy are ""'''pUled accord ing to 
the line", thcory: 

c, =C~ .C('lsO + U> 
c _ l il,;Dd kDU 

• - - -, "d -:;:;- - -, = u on an 

where ii i. the direction perpend icular to wave propagalion a"d ,y corrc'Jx",d< \() th~ 
direction of propagation (gi ven by 0) . The pha.,e and grm,p velocit ic, "rC gi ,'cn 

b}' C '" ff ! k an d Cg = ocr! ck , rcspcctivcl~, and the coefficient lJ = C.C, / (2;rcr' ) 

In cyualion (I) th~ t~n" Qrcprcscnts the p,oce,,,,, of g~llcrat i on by wind (QM )' 

dissipation by white' capping. ( Q ", ), sc~l>cd fricti"n (Q" ) and deplh-ind"""u brca~ing 

(Q,, ), and non-l inear inkmctions b.;lw'~n 'luadrupicts,( Q",. ) and triads( Q",, ) of 

frcyuCIl.ie,. For each of these rroce ,<;e,. ""veral state-of·,he' art rorlllul",ion<. 
calibrated aga in.,t measu red wave data. ar< avai lable in TOMAWAC. The fol lowing 
tabl~ ,umrnari"" the source anu , ink tern. s ava ilahle in TO MA WAC. 

R, 1.0 
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Formu lalion 

Wind i"p"l, Q .. 

While-cappin", Q •• 

Q u"drup lcl" Q",. 

Seabed f, iclion.Qy 

Lkpth-ind"ccd 

brea ~i"g, Q .. 

Jans~n( I'N I) 

KnmCIl ~IIII. (19M) 

H",,,, lmallli el ai, 

(19H 5) 

1;.I<kbl:r~y and l:Iuujo:s 

(1 ')1)5 ) 

Hoow!! a"d Kome" 

( 1983) + JONSWA I' 

( 1978) 

Numcri~al aspccI~ ,,(TOMW AC 
Spuial and Spt",I .... djsH"II~~ Ih>II 

, 
Snyder "I ,,], (1981 ) 

~ u' from drag law 

Jan,,,,,," ( 1991 ) 

W~bb(1978) 

Madsen at a t ( 19S11) 

ThonllOn and GUO' .. 

( 19M3) 

, 
Snyder al al. ( 19K 1) 

I u' from Charnock 

Chri$iofTcrscn Bnd 

Jons"o" ( 1985) 

lI.oelvj"k ( 1993) 

TOMA WAC solve" the "~Ii"" b"I:'nc~ ~q"al ion (equal inr, ( I» tM",,~J 011 " fi"il~ cI~""'nl 
''''SlnlClurcd Irianl!ular di'l(:rcllsati.:l> of lh~ 'I"llial domain , By IlIowi"8 Ihe uscr 1<> 
def,,,,, and optimis.: Itt.: aJ'llrt!fl'inle me~h .~i7C pro~ ioc~ ;u\ elc~m ~I'pn.tal:h 10 the 
prob l..m of irR1!ular C()aSt".1 boImdar",>, and comple~ hathymctri~ r or eXBmple. in 
d~p waler an;as ",ben: ",a~e.~ are . ".n'co:tcd by m....,.,bed lhe me.~h can he .d ali>dy 
largo: ("""'ernl hundredS of ~ i lomrt-n) oomparnl with rclal i~dy $",,. 11 m~:.h ~i"". in 
ncarshon; a""", (typically from ()flC 1..lom<.1,., 10 lens of m<:I«$). A. a result Ihis 
mercome>; Ihe prublem of nested gnd. oflen used in ",,,,elured grid modei$, 

Th~ dircctiou~I->peCI ... 1 d iscl'el ,sal;on ,PI TO.\lAWAC i. "'gular Ill' Ihe d,=t;onal 
wave di<;lrioolion anJ iol!o",illunie O'I'er f~ueocies , The rang~ or W"w dirccti\lfl$ (0", 
360"1 I. discrclise<! inw I nlllnbl:r )f equally ,paee<! diroctio,"s typica lly I>ct .... cc" 30" 
(12 directions) an d S· (72 direct'''''"), The rrcq"~T1Cy di "'ruti.~ntilln fo llow. a 

loga rithm ic di>lribution {I." = (I + ")1, ) ar>d typically between IS T1l1d 3U bnlld < arc 

used, 

NumcrinI 5~h~mes 

'1'1..., "'-I\'C action balance equntioll is solwd ill TO:>.lAWAC using a fracliooal step 
m~1hod which indlMk.<s ~ coon><;li;)n or p"'l"'galion step ( for II>c I~n .... "d sitl~ o f 
equalion (J ) and a ""uICe Icnn inleV"l ion Sl~p (for the righl hand side of equalion (I)), 
The propagation step is Ircaloo as a picce-,.- i<e ray method or melh"" <>f ch~raclerist ic;, 

Siace lhe com'..,lo, lick! is "'~Iio<,ary, the characterisl ics ellN"" 8", C<)mjllllw IInly 
once at tI..., beginnillg of coolpulalif ... ""hic h arc Ih~ ... held in mclllOl)' , The convcction 
slep therefon: rnlllCC:l to an interpolation , ",hiel> rcd'lCC:S com pu la lional efT"", The 
SOUrce h.'fffi integration i~ cBlTi~'d oul u.ing a weighted implicit scheme a llo wing Ihi s 
<tep 10 bI: fully impl icit f"lIy explic'l or ""rn;·implic it, 

R 7.0 
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Typical results 
i) Colour contour plot, of ,ignifi~anl wav<: heighl. H,. and vector plot' o f mean wave 

dir~'Clion, 8"" over the model arca al every time ,tep of the compul"l ioll . 

ii) ' l"ble, of H,. T" Tp ,md mcan dirc'Ctioo al a se lection of loe.ation<. 
For example the model can 00 US<.'<l to investigat~ which olT.lwrc wa,·c cond ition, 
lead to the worst inshore w,we height,.1 a parl lcular site . 

iii) T ime hi,tor ie, of2D (frequency alld di:\-"Clion) w,we 8p.xlra at selected locations. 
Ili fonnalion of thi. Iype wou ld "ormally he required as input 10 a numerical 
harllour model or a mathematica l mood of bt:ad, proccsses. In add ition this 
informalion wou ld also be m"-'<l~'<l at lh.,: w~vc paddle po,ilions ill a r/lysiea l model 
;n order tll gencrate the correct random wave ""-l u ~nee f(}r de, ign studics. 

iv) Time hiSlories ofinlcgratcd spectral rarmaters (eg. II" '1' ... B~) al all nodc. in the 
computatiollal domain . 

v) TOMA W AC al", calculate< fields of wave- ind u""d forces per unit snrfa"" area. 
w'avc orbital "e\ocilie,. and a nridy of other paromctcr<. Such re<u lts can 00 used 
directly as input into a <e<li ment tran'Jl<ltt mode l. 

Refe rences 
I. Batlj~,. J.A. "lid J.P.F.M. Jarl ssen. 197X: Energy 10'-' and ""H,p duu 10 breal<;IIg of 

random waves. rroc /(i (/0 1m. Cmif Coastal Engineering, ASeE. rP·56<J·587. 
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The ARTEMIS Wa ve Disturbance Model 

The "I{ IIJMIS "'avc dist urbimce nl<'"tel was dcveloped to predict wave cond itio"s ill 
IX'rts a"d n(lmours. ARTEMIS ~nlp l()y~ slnle-ol;thc_a rt jj"il~ c lelllcnt tec hni que, t<> 
comf}ute wavc h~ights throu~llt thc nn:a bcillJ! modelkd for eacll ~t of i"c iodcIII w~yc 
conoJil;"'ns, Ilmce wa\'c diSlurb;,"C~ UI a variety of moorinJ! pv:sit;"'ns ~an ~ calculated 
for I"'rt i.:ulDr incident ... ·a\"C coood ,Li"""" in a single run of the ,,,.:.del. n... mo<lel 
i"d"dt"S: wave dilli"aclion by ... rface pierci" G. srooctun:s a . ... ·ellllS diffraction due 10 
fca LUn>S or I h~ "'" bed; refract ion and .hoalillg df,""", d"" I() va')' ing deplhs; aoo pru1ial 
or complete reneeli"" from ham.:ur Or """>I~I boundaries. In Addition AR TEMIS 
i".,;lude~ Lhe cfft<:t. of SCll1x-.J fri.:lion and wave hrcaking. 

The ~q uali ()n IOOI\'cd is ba.oo on lhe Mi ld Slope Equ ati(}n or Ucrkh()ff Equation g iwn 
by, 

who:n: C and C. arc lhe jJha.>c and !!OUp ,'clocitlcs n::;po:cI ively dcfoned hy: 

c ~ ~ n~d C - ..! r ","~"""",,l-
k • 2 , sinh(2kh) I~ 

"t.c. re M i~ tile Rnl!ular freq ... ncy, h i~ the st ill w"Ler depth. and k ;5 Ihc waw " umb<r 
defin • ."d by 2l11l. "he", L (- C"n is tile wavelenglh . 

Finile ele" ocnl discn.1 i:salioo of lhe mild s lope ~"tj .. alion re5I, ll~ in a hounds')' ~8Iu~'d 
probl"m which I"njuin:s hOluodaoy wndilillo,s I" he sl""'ifi<.!(l along lho;: enlire l~nl!,lh o f 
lhe holllIlL1')'. AKT~M IS incluo:k:$ sc~~ .... 1 diff"",nt boundary coold itiQns which can be 
>C k ..... I~..J inc lud ing: inci<k'nI W",·., 1l<1I"'dary oo<ldition •. which "I", nb_",,"b re!leelcd 
WBV"~ a"d ,orc . poc ified in terms ~r"n incidem wave height, period and dir,."ction ; 
general nh!'O rbi r,g bo undary condit i"'lS. specified in terms nf an a'_' umoo waW 
dircd;"',, : ulld part ia l or rully rcn"':ling hounda')' cOII,li li(}(1.'I, ~I" ..... ir,.,(\ in terms of a 
refleclillot coc lTlI:icnl. pha", chanS" and a:;su II",d wave d ireclion . TIle s jl<.-·dficaLi(}n of 
ruflo:clillol cnc llici.:nlS alonl! part ially rcllccling bournla';"'" enablell diff....,m types o f 
ron$4rucl;"'n, e.g. rubble slopes Of , ·,nlen l wa lls.. to he in'·CSlisated. 

ARTEMIS req uires a 1;' lCllr lri"nguhr fin ite clco,ocnl mcs" . T (} obIaj" occuralC re."" lt. il 
is impo,u'lt 10 :;u1T1C;"ntl}' ..,.....Ivc lile wa.e k ... gths in all W8lerdcflt hs. "ppro.,im"lcI)" 
7 I(} K po ints per "'-1,,"cicngth is the noin i"",rn requircment, " ll hm'gh the opti nHlm li es 
!'O rn e"·h",,, bo" twce n I () and 20 points per wavelength _ The advau tngc (}f ", inl! a fi nite 
demen t we, h is tha t tllc ",sol .. ti lll. of the ,,,c811 C~" bo" t"i lored to n particular range or 
wa"C J:II'rir.xls m,d water rkptll. SO .hll! the amnunt of cOlI\put~I;"'" required, which is 
depcnrknt 01' LIII: nu mber of oode\, Can be ", inimi..,.j. 

ARTEMIS can be used in eilher Il"OIlO-freq ... ncy or mndno" ",ode and eithe.- mono­
din:clional or mUlli,di"",lion,,1. hI the moo" ... fn."tjueney t:a!;e a single period and 
direclion ~omp<lllCl't ;s u ... -.J in ihe model. I'or SOUlC siluations Lh is wi ll provide 8 
rea'lOnablc I" :script;"" of tile wnvc f",ld. Due 10 oomlru<:livc and dcsirucli,'c 
inl",fcre ,lC<) rattcn!, c"uscd I>y the intc1"'dCtion (}f "a,'es of lhe same period, a mon: 
rcprcsellwli"e dc<criptiO Il of Ille WJ\'e fi e ld i< «'I"'cti n,c~ ad' icvcd by u., ing rando", 
inci<lc1lt WIIVC •. In this case "'""y J:II',iod ,,,,d I""",ihly dir""l ion C(}mponents "re run 

. " 
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"ilhin Ihe mood and comhined aUlnmalo.:ally ".:curd ill!; 00 tl'" iocidenl ... aw SpC'Ctrum. 
ARTEMIS ~an al.'<O ~ UsM ,n po:Iioo :I<.'a""'''J;. ",ode 10 fl«"',de "'avc hcighl rK'ld~ for D 
1\CQ,,,,nce o f WiI'·,. p.:';od s. 

ARTEMIS oulputs "'3V~ lI<: ighl~ H"d 11M!$<: are normall)' ,·i~wc..J in Ihe fOrm of col.,.,r 
contour plol. u"ng " 's..al'salion IIaCkt\gl:S such as HRVIS or RUIlENS. 'I'll<: r~su lts aOl 
al S<.> Iypical ly prescnted in til<: form uf IlIb"'~ giving ... ave heig./lb al sl)CC if,e a n n l y~i~ 

(lO:'i ili"ns in Ihe area of i n l~rc~1. Oth er ph)1\ical lemlS can al",' be " "'put. slIch ,,~ II", 
SI "I waleI' depths and in the ense of single 1)<;1 ioJ a ,,,1 direct ion "illS. 1\ KTEMI S Cfi n nl i\() 
" "'pul the free surface de""'i",, "lid the wne phase as ... ell "s sc\"c1ll1 olher Ilitysic .. 1 
propertie" Using Ihe wave height nnd W",e ph"", Icnns Ihe free surface cl"valiorl at 
li",·e ~cp" with in a single ..... , c I'.,riod can he computoo laler which can then be 
anim3loo. 

TYI.;u l ","ulrs 
1, Tables of waYe beighl a1 propuso.. .... IIIOU';II!; """ilions for di lTe",", ,' haroout layouts. 

The model can be used. ror cARml'le, In exam;"" lhe clT~'Cts of changing the k, ,!!th 
.......... i\.'\lalion of 8 i>reak ...... I<:r in p,,-,vidin!! ,hdle, In exis:!ing bnths. 

2. Grdph. of wa"C heighl aJ!.IIln~t wa"e period "' dilTcrcnt """ili""s wilhi" H h:ub,)tj, . 
The,", graphs can b" u~ .... Iu idenl ity W8"" P<'riods for which the hn,holll' i~ 
panicubrly rcspor"iv~ to. 

3. Tahles of wave h~ ighl al i"",,,lio-IiS in the haroolll' for exl",,,,e W",'C oo lld ili" II S 1"0, 
dilTe'T\:TlI d irecti ons and n:tunl period!. Such '~ s"It. would al l"w 'd"wntime' 
e~l imalc s In be made. 

1\ RTtjMIS can ~ ust<! in conjul",liOl' ",illl a phy.ica l model. Th is i. done by 
calihratiog the model again>l carly phY"ical model runs. Di lTen",,1 Ofltiollll f(ll h:.rboor 
I~)""I ~"n be e;>.amincd ;n Ihe rom p'.u,tional modd. allowing the '1>o:.,t~ .\!Cherne In be 
SClC<:led for more detail.... cvalualiOtI it, the phy";cal model. TIoc cal ibmlc..J 
oom JlUI~tiunal modd can .190 be u~ 10 ,,~am inc waVe cond it ions Olher Ihan IhMe: 
t~",,~..J ; tI the physical modrl. 

~ 1,0 
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Appendix 2 
conditions 

Derivation of representative wave 

A wa,-c cI imale cons~'ls " f ",;my oJlTcn:l1\ componcn!s in len", of wuve hd~hl. "-,we 
p.;riod and d i"''':lion. Aldl<>lIgh a wave 'f"'Ctru m can bo: Jcsc ri ll..--d in lerm, of 
rcprcs<; ntati,· c paramete~. slich as signi f""m l ""we height a nd mta" period . "II IIH: 
components 11~",J 10 Dc t"h n i'M ..:cn"lll. when the ",d imenl Iru n~p\.>rI is dclNm incd _ 
TIlis rc_,"lt" il1 a large """,1)(, nf ' ;l11l1bl;,,", ",Ki large amount. of computer I ;me. In 
(hi.' appendix a proc..J II '" f .... w"w climate m \c ring i. presented . 

r i""tly the incoming waves are grIIJp..'tI in discr<:IC di n:xtion imcrv~ls. The .ilC or the 
,,",,Ie of incio.k ncc ;"lcI"\l81 ~ dCfK'OId on the infonnation available. but Iypically 10 to 15 
degree 00.0<1, arc apP"'flria1e. For each direction inlCO'al Ihe appm~;"'~1te fun.:tiona l 
relationship bel .. """ 11M: liu"",1 drill. Q. and the wave climate, II and T, i~ ~ .... blishcd. 
f rom these functional relationsb ip, ,t i~ """,ib le to derive the fact....,. ' 11 ' and 'm' In 
Q - II" forll" l l~ 
Q - l" 

Whe", Q - lon&shor~ ""d i "'~lIt ' '''nsport rate 1m 'Is I and f l , nnd T" "'" tI", critical 
"al ,,~'S bclo,,"' which 110 <ed i,,,.,, .t tm .r.port take, pl",,~, 

On Ihe bmi, of earlie r sl lkl ,es, Ihe to ll<lwi ng param~t~r value, wC rc dcter", incd: 
II '" 4. J 
m - 1.0 
If.., - 0.5", 

~ .-alllCS arc ~pphcd as Slnixl dcfa ull ~alues III the ab\oCncc of. ~;te ~pec ific 
parameter study. 

Givcn tb" parllllt1"r ''lI11I(:0 abo,·., D reJ'fc""ntativc "-~,.,, hcight and period is d"';,·"" 
... ing the followillll nonlin~al ~,"~'fIllin& for", ulae; 
U .... - [Di.H)H·J" ~ for H> I f., 
T,.,. - rI f(n T"]"" 

11", nonnali.w Ir..'t] ucllcics of occurre nce, f( 1 I) and frl). ar~ obt ~i lled fmm the joint 
pnlb.~h il ity d istr i!>",in n nf I j II lId '1'. 

Once H_ alld T _ arc ("und fM the . 'ario u, di.,,,"I" dircctio ll inte rvAls, s ionu l"t i",,. are 
pcrformoo wi th on ly""" set Qf p;.mmclcrs, n~m cl y 11, .... and T .... , ""her Iha" "'i tl! the 
wl!ole wa,'c dima!C. 

In effect the applicatiOfl of H .... 8nd r .... 10.. a given directional I'.:ctur, .. ill yield the 
SIlIne rcSl.l!, ill \Crms nf liTtoral drift. as th~ application of the entire joint fIOObability 
distribution of II and I for that p.1n.cu lar directional sector. 

Althoug" the method i~ ba<ed on a lillom l drill s itlllltion, the: techOiqUC5 Ita"e t...'.:n 
a pplied 10 otht:r """ionl.'nl proo. ... -s:I ttpj)lic8Iions. such as harbour enlnlllCC •• ,.'d imc:ntation, 
~.-.;S<."Cn t ic bay sedimcnt tra"~porI, P'"l" I'>reak ",ater bn >ass;ng Cle. 

--------------------". 
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MINUTES OF THE ENVIRONMENTAL PUBLIC HEARING MEETING 
ON THE PROPOSED DEVELOPMENT OF ALL WEATHER MULTI 
PURPOSE DEEP WATER PORT PHASE II BY M/S. 
KRlSHNAPATNAM PORT COMPANY LTD, AT 
KRlSHNAPATNAM,MUTTUKUR & EEPUR VILLAGES, MUTTUKUR 
MANI)AL, TAMMENAPATNAM, CHILLAKUR MANDAL, SRI 
POTTI SRIRAMULU NELLORE DIST, AP HELD ON 20/02/2009. 

Panel Members : 

l. Sri Ram Gopal . K. , 
I.A.S., 

District Collector 
SPS Nellore 

2. Sri KL.P.Kumar 
Environmental Engineer, 

Speicial Invitee 

Sri Venugopala Reddy, 
RDO, Nellore 

Project Authorities: 

l. Sri Anil Kumar 

2. Sri Jithendra Nimmagadda 

Chairman 

Rep. of APPCB. Nellore 

At the outset, the Environmental Engineer welcomed the public 

and other participants and informed about the need for conducting 

public hearing for the proposed Phase II deve lopment of 

Krishnapatnam Port project as per the Ministry of Environment and 

Forests, GO! Notification, dated: 14-09-2006. He informed that the 

A.P. Pollution Control Board, Regional Office, Nellore issued press 

notification in Telugu and English News Papers on 18(01(2009. This 

Notification was issued inviting objections, suggestions and opinion in 

writing on the proposed development of all Weather Multi Purpose 

Deep Water Port - Phase II by M(s. Krishnapatnam Port Company 

Ltd, at Krishnapatnam, Muttukur & Eepur Villages, Muttkur Mandal, 

Tammenapatnam, Chillakur Mandai, Sri Potti Sriramulu Nellore 

District and called for suggestions, views and objections, if any, from 

the public, bonafide residents, environmental groups and others 

located near the proposed project area, likely to be affected. He 
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requ ested the public gathered at the venue to offer their suggestion s, 

views, comments and objections, if any, on the proposed project. The 

project salient features and the project plan layout in addition to the 

ErA reports and executive summaries were displayed prominently at 

the venue for the benefit of the public 

The District Collector, SPS Nellore District , A.P informed the 

public that Mis. Krishnapatnam Port Company Ltd, at 

Krishnapatnam, Muttukur & Eepur Villages, Muttukur MandaI, 

Tammenapatnam, Chillakur Mandal, Sri Potti Sriramulu Nellore 

District is proposing to develop an all Weather Multi Purpose Deep 

water Port - Phase II in an area of 6111 acres and informed the 

public, about the significance of Public Hearing. He then requested 

the Public to give their suggestions, views and objections, if any, on 

the proposed project especially from environmental point of view. The 

District Collector then requested the project authorities, to explain 

the public about the Project activities and the measures proposed for 

protection of Environment. 

Sri Anil Kumar, Krishnapatnam Port Company Limited, 

explained th e project activities to the public. He stated that they have 

proposed to develop an all Weather Multi Purpose Deep water Port -

Phase II in an area of 6 111 acres . The Port Company proposes to 

develop Phase II of the Port in view of requirement of additional berths 

for importing coal, general cargo, petroleum products and containers 

etc,. The salient features of development of Phase II are as follows: 

» Increasing the length of north break waters. 

» provision of gateway cum tran smission container terminal with 

5 nos of berths in the southern side and one berth on the 

northern side of Kandaleru Creek. 

l> Provision of 2 nos berths for transportation of general cargo . 

l> Provision of P.O.L berth at southern break waters for petroleum 

products. 

» And 5 berths for coal handling 
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The Government of Andhra Pradesh has agreed for supply of 1 

MLD water for the port purpose and the additional requirement of 1 

MLD will be taken care through the Desalination Plant. The water 

requirement for fire fighting will be taken from Kandaleru Creek. 

The management will augment a ll the Pollution Control 

Measures and Fire Fighting facilities and Navigation Channel already 

provided in Pha se I to the requirements of Phase II. 

He then explained the salient features of Envi,onment Impact 

Studies carried within a radius of 10 Kms from the Por t. The Status of 

. Environment in the study area with respect to Marine Waters and 

Territorial data on land side is observed to be within the standards 

stipulated by the Central Pollution Control Board. 

The Government of Andhra Pradesh have agreed to provide an 

extent of 5800 a cres for the development of Port in diffe rent Phas,bs. 

Till now 24 18 acres h ave been handed over by the Government. 'He 

also informed that the Government have agreed to sanction an 

Iilllount of Rs.25.85 Crores, for the rehabilitation of project affected 

villages as per G.O .MS.NO.68. And also sanctioned an amount of 

Rs.31 Crores a s compensation for the 1719 fishermen families and 

2000 non-fishermen families outside the project affected area. The 

Port Management has already constructed the houses for the 

rehabilitated villagers. Till now ,the company provided employment to 

750 persons directly and 1500 persons indirectly. The Port 

Management is also taking up the Socio-Economic Activities such as 

Development of Schools, Hospitals, Community Hall, and Worship 

Places in the villages around the Port. An amount of Rs.4 Crores has 

already been incurred towards these purposes. 

Regarding Environmental Protection Measures the CEO assured 

that: 

1. ' Greenbelt will be developed in an area of 80 Hac in Phase II 

with a width of 50 mts adjoining the Residential Areas and 

10 to 20 mts width Greenbelt in stock yard a reas. 
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Proposes to provide water sprinkling system at storage and 

different transfer points of Iron Ore and Coal with 

mechanization of Bulk Material Handling. 

Silencers, Accoustic Measures and Anti Vibration pads will 

be pr ovided to take care of the noise pollution. 

IV. The Water Pollution will be taken care by providing drainage 

system with necessary treatment facilities besides taking 

care of effluents generated, during the dredging operation s · 

and movement of ships. 

The Chief Executive Officer has also assured the Monitoring of 

Environment during the construction and operational Phases duly 

a llocating a n amount of Rs. 2.4 Crores during construction period and 

Rs. 74 Lakhs Per Annum during operation period . He also stated that 

a rou nd 1.3 Lakh people will get benefited owing to development of I 

industries around the Port in Nellore District. The other benefits that 

accrue due to development of Phase II of the Port are 

a. Em ployment potential during the construction and 

. operation Phases. 

b. Developmen t of Infra structural facilities around the Port. 

c . Economic upliftrnent of the District as well as the State. 

d. Developmen t of Special Economic Zones and Industries in 

the district. 

He assured t h at all Environmental safe guards will be taken 

care of and requ ested the cooperation of one and all. 

Sri T.Ramanaiah, Convenor, Nellor·e District Paryavarana 

Parirakshana Samithi: While welcoming the project, stated that a 

port was already existing since time immemorial at Krishnapatnam. 

Some ancien t temples are located in the surrounding areas and the 

same have to be looked in to by the Port Au thorities. He expressed his 

displeasure on transportation of Iron Ore to the Port through the 

roads during First Ph ase operations of the Port and requested to take 

all possib le measures in regulating the same. He also requested to 

take measu res for controlling ground as well as surface water 
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pollution In the area. He also requested to solve the problems of 

fishermen who were affected by the project amicably. He apprehended 

that there would be an Environmental impact in five surrounding 

Mandals of the Port. He expressed his con cern over the discrepancies 

in the implementation of packages to the project affected people and 

the delay in construction of fishing harbor and its location at 

Juvvalladinne Village by the GOAP.. He then requested the 

Government to solve all the problems being faced by the people 

sympathetically. He expressed his happiness for raising the social 

causes of the people on the National Social Welfare Day just as 

coincidence. 

Sri Dr Vijaya Kumar, Jana vigana Vedika: While welcoming 

the project, he stated that major Environmental problems have not 

been encountered due to operation of First Phase of the Port, but 

expressed his apphrension on Environmental problems during Second 

Phase of the Port. He opined that EIA should have been written in 

colloquial Jargon for better understanding of the common people. He 

also questioned the rationale behind the choosing of 10 Kms radius 

for Environmental Impact Assessment Studies . He requested the port 

management to take all measures in combating the Air Pollution that 

may be caused by way of Sulpher Dioxide , Carbon Monoxide, 

Particulate matter etc.,. He also opined that 100 mts Greenbelt may 

be provided around the Port in lieu of proposed 50 meter Greenbelt. 

He also stated that lot of aquatic resources present in Kandaleru 

Creek Catering local fishermen and requested to look into their 

livelihood also. He desired to develop the Port without causing 

Tsunami hazards this being a cyclone prone area. He also expressed 

happiness over the proposal of using surface water for construction 

instead of ground water. He stated that the Port Management has to 

take all measures for controlling the Marine Pollution, during dredging 

operations besides following international standards for controlling 

noise pollution. He stated that there exi,sts some poramboke land in 

the sourroundings and requested the Government to protect the 
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same. He expressed apprehension of Health a nd Occupational 

Hazards not only fo r workers but also to the surrounding villagers a n d 

requested to provided health care facilities to the surrounding 

villagers. He opined that the Budget allocated for the Protection of 

Environment appears meager and may be at least minimum of 10% of 

the project cost and emphasized need for sustainable development. 

He then requested to incorporate all these in EIA and modify 

accordingly. 

Sri Dr Ramaiah, Janavigana Vedika: While welcoming the 

project, he stated that the Environmental issues be given due care 

and requested the port management to act on following: 

1. The Port authorities have to take necessary measures on the 

fatalities caused owing to transportation of Iron Ore during 

First Phase of Development. 

ll. The Port authorities have to ensure the transportation of Iron 

Ore in tarpaulin covered Lorries / tippers for cleaner 

transport. 

lll. Roads were 'damaged due to transportation of Iron Ore in the 

District and the Port Authorities h ave to develop dedicated 

road exclusively for port purposes. 

IV . The Port Authorities may provide 33% of Greenbelt 111 the 

Port area. 

v. Hospital facilities have to be provided for the local people. 

v!. Employment opportunities to be provided for a ll local people 

including landless people working in the fields. 

He then requested to incorporate all these in EIA and m odify 

accordingly. 

Sri Kodandaramiah, Krishnapatnam Village: While 

welcoming the project, he stated that the employment is being offered 

for the people from whom land was taken for the Port leaving landless 

laborers depending on fields. He requested the Governmen t to provide 

unemployment benefit on yearly basis to all the poor people till the 

compensation claims are settled. 
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Sri Narahari, Ex-State President Democratic Youth 

Federation of India: While welcoming the project, he stated that 

railway track and power plants are being established as ancillary 

units of Port. There is a lot of scope for industrization of the district 

due to development of Port. Employment generation for the local 

people is meager in the First Phase and requested to provide more 

employment in the Second Phase besides providing employment to 

local educated youth, landless people etc.,. Hospital facilities have to 

provided for the local people. He appealed for an all out support for 

development of the Port 

Sri Navadi muthyalayya, Krishnapatnam Gramam: While 

welcoming the Project, he endorsed the views of Dr Vijaya Kumar and ,. 
requested the Port Management to adopt their village. Hospital 

facilities has to be ensured. Special compensation packages are to. be 

extended to the poramboke land people based on survey report 

without insisting for papers. Government shall ensure 24 hours power 

supply to the village besides ensuring package to the local skilled 

people. 

Sri . Sai Krishna, Krishnapatnam Labour Society: While 

welcoming the Project, requested the Government to extend the 

compensation packages to all the families. Hospital facilities have to 

be provided. Employment to be provided to the local people as 

villagers have lost aquatic resources and salt ponds and hence the 

Government has to do justice to the affected villages. 

Sri Gudali Nagesh Babu, Krishnapatnam Village : While 

welcoming the project, he stated that the Port Authorities have to 

announce the packages in this hearing. Port management shall 

provide employment to .the people and develop the Krishnapatnam 

Village. Port management has to provide the compensation to all 

ceiling and patta lands besides providing power facilities, street 

lights etc.,. in the village. 
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Sri Ramalingam, Muttkur MandaI: While welcoming the 

project, he stated that the Port Authorities have constructed houses 

for the fishermen in an area of 36 ankanams. He requested 

employment to all the people in the area. 

Sri Ganga Raju, Upa Sarpanch: While welcoming the project, 

he stated that the Port Authorities gave good packages to all the 

people . . He appealed to extend the same to the spouses also and 

requested the employment to all the people. 

Sri Chinna Polaiah, Krishnapatnam Village: While welcoming 

the project, he stated that there are discrepancies in the packages 

offered by the Government. Many people in the villages depend on 

local aquatic resources. He requested extension of package to ceiling 

lands also. He requested the Port Management to uplift the villagers 

lifestyle for using gas for domestic purposes in lieu of fire wood. Salt 

pond land owners are also to be provided with employment in Port. 

Sri Nellore Bhaskhar, Somhhurithopu Village: While 

welcoming the project, he stated that the Port Authorities shall 

provide the employmen t to their villagers also and requested the 

extension of package to ceiling lands also. 

Sri Ani! Kumar, Krishnapatnam Port Company Limited, 

While responding to the suggestions and remarks by the public stated 

that the Port Management is in favor of the social cause of the people 

of the surrounding areas and will support all social causes for the 
, 

upliftment of the village and its people . He further stated that 

1. though the traffic accidents are not directly related to the Port 

and even then the Port Management has been providing ex­

gratia to the affected victims, as vicarious responsibility. 

2. The Port Management has been developing dedicated road to the 

Port and railway line for transportation of cargo whlch in turn 

. reduces the accidents due to transportation and also helps in 
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controlling pollution. The dedicated road is a lready operational 

and has diverted the cargo traffic. 

3. Proposal for development of a wider Greenbelt will be examined 

by consulting experts in the field and necessary action will be 

taken accordingly. 

4. Air pollution levels will be monitored by engaging Environmental 

experts and the best possible technology will be adopted to 

minimize the pollution. 

'5. As far as possible employment opportunities will be provided to 

the local people duly imparting training to the local youth. 

6. The road damages will be promptly attended by the Port · 

Management. 

7 . Health Care facilitie s will be provided for the local people. 

8. Necessary budget will be provided for Environmental protection ' 

every year. 

He assured the public that the Port Management will work for the 

overall development of the area and for the cause of people. 

The District Collector appreciated the public for active 

participation and for offering remarks and clarified the following 

points to the public: 

. 1) The Collector informed that the Port is a basic infrastructure 
component for development of the region by industrialization. 

2) The Collector directed the Management to take appropriate 
technical measures to protect Environment and shall see that 
the pollution levels be within the limits. 

3) Regarding the rehabilitation measures, the Collector informed 
that the Government allotted 6 111 acres of land for the Port. 
Out of this land 800 acres is 'only patta land. 

4) District Administration will conduct Lok Adalat to settle land 
disputes after consulting District Judge for speedy settlement. 

5) The Government will train the landless, packageless and all 
people at National Academy of Construction to upgrade their 
skills suitable for a job and make efforts to provide suitable 
employment. 
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17766) The Collector said tha t the Health problems raised by the 
public are hypothetical in nature and there is n o need for 
apprehension, . 

7) Fishing harbor proposed at J u vvaladinne is to be based on 
technical feasibility and the Fish landing center s will be 
establish ed, as per the convenience of public, 

While epitomizing the Public Hearing Proceedings, the District 

Collector stated that all the issues raised by the public have been 

recorded and will be su bmitted to the Central Government for perusal 

and for taking further necessary action. 

( -l Ek:~r, 
APPCB 
Nellore, AP 

strict Collector 
.- ,----sri Potti Sriramulu Nellore, AP 

( ,~) 
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ADANI KRISHNAPATNAM PORT LIMITED 

ada 
Ports and 
Logistics 

• 
I 

Compliance Report On 
Conditions Stipulated in Consent for Establishment (CFE) 

Oct'2024 to Mar' 2025 

1 
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S.No 
1. 

2 

3 

4 

5 

Adani Krishnapatnam Port Limited 
Compliance Report on Consent for Establishment (CFE) Order of APPCB dated: 25.02.2021 and 

Amendment dated 06.04.2021 for 
Phase - III Expansion of Krishnapatnam Port 

Consent for Establishment (CFE) Order for Phase - III Order No: 633/APPCB/CFE/RO· 
NLRlHO/2010 Dt. 25.02.2021 and amended vide order dated 06.04.2021 and 16.07.2021. 

Condition Compliance Status 
The proponent shall obtain Consents for Operation (CFO) from Complied. 
APPCB, as required Under Sec.25/26 of the Water (P&C of P) 
Act, 1974 and under sec. 21/22 of the Air (P&C of P) Act, 1981, Obtained CTO from APPCB vide Order No. 
before commencement of the activity. APPCBI VJAI NLRl11344/CFO/HO/2019 

1111112022, valid up to 31.08.2027. 
Compensation is to be paid for any environmental damage Noted. 
caused by it, as fixed by the Collector and District Magistrate 
as civil liability . 
The rules and regulations notified by Ministry of Law and Noted with the condition. 
Justice, GOI, regarding the Public Liability Insurance Act, 1991 
shall be followed. 
Water: Noted. 

The source of water is Muthukur Reservoir of 1000 KLD and 4 AKPL has installed a dedicated pipeline and 
MLD of water from Nakkala kalava irrigation drain. The pumping system from the Nakkalakalva drain to 
maximum permitted water consumption after proposed the port, with a separate flow meter to monitor 
expansion is as following: water usage. 

Qty as per Proposed in Total after • The water is used for dust suppression, 
S No Purpose CFO (Phase·1 Expansion expansion firefighting, and other non-potable purposes. &2) (KLD) under Phase- (KLD) 

III (KLD) • 1,000 KLD from the Muthukur Reservoir & 
1. Dust suppressions & 1600.0 1700 3300 • 4 MLD from the Nakkalakalva drain 

other utilities 
AKPL is submitting the details in Form - 1 to 2. Gardening 300 200 500 • 

3. Domestic 600 600 1200 APPCB on monthly basis and Half-yearly 
Total: 2500 KLD 2500 KLD 5000KLD basis to MoEF & CC. 

Separate meters with necessary pipeline shall be provided for 
assessing the quantity of water used for each of the purposes 
viz., Dust suppression, Domestic purposes, Washing and 
servicing, development of greenery. 
Wastewater generation AKPL has been operating 

Qty as per CFO Proposed in Total after · 500 KLD STP at CVR Amenities Complex 
S.No. Purpose (Phase-1 & 2) Expansion under expansion 

(KLD) Phase-III (KLD) (KLD) - 40 KLD STP at Admin . Building 
1 Other - 240 240 

Utilities Treated water being used to greenbelt 
2 Domestic 300 450 750 development. Total 300 KLD 690 KLD 990 KLD 

Treatment & Disposal (As per EC order) 

Source of I Treatment Mode of flnal I 
effluent disposal 

2 
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6 

7 

8 

Condition 
Domestic Sewage Treatment Plant of capacity of 700 rr reated 

KLD consisting of SAWilOA r.nllp.r.tinn dnmp.stir: 
Sump, Fluidized Bed Bio Reactor, !effluents shall 
Secondary clarifier, Clarifier Water Tank, be utilized for 
Dual Media Green belt 
Filter, treated water tank, Sludge drying ~evelopment 
beds etc. and dust 

suppression 
Utilities Effluent Treatment Plant of 300 KLD ~reated effluent 

capacity consisting of Neutralization tank, shall be reused 
Equalization tank, Oil Grease trap, flash for green belt 
mixing tank, clarifiocculator, aeration tank, and for dust 
secondary clarifier, holding tank, pressure suppression. 
sand filter, activated carbon filter, si udge 
dryinQ beds etc. for treatinQ effluents 

Compliance Status 

The efflueni i sewage shall be treated to the on land for i-NOAtKedp'L h b t' 2 N f S 
.. t' t ddt' ltd d S h d I VI f r-' as een opera Ing o. 0 ewage 
Irng~ Ion san ar s, . as s IpU a e un e~. c e u.e. 0 Treatment Plants (STP) 1 X 500 KLD & 1 X 40 
EnVIronment (Protection) Rules, 1986, notified by Ministry of KLD f t t t f t d' th 
Environment and Forests, Government of India vide G.S.R.422 rt or rea men 0 sewage genera e In e 
(E), dt.19.05.1993 and its amendments thereof. The treated po. . . .. 
wastewater shall be used for development of greenery, dust Ie Treated wastewate~ fr?m STP IS b.elng utilized 
suppression, re-used for various purposes within the premises. for the green belt Within port premises. 

Air: 
The Air pollution Control equipment shall be installed along Noted. 
with the commissioning of the activity and shall comply with the • The Port is being supplied with non-
following for controlling air pollution: conventional source of energy through 
S. No. Details of stack Stack 01 Power Grid for uninterrupted power supply. 
a) Attached to D.G. Sets (BLYTH Wind Park Pvt. Ltd., Ananthapur 
b) Capacity of 5 x 2000 KVA, 1 x 1 000 KVA, 2 Dist., Andh ra Pradesh) 

c) 
d) 

e) 

D.G. set x 750 KVA, 5x • The DG Sets are being operated as back up 
500 KVA, 3 x 320 KVA, 3 x for emergency lighting & safety during power 
250 KVA, 3 x 160 breakdowns. 
KVA, 10 x 125 KVA, 10 x 82.5 • Retrofitting certification was carried-out for 
KVA, 3 x 380 KVA the DG Sets. 

Fuel Diesel • The DG Sets are being monitored once in 6 
Stack heigh trhis condition has been amended months through a NABL Accredited 3rd Party 
above 
ground 

thE lVide CFE order No: and submitting the analysis reports to 
~33/APPCB/CFE/RO- APPCB. 
NLRlHO/2010 dated 06.04.2021. 
trhe Port shall provide stac~ 
heights for the DG sets based on 
he following formula. 
H=h+0.2.yKVA Where H= Total 
height of the stack in meters, h= 
Height of the building in meters. 

Details of air Acoustic enclosures with 
polluton control silencers 
equipment 

The proponent shall comply with the following for controlling Complied. 
fugitive emissions: 

• Vehicle movement shall be minimized I eliminated by 

3 
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5. No Condition 

implementing mechanical operation. 
• All the vehicles involved in transportation of cargo shall 

be covered with tarpaulin. 
• Vehicles shall be managed to avoid traffic congestion 

and shall provide empty dusting vehicle washings / 
dry cleaning system to clean all out going cargo 
vehicles. 

• Based on traffic density/ vehicular movements 
anticipated from the port, parking facilities shall be 
provided. 

All the transfer points, loading / unloading points and conveyer 
systems shall be housed completely with leak proof 

9 arrangements. Adequate dust suppression and containment 
measures shall be implemented for effective control of fugitive 
emissions. 

Hazardous / Solid Waste details: 
The Port Authority shall comply with the following w.r.t 
disposal of solid waste after expansion: 

Compliance Status 
- Mechanized loading and unloading of cargo 

shall be implemented to avoid emission from 
vehicle movement. 

- All the loaded trucks and wagons shall be 
covered with tarpaulins. 

- Provided mechanized ship loaders & 
un loaders and conveyer systems 

- Provided Water sprinkler system in ship 
unloaders and conveyer system for dust 
suppression. 

- Provided GI sheet covering for all transfer 
towers and Conveyor. 

- Provided MOSS with 248 Nos sprinklers at 
yards 

- Deployed 12 Nos. of Truck mounted sprinklers 
for roads and transit areas & stock piles. 

- Provided 8 No. tractor mounted hydraulic 
broom sweeping machines for cleaning the 
roads and jetty areas. 

Noted. 
All the existing transfer tower points have been 
covered using GI sheets with openings as 
required for access and sprinklers have been 
installed for dust suppression. 
Noted. 
All the hazardous waste generated by the Port 
are collected, stored, and disposed to authorized 

r---y----,----------r---,-----------,.-------1 recyclers/re-processors. 
S.No. Name of Waste ~uantity Mode of disposal 

1 Solid waste (degradable) 1800 kg/day ~o reuse green belt 
~ manure 
or 

2 Solid waste (Non-degradable) ~OO kg/day ~o authorized 
ecyclers 

3 $TP sludge 120 kg/day a be used as manure 
4 PP sludge ~O kg/day o TSDF for secured 

10 
and fill 

5 pH containing cargo residue ~50 KLPA 
washing water and sludge 

6 ~hemical containing cargo 100 KLPA o authorized 
esidue and sludge ecyclersl reprocessors 

7 ~Iudge and filters contaminated 200 TPA TSDF 
~ith oil 

8 Ballast water containing oil 250 KLPA 
rom ships 

9 Used/ Spent Oil 350 KLPA 
10 Wastes / residues containing oil 100 KLPA 
11 Sludge from treatment of waste 100 TPA 

water arising out of 
c:leaning/disposal of barrels/ 
c.ontainers 

E - Waste is being collected and disposed to 
SPCB authorized E-waste recyclers and 
submitting the details in Form - 3 to SPCS 
regularly 

Hazardous waste (Waste oil) - AKPL is 
quantifying the waste oil and disposing to SPCS 
authorized Waste oil recyclers through APEMCL 
portal and submitting the details in Form - 4 to 
SPCS regularly. Latest Submission on 
29.04.2025. 

Copy attached as Annexure ·A 

4 
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S.No Condition Compliance Status 

12 I~ iscarded containers! barrels! 100 TPA 
liners contaminated with Haz. ~o authorized 
Wastel chemicals recyclers! reprocessors 

13 Flue gas cleaning residue 10 TPA II TSDF 
14 ~hemical sludge waste from 100 TPA 

~ater treatment 
15 Pi! and grease skimming 20 T PA 

esidues 

The following rules and regulations notified by the MOE&F, 
Noted. 

11 The port is complying with the rules and GOI shall be implemented. 
regulations notified by the MOE&F, GOI. 

a. Regulation of Persistent Organic Pollutants Rules, 
2018. 

b. Hazardous waste and other wastes (Management and 
Transboundary Movement) Rules, 2016. 

c. Plastic Waste Management Rules, 2016. 
d. Manufacture, Storage and Import of Hazardous 

Chemicals Rules, 1989 
e. Fly Ash Notification, 2016. 
f. Batteries (Management & Handling Rules, 2010. 
g. E-Waste (Management Rules, 2016. 
h. Construction and Demolition waste Management 

Rules, 2016. 
i. Solid Waste Management Rules, 2016. 
j. The Public Liability Insurance Act, 1991 and its 

amendments thereof. 
Other Conditions: 
The Port shall comply with the following conditions as 

12 committed during the CFE Committee meeting held on 
23.02.2021 : 

Noted. 
MIs. KPCL shall implement Mechanized MDDS Port has been installed and operating 
systems for effective dust control. Water meters Mechanical Dust Suppression System (MDSS) 

• and energy meters shall be installed to record the with 248 Nos. of sprinklers at coal stacking and 
quantity of water consumed and electricity wagon loading areas. Separate Energy meters 
consumed for MDSS systems. are installed to record the electricity 

consumption for MDSS. 
MIs. KPCL shall conduct performance evaluation of Noted. • MDSS systems. 
MIs. KPCL shall explore the possibility of usage of Noted. 

• 
Chemical suppressants such as Sodium I Potassium 
Aluminates, for effectively mitigating the dust 
emissions during coal I dusty cargo handling. 

MIs. KPCL shall restrict the coal stack height to 10m Being Complied. 

• 
only. In future, APPCB will examine the increase in 
stack height of dusting cargo from 10m to 12 m 
depending up on the justification submitted by the port. 
This condition has been amended vide CFE order No: Being Complied. 

• 633/APPCB/CFE/RO-NLRlHO/2010 dated 
06.04.2021 . The Govt. of A.P allotted surface water 

5 
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S.No 

• 

• 

• 

Condition 
i.e., 1000 KLO from Muthukur Reservoir and 4MLO of • 
water from Nakkalakalva irrigation waste water drain, 
which is sufficient to meet the total water requirement 

Compliance Status 
The consented source of water is from 
Muthukur Reservoir with a withdrawal 
quantity of 1000 KLO and 4 MLD of water 
from Nakkala kalava drain. 

• AKPL is collecting 1000 KLD of water from 
Muthukur Reservoir through tankers and 
Nakkala Kaluva water is through pipeline 
directly to Port. 

for port utilization for Phase-III. Further, Nellore 
Municipal Corporation commissioned one STP of 5 
MLO capacity to treat municipal sewage. STPs of 
capacity 70 MLO are under construction. The Port 
shall explore possibility of utilization of treated waste 
water for dust suppression purpose in the Port area. 
The KPCL shall not draw the ground water under any • 
circumstances. 

AKPL is submitting the water consumption 
details in Form - 1 to APPCB on monthly 
basis and Half-yearly basis to MoEF & CC. 

Copy of Form - 1 for the period from Oct'24 to 
Mar'25 are attached as Annexure- B 

MIs. KPCL shall allow the effluents / leachate Noted. 
generated from dust suppression / coal handling etc., • Runoff from coal storage yards is routed 
into sea under any circumstances. The garland drains, through peripheral drains, collection pits and 
settling tanks shall be de-silted regularly for free flow. guard (Dump) ponds with facility to recycle 

the water for dust suppression. 
• Run-off water generated within the port 

premises is systematically diverted to 
sedimentation pits for settling of suspended 
particles. 

• The water is being subsequently reused for 
dust suppression and green belt 
maintenance, promoting resource 
conservation and sustainable water 
management. 

Being Complied. 

As on March 2025, the greenbelt developed 
in an extent of 213.60 Ha 
Developed block plantation along port 
boundary, 100 m width coastal plantation, 
plantation roads and, around coal yards and 
avenue, median plantations all along the 
internal road networks. Ecological Park 
developed. 

Greenbelt of width 100 m shall be developed along the 
boundary of the port as committed in the public hearing • 
(para no. 5 of EC order dt.11.01.2021) and as 
stipulated in the CFE order dt.08.05.2010. The • 
greenbelt shall be developed in an area not less than 
120 Ha along the Port boundary and around the coal 
storage areas with native species, as stipulated in EC 
order dt.11.01.2021. Saline water-resistant saplings 
shall be planted as Bay-of-Bengal is located in the 
vicinity. • Latest Green Belt Drawing attached as 

The liquid cargo I chemicals shall be stored in the 
port area complying with OISO norms. All 
precautions shall be taken to prevent any chemical 
accidents. The chemicals stored in the port 
premises and their capacities shall be informed to 
the EE, RO: Nellore from time to time. 

Annexure C 
Noted. 
• The port is complying with OISD Norms. 
• AKPL has provided Oil Boom, Skimmer and 

chemicals to attend any accidental oil spills: 
• Staff was trained to meet Tier-I Oil spills. 
• As per Disaster Management Plan, Indian 

Coast Guard will be alerted to coordinate. 
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S.No Condition Compliance Status 

• The Port regularly informing the type of 
chemicals and their capacities to the 
Environment Engineer, APPCB Regional 
office, Nellore. 

This condition has been amended vide CFE order No: Complied. 
633/APPCB/CFE/RO-NLRlHO/2010 dated 
06.04.2021 

• The Port shall implement effective dust suppression 
measures to meet National Ambient Air Quality 
standards. 
This condition has been amended vide CFE order No: Complied. 
633/APPCB/CFE/RO-NLRlHO/2010 dated Port installed and operating 5 nos. CAAQM 
06.04.2021 station towards Gopaiapuram village, 

• The Port shall maintain and operate 3 nos. of CAAQM Thamminapatnam village and Krishnapatnam 
stations properly, consistently and transmit the data to village, the values are connected to the APPCB 
the APPCB server, online. site. 
The Coal stock yard shall be enclosed suitably to have Being complied. 

• three layers of green belt of varying height on all the Maintaining 20-meter width greenbelt around the 
sides. coal stack yard zones. 
Dusty cargos shall be handled through mechanized Being complied 

• handling equipment for loading & unloading 
operations. 
Closed conveyor belt with water sprinkling complied 

• arrangement shall be provided for conveying dusty 
cargos like coal& iron ore. 

The ship un-loader for unloading and transfer of Being complied 
• material shall be provided with in-situ water sprinkling 

system to avoid dust nuisance. 
Mechanical stackers cum reclaimers for staking complied. 

• transfer and reclamation and conveyors for transfer of 
materials without manual handling. 

• 
Dry fogging system shall be provided at transfer Complied. 
points. 
Automatic water sprinkling shall be provided at all Noted. 
dusty cargo stock yards. • Mechanical dust suppression system is in 

• place in the Port. 
There shall be interlocking between the CAAQM • Automatic water sprinkling has provided at 
station values for particulate matter and MOSS. all dusty cargo stock yards. 
The facility shall maintain standby centrifugal pump Being Complied. 

• with drive motor for uninterrupted dust suppression of 
the cargo. 

Noted. 
The coal & iron ore shall be transported by rail from Port is transporting coal to the nearby Power 
the stacking area as far as possible. The residual plants through closed conveyors, and to the 

• cargo if any shall be transported by road through steel plants and cement plants the coal is being 
covered trucks duly complying with the following transferred through rail with tarpaulin covers, 
measures: only a small quantity of coal is being transferred 

through truck covered with tarpaulins. 
i. Traffic congestion shall be avoided. Being complied. 
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S.No Condition Compliance Status 
ii. Automated mechanical water sprinkling shall be Presently AKPL has been deploying DSS 

provided on roads and at dusty cargo storage Tankers for dust suppression on the roads, 
areas, for suppression of dust. 

iii. All the vehicles involved in transportation of cargo Being Complied. 
during the break downs shall be covered with Ensuring 100% Tarpaulin coverage to Coal 
tarpaulin and also ensure to manage vehicles Trucks on par with the cargo handling capacity. 

iv, The truck movement shall be through a dedicated Noted. 
road meant for truck movement located and avoid Port has dedicated 4 lane road connecting NH-
movement of trucks closer to residential areas. 16 for truck movement. 

v. The trucks shall be fully covered with tarpaulin 
Being Complied. 

while plying with cargo on the roads, 
Ensuring 100% Tarpaulin coverage to Coal 
Trucks on par with the cargo handling capacity. 

vi. All cargo vehicles moving out from the port shall 
Noted. 
Port has installed two number of wheel washing 

be passed through vehicle wheel wash area. 
facility for outgoing trucks leaving the Port. 
Noted. 

• Oil Spills are being managed as per the 
approved Oil Spill Contingency Plan, 

The port shall provide oil spill containment facilities • AKPL has provided Oil Boom, Skimmer and 
• around the SBM. chemicals to attend any accidental oil spills. 

• Staff was trained to meet Tier-I Oil spills. 

• As per Disaster Management Plan, Indian 
Coast Guard will be alerted to coordinate. 

The port shall take necessary environmental Being Complied. 
• protection measures for the dump yard of the dredged 

material. 
The industry shall comply with all the conditions stipulated in Being complied . 

13 the EC order dt.11.01 ,2021 issued by MoEF & CC, Gol , New 
Delhi under Phase-III. 

Fire detection and firefighting facilities with adequate water 
Noted. 

14 storage facility shall be provided in fire prone area in 
AKPL has adequate firefighting facilities with 

consultation with competent authorities. 
water storage facility for the entire Port area. 
Noted. 

Onsite & offsite Disaster Management plan shall be prepared 
Onsite emergency plan has been prepared and 
submitted to District Collector for incorporating 

to meet any eventuality in case of any accident. Mock drills with Offsite emergency plan of District 
15 shall be conducted at least twice a year and modifications magistrate. 

required if any shall be incorporated in Disaster Management ~ Latest DMP update copy submitted to 
Plan and shall submit to Board. District Magistrate office on 30.08,2024. 

Copy Attached as Annexure D 
The Port Authorities shall prepare a safety report and carry Being Complied. 
out an independent safety audit report of the respective 
industrial activities including chemical storages I isolated 

16 storages by an expert not associated with such industrial 
activity as required under Rule 10 of MSIHC Rules, 1989 and 
get it approved by the Factories Dept., and submit the 
compliance along with copy of the safety report, safety audit 
report and safety certificate at concerned Regional Office, 
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S.No 

17 

18 

19 

20 

21 

22 

23 

24 

Condition Compliance Status 
APPCB. 
The Port Authorities shall submil i:i (;Upy of the NOe issued Being Complied. 
by the Andhra Pradesh State Disaster Response and Fire 
Service Dept., (APSDRFSD) at concerned Regional Office, Copy attached as Annexure G 
APPCB. 
The Port Authorities shall submit risk assessment report Complied. 
covering worst scenario clearly describing impact within the 
industry premises and outside the industry premises and 
emergency response system. 

The Port Authorities shall obtain prior permission from Noted. 
MoEF&CC, Gol and APPCB for any changes in the cargo type 
I capacity . . 

Being complied. 

Submitting the 6 Monthly Self Certified & NABL 
Accredited 3rd Party Compliance Reports for the 
period from April to September & October to 
March respectively along with Terrestrial & 

DO levels in the sea water at the dredging area shall be Marine Monitoring reports submitted on 20.05.24 
monitored at regular interval and the dredging time shall be to MoEF & CC and APPCB. 
suitably regulated to prevent depletion of DO levels in the sea • The reports for the period from Oct'24 to 
water. March'25 are attached. 

• In addition, NCSCM is Monitoring the Land, 
Air quality, Noise, Water, Marine, Marine 
sediment parameters and mangroves, ones 
in four years. 

Latest NCSCM Monitoring report is attached 
as Annexure·E 

The industry shall submit compliance to the conditions Complied. 
stipulated in the EC and CFE orders to the concerned Regional 
Officer of APPCB every six months and shall upload the same Copies of the Acknowledgements are 
at APPCB website viz., attached as Annexure·F 
https:llpcb.ap.gov.in/UIlSubmission Compliance of EC CF 
E CFO Direction.asDx. 
Concealing the factual data or submission of false informationl Noted. 
fabricated data and failure to comply with any of the conditions 
mentioned in this order may result in withdrawal of this order 
and attract action under the provisions of relevant pollution 
control Acts. 
Notwithstanding anything contained in this conditional letter or Noted. 
consent, the Board hereby reserves its right and power Under 
Sec. 27(2) of Water (Prevention and Control of Pollution) Act, 
1974 and Under Sec.21 (4) of Air (Prevention and Control of 
Pollution) Act, 1981 to revoke the order, to review any or all the 
conditions imposed herein and to make such modifications as 
deemed fit and stipulate any additional conditions. 
Any person aggrieved by an order made by the State Board Noted. 
under Section 25, Section 26, Section 27 of Water Act, 1974 
or Section 21 of Air Act, 1981 may within thirty days from the 

9 
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S.No Condition Compliance Status 

date on which the order is communicated to him, prefer an 
appeal as per Andhra Pradesh Water Rules, 1976 and Air 
Rules,1982, to such authority (hereinafter referred to as the 
Appellate Authority) constituted under Section 28 of Water 
(Prevention and Control of Pollution) Act, 1974 and Section 
31 of the Air (Prevention and Control of Pollution) Act, 1981 . 

10 
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ANNEXURES 
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Annexure A 
Solid & Hazardous 

Waste Authorization 
Details 

1903



1790

PiJfC3 and 
'_,09 ist:cs 

Lr. NO.AKPUENVIRONMENT/APPCB/02512025-26 

To 

The Environmental Engineer, 
A.P. Pollution Control Board, 
Regional Office, 
SPSR Nellore. 

Sir, 

Date: 29.04.2025 

Sub:- Adani Krishnapatnam Port Limited - Bio Medical Waste Annual Returns -
Form - IV - Submitted - Reg . 

Re f :- 1. Authorization No. GN -19/APPCB/RO/NLR/BMWM/2024-521. 

@@@ 

In compliance with the conditions stipulated in Bio Medical Authorization order vide 

reference cited above we are herewith submitt ing the Annual Returns of Generation, 

Storage 8- Disposal of biomedical Waste for the period of January-24 to Oecember-24 in 

Form- IV as per the B.io-Medical Waste Management Rules, 2016. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

Adani Krishnapatnam Port Limited , 

~ 'ft. i\,,/' 
/' 

(Authorized Signatory) 

Encl: a/a 

Adani Krishnapatnam Port Ltd 
PO Bag No 1, Muthukur Mandai, 
5PSR Nellore District 524344 
Andhra Pradesh. India 
CIN: U45203AP1996PLC0235l'9 

Tel +91 861 2377999 
Fax +91861 2377045 
info@adani.com 
www,adaniports com 

Registered Office: Adanl Corporote House, Shanti grarn Nr Vaishno Devi Circle. 5 G Highway. Khodiyar. Ahmedabad - 382421. Gujarat, India 
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FORM -IV 

(See rule 13) 

ANNUAL REPORT 

[To be submitted to the prescribed authority on or before 30th June every year for the 
period from January to December of the preceding year, by the occupier of health care 
facility (HCF) or common bio-medical waste treatment facility (CBWTF)] 

51. 
No. -
1. 

2. 

-- --
Particulars 

t-
Parti culars of the 

-1---

Oce upier --
(i) Na me of the 
autho r ized person 
(occu pier or 
opera tor of facility) 

(ii) Na me of HCF or 
CBM WTF 
(iii) A ddress for 
Corre spondence 
(iv) A ddress of 
Facili ty -- - --

I (v) Tel . No, Fax. No 

i~ (vi) E -maillD 
-

(vii) URL of Website 
-- -----

(viii) GPS 
coordinates 

of HCr-: 
or CBMWTF 

1----- -- ---J-
(ix) Ownership of 
HCF or CBMWTF 

t- -- ---
(x) Status of 

Authorization 
under the Bio­
Medicol WLlste 
(Management 
and Handling) 
Rules 

-- --1-
(xi)Status of 

,.-- -----

Health Care Facility 

Mr. Kaushal Singh 
Adani Krishnapatnam Port Limited, 
Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore, +91 9099002568 
kaushal.singh@adani.com 
Occupational Health and Dental facility 

Adani Krishnapatnam Port Limited 

-- --~--

PO Bag. No.1. KrishnC'lI1C'l~nam Village. Muthukur MandaI. -

- -
Kaushal.sing h@adani.com 

HCF - 14.274547 N 
80.10066 E 

Private 
- - -----

Authorization No : GN-19/APPCB/RO/NLR/BMWMI2024-
521 
Issued on 29.08.2024 
valid up to : 30.04.2025 

----------
CTO 8- HWA Order No. 
APPCBIVJA/NLR/11344/CFO/HO/2019 dated 
11.11.2022 

Consents under 
Water Act and 
Air Act 

-....:.: --
Type of Health Care 

_ valid up to 31.08.2027 
OHC 8- Dental Care 

-----
Fac~ 
~Bedded Hospital No. of Beds: 11 

- - - ------~ 
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(ii) Non-bedded 
hospital 

(Clinic or Blood 
Bank or Clinical 
Laboratory or 
Research Institute 
or 
Veterinary Hospital 

I- o_f_any_ other) __ -I 
(iii) License number 
and its date of 
expiry 

3. Details of CBMWTF 

A PPCBIVJA/NLRiT1344/CFO/HO/2019 dated 11.11.2022 
Expiry date: 30.04.2025 

MIS SS 810 CARE. Attivaram (v),-­
Ozili (M). Tirup_ati District. -+---
01 (i) Number 

healthcare 
facilities covered 
by CBMWTF 

(ii) No of beds 
covered by 
CBMWTF 
(iii)lnstalled 

treatment and 
disposal capacity 
of CBMWTF: 

I- (iv) Quantity of 
biomeoical 
waste treated or 
disposed by 
CBMWTF 

4. Quantity of waste 
generated or 
disposed of in Kg 
per (on monthly 
average basis) 

-
5. 

(August ·24 to 
December-24) 

Details of the 
Storage. treatment, 

transportation, 
processing and 

.~osal Facility 
(i) Details of the on-
site storage facility 

-

-

1--

11 

NA 

-1- ­
NA 

--- -~ 

Month 

-. --
August-24 

--
September -24 

-
October-24 
t-

November-24 
-- --
December-24 

Red (Kg) Yellow(Kg) 
Ca t egory Category 
20.37 12.5 

27.5 23 

11 16.85 

23.6 19.7 
--

23.1 19.8 

MIS SS BIO CARE, Attivaram (v), 
Ozili (M), Tirupati District. 

Size : NA 

Capacity: NA 
--'-

- Blue (Kg-) -
Cate or 
4.6 

9 

10 

11.3 

7.65 

Provision of on-site storage: (cold storage or any other 
provision) 
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I disposal facilities I 

- -- ---~ 

(iii) Quantity of 
-f-

recyclable waste 
sold to authorized 

recyclers after 
treatment in kg per 

Type of 
treatment 
equipment 

Incinerators --
Plasma 

Pyrolysis 

Autoclaves 
- --

Microwave 

Hydroclave 
--
Shredder 

Needle tip 
cutter or 
destroyer 

Sharps 
encapsulatio 
n or concrete 

pit 

Deep burial 
pits: 

Chemical 
disinfection: 

---
Any other 
treatment 

equipment: 

-

No of 
units 

NA 
---

NA 

j\jA 

NA 

t-- NA 

I-
NA 

NA 

NA 

NA 

I--
NA 

NA 

-

-
I 

I-

-- -_.-

Capacity 
Kg/ day 

NA 

NA 

-

- -
NA 

NA 
-----

NA 

NA 

NA 

NA 

NA 

NA 

NA 

Quantity treated 
or disposed in 
kg per annum 

1---
NA 

---
NA 

.- - -~ 

NA 
-

NA 
I--

NA 

NA 

NA 

NA 

NA 

- - -
NA 

NA 

Red Category (Ii ke plastic, glass etc.) 
NA 

-I-___ --=a:..:.n.:..:..n.:..:u:..:.m.:..:.:...... __ -1-_-+ _____ _ 
(iv) No of vehicles 01 
used for collection 
and transportation 

of biomedical waste 
_ --l--l- - ---

(v) Details of 
incineration ash and 

ETP sludge 
generated and 

disposed during the 
treatment of wastes 

_'- ~n Kll per ann..:.:u:..:m..:..:...---I.._ 

Incineration 
Ash 

ETP Sludge 

Quantity 
generated 

~---- -

Where disposed 
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6 . 

7. 

8. 

- -

(vi) Name of the r 
Common Bio-

Medical Waste 
Treatment Facility 
Operator through 
which wastes are 

disposed of 
NA 

MI S S5 -B10 CARE, Attivaram (v) ~ 
Ozili eM), Tirupati District . 

(vii) List of members 
HCF not handed 
over bio-medical 
waste. 

-+--- ------- ---- --
Do you have a bio­
medical waste 
management 
committee? If yes, 
attach minutes of 
the meetings held 
during the repo rting 

eriod 
Details training 
conducted on BMW 
(i) Number of 
trainings conducted 
on BMW 
Manage~t . __ 

No 

Yes 

03 

(ii) number of 04 
I pers-onnel trained 

(iii) number of 
personnel trained at 04 
the time of 
induction 
(iv) - number of 
personnel not 
undergone any 
training so far 

Tv) whether -
standard manual for 

Nil 

Yes 

training is available? 
(vi) any other ·---+- --I- Nil 

information) 
Details of the 
accident occurred 
during the year 
(i) Number 0( --
Accidents occurred 
(ii) Number of the 
persons affected 
(iii) Remedial Action 
taken (Please attach 
details if any) 
(iv) Any Fatality 
occurred, details. ---

Nil 

Nil 

Nil 

Nil 

Nil 

---------
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9. Are you meeting the 
standards of air 
Pollution from the 
incinerator? How 
many times in last 
year could not met 
the standards? 
Details of 
Continuous online 
emission monitoring 
systems installed 

10. Liquid waste 

11. 

generated and 
treatment methods 
in place. How many 
times you have not 
met the standards 
in a year? 
Is the disinfection 
method or 
sterilization 
meeting the log 4 
standards? How 
many times you 
have not met the 
standards in a y~ar? 

Any other relevant 
information 

,-­
I NA 

NA 

NA 

NA 

. l (Air Pollution Control Devices attached-With tMe 
_ Incinerator) NA _ __ __ 

Certified that the above Bio Medical waste details report is for the period from 1st 

January 2024 to 3pt December 2024 . 

Institution Date: 
Place: Krishnapatnam Village, 
SPSR Nellore, 524344 

Name 8- Authorized Signatory 
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1-

S.No 

Adani Krishnapatnam Port Limited 
Compliance Report on Bio Medical Waste Authorization conditions stipulated 

in the Consent Order of APPCB Qt. 29.08.2024 

Consent conditions Compliance Status 

Schedule - A 

1. The applicant shall make an application for renewal Noted the Condition 
of authorization under Biomedical Waste 
Management Rules, 2016 at least 60 days before 
the date of expiry of this order, along with 
prescribed fee ----

2. The authorized person shall comply with the rules Being complied 
of Biomedical Waste Management Rules, 2016 and 
the amendment made there from time to time. -------

3. The authorized person should handle waste Being complied 
without any adverse effects to human health and 
the environment. 

4. The Bio - Medical Waste shall not be mixed with Noted and being complied 
other wastes. 

s. 

6 . 

The Bio-Medical Waste shall be segregated into 
containers/bags at the point of generation in 
accordance with Schedule-I of the notification 
prior to its storage, transportation, treatment and 
disposal. The containers shall be labeled according 
to schedule-IV of the notification. 

-------1 
If a container is transported from the premises 
where Biomedical Waste is generated to any waste 
treatment facility outside the premises. the 
container shall apart from the label prescribed in 
Schedule-IV of the notification, also carry 
information prescribed in Schedule-IV of the 
notification. 

Being complied, waste segregation is 
being done with proper labelling the 
category of Waste. 

---- -
Being complied 

'r- 7. Not with standing anything contained in the Motor 
Vehicles Act, 1988 or Rules there under. untreated 
Biomedical Waste shall be transported only in such 

Condition Noted 

vehicle as may be authorized for the purpose by the 
competent authority as specified by the 
Government. 

-- I~~~~~~------------------+--~~~~ -~-----------------
8. The person authorized under these rules shall not Condition Noted 

9 . 

lease, self, transfer or otherwise transport the 
Biomedical Wastes without obtaining prior 
permission of the Member Secretary, A. P. Pollution 
Control Board. 
Every occupier/ operator shall submit an annual 
report to the Member Secretary, A.P. Pollution 
Control Board in Form IV by 30th June every year, 
containing information about the categories and 
quantities of Biomedical Wastes handled during 
the prescribed year. _ 

Noted for compliance . 

1910



1797

10. Every HCF shall maintain a daily record of waste Daily Waste generation record is being 
generation quantity eithel ill vuluillt: UI LJy maintained 
weight in Kg/day as fallow: 
a) Human anatomical wastel animal anatomicall 
solid waste/ expired and discarded medicines I 
chemical liquid etc. (Yellow bag) 
b) Contaminated waste (Recyclable) (Red bag) 
c) Sharps including metals etc. (puncture proof 
White container) 
d) Glass Items, metallic body implants (Blue bag) 

11. Every authorized personnel shall maintain records All the records for generation and 
related to the generation, collection, reception, disposal are being maintained. 

-

-

storage, transportation, treatment, disposal and / or 
any form of handling of Biomedical Waste in 
accordance with these rules and add any 
guidelines issued. 

12. All records shall be subject to inspection and Being complied 
verification by the Member Secretary, A, p, 
Pollution Control Board or authorized officer of A. 
P. Pollution Control Board at any time. 

13. When any accident occurs at any institution or Condition noted 
facility or any other site where Biomedical Waste is 
handled or during transportation of such waste, the 
authol ized person shall report the accident in Form 
-: I to the prescribed authorltj !g,r~hwith. 

14. The applicant shall exhibit the authorization of the Being complied 
Board in the premises at a prominent place for the 
information of inspecting officer of different 
departments. 

15. The applicant shall inform the prescribed authority, Condition being complied 
the name and designation of the concerned person 
in-charge of Biomedical Waste Management in the 
Health Care Establishment. This person shall be 
held responsible for the implementation of Bio 
Medical Waste Management Rules, 2016. - , --------'---------- -

Schedule - B 

-
1. 

2. 

- 3. 

Segregation of the waste as given in accordance Condition noted 
with Schedule - I of the Bio-Medical Waste 
Management Rules, 2016 should be carried out at 
source only. -------
All syringes and needles should be mutilated before Being complied 

discarding. 

Mutilation / Shredding must be such so as to Noted and being complied 

prevent unauthorized reuse. 

_._--+----------
4. Chemical treatment should be carried out using at Being complied 
~st 1% Hy£ochlorite solution or any other __ 

-
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--
equivalent chemical reagent. It must be ensured 
that chemical treatment ensures disinfection. 

-5. No untreated Biomedical Waste shall be kept Being complied 
stored beyond a period of 48 hours 

-
6. The Bio Medical Waste shall be disposed for Being complied 

treatment after disinfection and segregation to the 
following Common Bio Medical Waste Treatment Generated Bio Medical Waste being 
Facility. disposed to CBMWTF (55 Bio Care) 
MIs. S S Bio Care, Attivaram (V), Treatment facility only. 
Ozili (M), Tirupati Oistrict. 
Ph No: 9652921133/44/55/66 

-
7. No Health Care Facility shall install or operate an Condition Noted 

incinerator without specific authorization of 

- prescribed authority. 
8. Under no circumstances shall Incinerable waste of Condition Noted 

the Schedule I of the Rules of 2016 of any kind be 
openly burnt anywhere. 

9. The Mercury spillage I losses due to breakage of Condition Noted 
thermometers, pressure and other measuring 
equipment in Health Care Facility shall be 
collected, stored and sent back to manufacturers. -10. The occupier of the HCF shall take all necessary Condition Noted 
measures to ensure that the spilled mercury does 
not become part of Biomedical or other solid waste 
generated from the HCF. 

-
11. The occupier of the HCF shall dispose any waste Condition Noted 

containing equal to or more than 50 mg/Kg. of 
Mercury. as per the provisions of Hazardous and 
other Wastes (Management 8- Transboundary 
Movemen! ) Rules. 2016 and amendment thereof. 

12. The authorization shall comply with the provisions Condition Noted 
of the Environment (Protection) Act, 1986 and the 
Rules made there under. -

13. The authorization or its renewal shall be produced Condition Noted 
for inspection at the request of an officer 
authorized by the prescribed authority. 

14. The person authorized shall not rent, lend, sell. Condition Noted. 
transfer or otherwise transport the biomedical 
wastes without obtaining prior permiSSion of the 

-. prescribed authority. 
15. Any unauthorized change in personnel, equipment Condition Noted 

or working conditions as mentioned in the 
application by the person authorized shall 
constitute a breach of his authorization. 

16. It is the duty of the authorized person to take prior Condition Noted 
permission of the prescribed authority to close the 
facility and such other terms and conditions may 

- be stipulated by the prescribed authority. -- --
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- - .---- -
17. The HCF shall not use chlorinated bags for Condition Noted 

collection of Bio Medical Waste as per Bio Medical 
Wastes Management Rules, 2016 and its 
subsequent amendment. 

-~-+-:....::....: 

18. The HCF shall use bar coding system during the Condition Noted 
handling of Bio Medical Waste as per Bio Medical 
Wastes Management Rules, 2016 and its 
subsequent amendment. 
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Ports and 
'-ogistics 

lr. No. AKPUENVIRONMENT/APPCB/022/2025-26 

To 

The Environmental Engineer. 
A.P. Pollution Control Board. 
Regional Office. 
SPSR Neliore. 

Sir. 

Date: 29.04.2025 

Sub:- Adani Krishnapatnam Port Limited - Details of E - Waste generated 2-

Disposed in Form - III - Submitted - Reg. 

Ref:- 1 CTO 2- HWA Order No . APPCBIVJA/NLR/11344/CFO/HO/2019 dated 
11.112022 valid up to 31.08.2027. 

@@@ 

In compliance with the conditions stipulated in CTO 2- HWA orders vide reference cited 

above w~ are herewith submitting the Annual Returns of Gener.atioD, Storage 2- Disposal 

of E - Waste for the year 2024 - 2025 in Form- III as per the E-Waste (Management) 

Rules, 2016 and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

Encl: a/a 

Adani Krishnapatnam Port Ltd 
PO Bag No 1. Muthukur MandaI. 
SPSR N ellore District 524344 
Andhra Pradesh. India 
CIN : U45203AP1 996PLC023529 

Tel +91 861 2377999 
Fax +91 B61 2377046 
info@adanLcom 
www.adaniports.com 

Registered Office: Adani Corporate House. Shanti gram. Nr. Vaishno Devi Circle. S. G Highway. Khodiyar. Ahmedabad .. 382421. Guja rat. India 
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FORM-3 

[See rules 4(5), 5(5), 8(6), 9(4), 70(8), 17(9), 730) (XI), 73(2)(v), 73(3)(vii) and 
13(4)(v)] 

FORM FOR FILING ANNUAL RETURNS 

[To be submitted by producer or manufacturer or refurbisher or dismantler or 
recycler by 30 th day of June following the financial year to which that return 
relates]. 

-

1 

2 

Quantity in Metric Tons (MT) and numbers 

Name and address of the producer or 
manufacturer or refurbisher or dismantler 
or recycler 

Name of the authorized person and 
complete address with telephone and 
fax 
numbers and e-mail address 

I 3 Total quantity of e-waste collected or 
channelized to recyc ers or dismantlers for 
processing during the year for each 
category of electrical and electronic 
equipment listed in the Schedule I (Attach 
list) by PRODUCERS __ _ __ 
Details of the above 

Adani Krishnapatnam Port 
Limited, 
Krishnapatnam Village, 
Muthukur Mandal.524344 
SPSR Nellore 

Mr. Kaushal Singh 
dani Krishnapatnam Port Limited, 

Krishnapatnam Village, 
Muthukur Mandal.524344 
SPSR Nellore, +91 9099002568 
kaushaL~ngh@ada.0i.com 

22 MT 
(Annexure -A attached) 

TYPE QUANT No, 
ITY 

~~~--------- - ----
3(A)* BULK CONSUMERS: Quantity of e- waste 

-1--
Information 2.2 MT List 

-

technology and 
telecommunica 

tion 
Equipment's 

and electrical 
items 

attached 

----------------------------r-----------~--~ 
3(8)* REFURBISHERS: Quantity of e-waste: X X 

~* DISMANTLERS: 
i. Quantity of e-waste processed (Code 

wise): 
ii. Details of materials or components 

recovered and sold: 
iii. Quantity of e-waste sent to recycler: 
iv. Residual quantity of e-waste sent to 

X X 

as 
p,nnexure 

-A 

-
X 

X 

Treatment, Storage and Disposal '- _ __ __ ---1 _____ --1-____ _ 
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r 
L _I Facility. 

--r- - - - -
3(0) RECYCLERS 

i. Quantit 
wise): 

Y of e-waste processed (Code 

of materials recovered and ii. Details 
sold in 

iii. Details 
Storage 

the market; 
of residue sent to Treatment, 
and~isposal Facili t y. 

4 Name and f ull address of the destination 
with 
respect to 3 (A)-3(D) above 

antity of materials 
or recovered from e-waste 

5 Type and qu 
segregated 
of different 
3(A)-3 (O) 

codes as applicable to 

X X 

Type Quantity 
--- ---

Enclose the list of recyclers to whom e-waste have been sent for recycling. 

Place: 29.04.2024 

Date: SPSR Nellore 

\1)~ 

X 

Signature of the authorized person 

Note:-

1 * Strike off whichever is not applicable 
2 Provide any other information as stipulated in the conditions to the 

authorizer 
3 In case filing on behalf of multiple regional offices, Bulk Consumers and 

Producers need to add extra rows to 1 e- 3(A) with respect to each office. 
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Annexure - A 
List of E - Waste sent to Authorized Collection Centre/ Dismantler 

S.No Name of E w aste 

Cartridge ribbon (smaii 
+ Big) -

2 Keyboard co 
~ -

3 Mouses -
4 Plastic 
5 Cables 

Category 
Name of E 

waste 

-
--
--

Category of E 
waste (as per 
Sched u Ie-I) 

ilEW6 

--
!TEW3 

-
NA 
NA ---

Quantity of 
E-waste 

(MI) 

2.2 MT 
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f l! 
Il 

• I ' 

Port:; al-,e; 
~ogistics 

Lr. NO.AKPUENVIRONMENT/APPCB/021/2025-26 

To 

The Environmental Engineer, 
A.P. Pollution Control Board, 
Regional Office, 
SPSR Nellore. 

Sir, 

Date: 29.04.2025 

Sub :- Adani Krishnapatnam Port Limited - Hazardous Waste Annual Returns -
Form - IV - Submitted - Reg. 

Ref:- 1. CTO e. HWA Order No. APPCBIVJA/NLR/1l344/CFO/HO/2019 dated 
11 .11.2022 valid up to 31.08.2027. 

@@@ 

In compliance with the conditions stipulated in CTO 8- HWA orders vide reference cited 

above we are herewith submitting the Annual Returns of Generation, Storage 8- Disposal 

of Hazardous Waste (Waste/Used Oil) for the year 2024 - 2025 in Form- IV as per the 

Hazardous and other Waste (Management and Transboundary Movement) Rules, 2016 

(HOWM Rules, 2016) and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 
Adani Krishnapatnam Port Limited. 

tl> \i~ L, 

(AuthorizLgnatory) 

Encl: ala 

Adani Krishnapatnam Port Ltd 
PO 8ag No 1. Muthukur Mandai 
SPSR Nellore District 524344 
Andhra Pradesh. India 
CIN: U45203AP1996PLC023529 

Tel +918612377999 
Fax +91 8612377046 
info@adani.com 
www.adaniports.com 

. "-
,..~ ..... , .". 

/.. , -. 
f • 

/ -, :. 

Registered Office: Adani Corporate House, Shanti gram Nr Vaishno Devi Circle, S. G Highway, Khodiyar Ahmedabad - 38 2421, Gujarilt. India 

1918



1805

FORM 4 
[See ,-vles () (5), 13 (8), 76(6) dllU 20(2)} 
FORM FOR FILING ANNUAL RETURNS 

[To be submitted to state pollution control board by 30 t h day of June of every 
year for the preceding per iod April to March] 

-
51. General Details 
No 

1. 

2. 

Name and address of facility 

Authoriza t ion No. and Date 
of Issue 

Informatio n 

Adani Krishnapat nam Po rt limited, 
Krishnapatna m Vil lage, 
Mu t hukur Mandal.52 4344 
SP5R Nellore 

-----,.-----,.-

APPCB/VJA/N LR/11 344/CFO/HO/201 9 
11.11. 20 22 

:H TO e. HWA Ord er No. 

---'- - -

3, 

4 

NolTle of the authorized 
person and 
full Address with telephone. 
fax number and e-mail 

P d ro uc t lon d h unng t e year 

Mr. Kaushal Singh 
Adani Krishnapatnam Port Limited, 
Krishnapatnam Village. 
Muthukur Mandal.524344 
5P5R Neliore. +91 9099002568 
kaushal. si nJ:lh@adani. com 

: I argo an Ie pn - 4 to M arch 
20 25 Cargo handl ed 54.6 5 MMT+O.02 
C H d d A '1202 

- - ~ 
I MTEUsA is (Coa l, Iron ore, General 
_ ~a~go . and Contain er cargo) 

.• ,--- - -- - - --
Part A. To be filled by hazardous waste generators 

- -
1. Total quan ti ty of waste fiase refer below table 

generated Category wise 

S.No Category of Waste Quantity Generated 

1 Oil Containing cargo residue washing 1340.75 MT 
water -

2 Waste Oil from DG sets 119.145 MT 

3 Waste oil from Ships 50.84 MT --
4 Sludge and filters contaminated with 1.9 MT 

oil -
2 Quantity dispatched . 1512.635 MT 

Waste Oil/Used Oil 118.10 MT 

-

(Port equipment generated) 
-~ 

i. To disposal facility N.A. 
- ---- --

" To recycler or co- 118.10 MT II. 

processors or pre-processor -

1 
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1-
- --
Waste I Used Oil sludge 1391.59 MT 
generated in ships - - - - -

I. To disposal facility N.A 

-- -- - i- - -
II. To recycler or co- 1391.59 MT 

processors or pre-

processor 
-

3 Sludge and filters 1.9 MT 

contaminated with oil 

To disposal facility N.A 

- I ~ - -
To recycler or co-processors or 1.9 MT 

pre-processor 
-- - - -

4 Quantity utilized in-house, if 1.045 MT 

any-

5 Quantity in storage at the end Nil 
of the year 

- : 

Part B. To be filled by Treatment. Storage and disposal facility operators 
.- - I 1. Total quantity received -

.~ 2 r-- - -- - -
Quantity in stock at the 
beginning of the year 

1--- -- - -
'3 Quantity treated : 

--- - -
4 Quantity disposed in landfills as 

such and after treatment. 

5 Quantity incinerated (if 

applicable) 
- - - \ -6 Quantity processed other than 

specified above-
--- -- -

7 Quantity in storage at end of 
the year ------ --- --

Part C, To be filled by recycler or co-processors or other users 
1. Quantity of the waste received 

during the year-

i) Domestic Sources 
ii) Imported (if applicable) 

2 
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2. Quantity in Stock at the 
beginning of year -

3. Quantity recycled or co­
processed or used-

4. Quantity of product dispatched 
(wherever applicable) -

5. Quantrty of waste generated-

6, Quantity of waste disposed-

7, Quantity fe-exported (wherever 
applicable) 

8. Quantity in the storage at the 
end of the year-

Date: 2~,04,2025 
Place: SPSR Nellore 

Si'gnature of the Occupier or 
Operator of the Disposal facility 

3 
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Manifest Manifest No 

Transporter Facitity 
S no No Date ReceIver Name Vehicle No Type of Waste Waste Name 

Manifest Initiated'{ Processed Ust 

Quantity 

Scnt by 

Industry 

Of Phys.ical 
Senders 

Certificate 

Date 
Acknowledgem ~eceived 

195239 26-03-2025 SCI 8alaii Petrochem 
0'11 conta'ining cargo residue washing water 

'-N05BZ8285 HW - Recyclable and ,Iudge from ships 

Oil r:ontaining cargo residue washing water 

TN2JAB4604 HW - Recyclable and sludge from ships 

Wcsste oil/Used oil from D.G Sets, Vehicles, 

AP02TC0566 HW - Recyclable dredgers and ather machinery 

194545 2.:1-03-2025 Sri Balaji Petrochem 

193836 21-03-2025 INDO PETRO PRODUCTS 

Oil containing cargo residue washing water 
188588 28 -02-2025 Supreme Petro Products (Wa!>1 TN20AW4257 HW - Recyt'lable and slud€e from ships 

Oil containing cargo residue washing Wtlter 

AP29W2365 HW - Recyclable and sludge from ships 199510 28·02-2025 Indian Tar Coal Company 

10 

Oil containing cargo residue washing water 
]gS448 2.8-02-2025 Supreme Petro Products (Wast TN45BE6517 HW - Recyclable and sludge from ships 

Oi l containing cargo residue washing "'uter 
188442 28-02-2025 Supreme Petro Products (Wasl TN20AW4455 HW - Recvclable and sludge from ships 

Oi l containing cargo reSIdue washing water 
183517 05-02-2025 Supreme Petro Products (Was! TN45BE6517 HW - Hecvclable and sludge from ships 

Oil contaIning cargo residue washing waler 
183542 05-02-2025 Supreme Petro Products (Wast TN20AW4257 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 
HW - Recydab!e and 5lwdg~ From ships 182753 01-m-2025 Sri Balaji Petrochem TN18C9589 

11 
Oil containing cargo residue wash ing waler 

132279 30-()!-2025 Supreme Petro Products {Wast TN20AW4257 HW - Recyclable and sludge from ships 

Oil containing cargo residu e washing Watf'f 

13'273 :10-01-2025 Supreme Petro Products (Was1 TN4SBE6517 HW - Rec'lclable and sludge f rom ships 

Oil containing cargo residue wash·,ng watt"f 
J30918 74-01-2025 Supreme Petro Products (W3s1 TN20AW4455 HW - Recyclable ;:,nd sludge from ships 

Waste oil/Used oil from 0 G Sets, Vehicles, 

12 

13 

t4 J~0609 23-01-2025 Jyath i Lubricants AP15TJ2519 HW - Recyr:lable dredgers and other machinery 

OJI contaIning cargo residue washing water 

TNOSADS538 HW - RecYc!dble and sludge from ships ! 5 180581 23-01~2025 Sri B<llaJr Petroc:hem 

17 

Oil containing cargo residue washillg waler 
179483 18-02.-2025 Supreme Petro Products tWast TN45BE6517 HW - Recyclable and sludge from shrps 

0,1 containing cargo residue washing water 

TN23AB4604 HW - Recyclable and sludge from ships 

Oil containing cargo residuF. washiflg water 

TN04AJ1199 HW - Recyclable and sludge from ships 

Oil contilining cargo residue washing water 

1757400'1-01-2025 Sri Balair Petroc:hem 

18 175738 01-01-2025 SCI Billaji Petrochem 

(on Form Speciall"landling InstrLJctions ent Date Date Status 

22.:18 Tonrles 1 Sludge Use PPE while loading, unloading & Transl1 26-03-2025 26-03-2025 

21 S8 Tonne.-s 10tf Oily 

1874 Tonnes 1 Siurige Use PP( while loading, unroading & Trdn~1I2L1-03-2025 24 -03-2025 

Use PPE while loadinG, unloading &. Transil21-03-2025 21-03-2025 

574 r onnp$ 

885 Tonnes 

17 SII or'nes 

13,66 Ton/"l~s 

2.31 !onnc5 

l2. .96 Tonn es 

1810nnes 

21.4(. Ton(l€,s 

1 Siudoe use prE whi le I?ading, unloading & Transi128-02-2025 28-02-2025 

1 5lud~e Use PPE while loading, unloading & Transi128-02-2025 28-02-2025 

1 SlUdge Use PPE while !oading, unloading & Transi1 28·02-2025 28-02-2025 

1 Sludge Use PPF while lo~djn2, unloading & Transi1 28-02 2025 28.02-2025 

1 Sludge Use PPE wh;le loading, unloading & TransiJ OS-02-2025 05-02-2025 

1 Sludge Uc;e PPE while loading, unloading & Transi1 05-02-2.025 05-02-2025 

J Siurigt'< US!:' PPE whl!e loading, unloading & Trans! 01-02-2025 01-02-2025 

1 SlurJge Use PPE while loading, un loading & Transi130-01-2025 30.01 -2025 

22.34 Tonncs 1 Sludge USt:' PPE while loading, unloadIng & TransiI30-01-2025 30-01-2025 

1 5lu~ge Use PPE while loading. unloading & Transi124-01-2025 24 -01-2025 72 Tonncs 

9 9 ~onne:s 

9.2 2 ,'onnes 

15,88 Tonne~ 

tiS Odv Use PPE while loading, unloading & Trans:123-01-2025 23-01-2025 

1 Sludgf' use PPE while loading, unloading & TransI123-01-2025 23~01-2025 

10 06 Tonnf'~ 1 Siudee Use PPE while loadrng, unl(.ladlng & Transi' 04-01-2025 04-01-2025 

1 Slud~e Use PPE while loading, unloildlng & Trans'IIIB-01~2D25 ]8-01.2025 

16.02 Tonne.c; 1 S!Udl~t! US'e PPE whi le loadmg, unloading & Transl', 04-01~2025 f14-0]-202S 

28-03-2025 Manifest ClOSE 

26-03-202.5 Manifest ClOSE 

21·03-201.5 Manifest Cos~ 

01-03-2025 Manifest Clos~ 

05-03-2025 Manifest ClOSE 

01·03-2025 Manifest Clos( 

28·02-2025 Manifest CloH 

G7-C2-2025 r"~anifest ClmE 

07-02-2025 Manifest Clos< 

J5-02-2025 Manifest (iOSt 

01-02-2025 ManIfest ClDs( 

01-02-2025 Manifest C:OSf 

29~Ol-202S Manifest CloS(-

25-01-2025 Manrfest Close 

25-01-2025 Manrfe:;t (iOSt 

20-01-2025 Manifest ClOSE 

06-01-2025 Manifest CIG5~ 

06-01-2025 Manifest Clo::a 

TN18C9589 HW - R@cydab le and sl udge from ships 

Oil containing cargo residue wash'lng water 

19 174821 25-12-2024 Sri Balaji Petrochem 
19.36 Tonnes 1 Sllld8~ Use PPE while loading, unloading & lransi126-12-2024 26-12-2024 28-12-2024 Manifest C/oSf 

TN23AB4604 HW - Recyclable and sludge from ships 20 1711283 23-12-2024 Sri Balaii Petrochem 

011 t'ontainine cargo I esidue washing water 
58 loones 1 Sludge Use PPE while loading, unloading & TransiI23-12-2024 23-12-7.024 25-12-2024 Manifest Closf 

21 173425 19·12-2024 Supreme Petro Products (Wast TN45BE6517 HW - Recyclable and sludge from ships 

Oil conta'lning cargo residue washing water 
is ~8 lonnEs 1 51udge Use PPE whi le loading, unloadine & TransiI19-12-2024 19-12-2024 20-12-2024 Mclnife!>t ClOSt 

113422 19 -12-2024 Supreme Petro Praduc!s (Wall TN20AW4455 HW - Recyclable and sludge from ships 

orr containing cargo res!due washing water 

22 
1 Siudze Use PPE while loading, unloading & TransiI19-12-2024 19-) 2-2024 20-12-2024 Manl~est ClOSE 

1/1882 ] 2. 12-2024 Supreme Petro Products (Was1 TN20AW4257 HW - Recyclable and sludge from ships 23 12 05 TOllne~ 1 Sludee Use PPE while loading, unloadlng & Transil 12·12-2024 12-12-202.4 13-12·2024 rv",(';nlfest CiOSE 
Oil containing cargo residue washing watE"~ 

17' 272 10·12-2024 Supreme P~tro Products {Was1 TN45BE6517 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

24 72 2(i lonnes 1 Sludge Use PPE while loading, unloading & TranslllO-12-2024 10-12-2024 11-12-2024 Manife!Jt DOSE 

1!=:76~1 22·11-2024 Supreme Petro Products (Wast TN2.0AW4257 HW - Recyclable and sludge from ships 25 J 8 9G Tonne:; 1 S!udCe Use PPE while loading, unloading & TransI1 22-11-2024 22-11-2024 23-11-2.07.4 Manifest Closf 
Oil containing cargo residue washing water 

166160 15-11-2024 Supreme Petro Products {Wasl Tf>.J20AW4257 HW - Recyclable and sludge from shIps l6 18 6t1 Tonnes Sludge Us!.' PPE \ ..... hile IOClding, unloading & Tl<:lnsiI15-11,2024 15-11.2024 16-11-2024 Manife.st CIOSf 
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27 

28 

29 

30 

31 

32 

33 

35 

36 

37 

38 

39 

40 

al 

42 

4a 

dB 

49 

50 

51 

52 

53 

54 

55 

Otl containmg cargo residl!e washing water 

H).!l2S5 11-11-2024 Sn8a!aji Petrochem TNOSBZR285 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

16~.244 11-11-2024 Sr i Balaji Petrochem TNIBC9589 HW - Recyclable and sludge from ships 

Oi: containing cargo residue washing water 

16~164 11-11-2024 Srr Baluji Petrochem TN05AR2126 HW - Re<:ydab!e and sludge from ships 

Waste oil/Used oil from D,G Sets, Vehicles, 

16"40306-11-2024 INDO PETRO PRODUCTS AP39W9304 HW - Recyd<lblc dredgers and other machinery 

V·.Iaste oil/Used oil from D.G Sets, Vehicles, 

164401 06'11-2024 INDO PETRO PRODUCTS AP39U118228 HW - Recydable dredgers and other machinery 

Oil containIng cargo residue washing water 

164193 05-11-2.024 Sri Balaji PE:troche m :N23ABl160tl. HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

163569 02-11-2024 Sup(f;:'>me Petro Products (Wast lN20AW4455 HW - Recvc!able and sludge from ships 

Dil containing cargo residue washing water 

16'~5tiS 02-11 -2024 Supreme ?etro Pro ducts (Wasl TN20AW42.57 HW - Recyc lable and sludge from ships 

Oil containing cargo residue washing watef 

163192 30-10-2024 Sri B-alaji Petrochem TN04AJ1199 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

161299 21-10-2024 Supreme Petro Products (WaSi TN45BE6S17 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

159691 11-10-2024 Supreme Petro Products (Wasl ;N20AW445S HW - Recvclable and sludge from ships 

0'11 containing cargo residue washing watel 

15~68'l 11-10-2024 Supreme Petro products (Wasl TN20AWt}257 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

159653 11-10-2024 Sri Balaji Petrochem 'NOSBZ8285 HW - Kecydable and sludge from ships 

Oill:ontillnmg cargo residl!e washing wc.ter 

!5942:l 10-10-2024 Sri Ba laji Perrochem TN1BC9589 

158012 03·10-20211 Coastal Waste Management PI AP39TK90S4 

HW - Recyclabl2 and sludge from ships 

HW - Inc.inerable Sludge ;jnd filters contaminated with oil 

WiJste oil/Used oil from D_G Sets, Vehicles, 

157462 30-09-2024 INDO PETRO PRODUCTS AP39UU8228 HW - Recyclahle dredgers and other machinery 

Waste Oil/Used oil from D_G Sets , Vehicles, 

15 ;;448 30-09-2024 INDO PETRO PRODUCTS AP39W9304 HW - Rec'ic!able dredgers and other machmery 

Oil containing cargo residue washing water 

155669 21-CJ9-2024 Sri Balaji Petrochem TN05AR2126 HW - Recyclable and sludge from ships 

Wil!ite oil/Used oil from D.G Sets, Vehicles, 

155651 21-09-702.4 Jvothi Lubricants AP16T.J2619 HW - Recyclable dr~dgers and other machinery 

Wilste Oil/Used oil from D.G Sets, Vehicles, 

lS4316 14-09-2024 INDO PETRO PRODUCTS AP39UU8228 HW - Recyclable dredg@rs and other machinery 

Waste Oil/Used oil f.-om D.G Sets, Vehicles, 

1<;.1312 la-09-2024 INDO PETRO PRODUCTS AP39W9304 HW ~ Recyclable dre-dgers and other machineory 

Waste o'll/Used oil from e.G Sets, Vehicles, 

151.764 06-09-2024 Jvothi lubricants AP16TJ2619 HW - Recyclable dredgers and other machinery 

Oil ~ontalnlng cargo resid:Je washinB water 

152457 Oif -09-2024 Sri 8alaji Petrochem TNOSBZS285 HW - Recyclable and sludgt!' from ships 

011 containing cargo resid!Je washing water 

1S2455 04-09-2024 Sd Balaji Petrochem TN18C9589 HW - Recyclable and sludge from ships 

Oil containing cargo residue waShing water 

lS J 613 30-08-'2024 Sri Bal~ji Petrochem TNOSADS538 HW - Recvclabl~ and sludge from ships 

Od containing cargo reSidue washing water 

lS ,!,596 30-08-2024 Supreme Petro Products (Wast TN28BK3417 HW - Recyclable and sludge from ships 

Waste oil/Used oil from D.G Sets, Vehicles, 

151292 29-0S-2024 Jvothi Lubricants /lP15TJ2619 HW - Recyclable dredgers and other mach nery 

0 '\1 containing cargo reSidue washmg water 

J 50870 27-08-2024 Sri Bala;i Petrochem TND4AJ1199 HW - Recydabl(' and sludge from ships 

Or! containing cargo reSidue wash'lng water 

1508 68 27-08-,2024 Sri Balnji Petlochem TN05AR1670 HW -1~e(y.:!aiJ lt? al)d sludge from ships 

34.86 Tonnes 1 Siudg. Use PPE wh:teloading, unloadlnE & Tra05ill1-11·2024 11-11-2024 

206 Tonnes 1 Sludge Use PPE wh Ie loading, unloadmg & Transi111-11- 2024 11-11-2024 

17 2 lonn~s 1 Sludge Use PPE. wh Ie loading, unloading & Transill1-11-2024 11-11-2024 

8 42 Ton ne.!. 40 Oily Use PPE wh ie loading, unloading & Transil 06-11 2024 06-11-2024 

2 12, Tonnes: 10 Oily Use PI-'E wh Ie loading, unloading & Transi' 06-112024 05-11-202'1 

10 1 Tonnes 1 Sludge Use PPE while loading, unloading & Transi~ 05-11-2.02A- 05-11-2024 

1066 Tonnes 

193210nnes 

1U Il10nnes 

23 02 1 annes 

13 041 onnes 

33 36 Tonnes 

548 Tonnes 

19,Tor'lnes 

1 q Tonnes 

10 Tonnes 

1 Sludge Use PPE wh Ie loading, unloading & lransi1 02-11 2024 02-11-2024 

1 Sludge Use ppf: while loading, unloading & Transil 02-112024 02-11-2024 

1 Sludge Use PPE While loadHlf" ur.loadmg & TransiI3D-IO -2024 30-10-2024 

1 Sludge Use PPE while loading, unloading & Transi! 21-10 -2024 21-10-202a 

1 Sludge Use prE while loading, unloading & Transi~ 11-10-2024 11-10-2024 

1 Sludge Use PPE while loading, unioading & Transl~ 11-10-2024 11-10-2024 

1 Sludge Use PPC while loading, unloading & Transi! 11-10 2024 11-10-2024 

1 Sludge Use PPE whjte loading, unloading & Transi110-10-2024 

1 Semi So!id Use PPE wh.ile loading, unloading & Transii 03-10-2024 

10-10-2024 

03-1Q..202~ 

la Oily Use PPE while loading, unloadmg & -rransiI 30-09-2024 30-09-2024 

48 Oily Use PPE while loading, unloading & Transil30-09·2024 30-09-2024 

910nnes 1 Sludge Use PPE whHe loading, unloading & lransil21-09-2024 21-09-202<'1 

2 :;2 Tonn;:s 12 Oily Use PPE whHe loadin.g, unloading & lransiI21-09-2024 21-09·2024 

') 9 Tonnes 14 Oi!v Use PPE while loading, unloading & -I ransi114-09-2024 14-09-2024 

994 Tonne::> 48 OilV Us.e PPE while loading, unloading & 1 ransil 14-09-2024 14-09-2024 

Use PPE wJ-ile loading, unload'ing & Tr~nsi! 06-09-2024 06-09-2024 

11) 76Ton"e~ 1 Sludge Use prE wt-ile loading, unloading & Transil 04-09-2024 04-09-2024 

1>1 06 ron'le~ 1 strJdg~ Use PPE wt-i!e loading, unloading & Transi' 04-09~2024 04-09-2024 

74211)nl1es 1 Shld~~ Use PPE wt iJe loading, unlo;,rding & Trans'l 30-08-2.024 30-08-2024 

29 78 ronne~ 1 Sludge Use PPE wt-,ile loading, unjoading & ;-ransi130-0g-2.024 30-08-2024 

9 97 T[1I~n~s 48 O}ly Use PPE while IO<.lding, unloading & ;~fansil29-08-2024 29-08-2024 

)?, 38 Tonne:; 1 SludEW Use PPE wb1le loading; unloading & Transi1 27-0E-2024 27-08-2024 

1 Sjudg~ Use PPE while lOtl:d 'lng, unloading & Transi l L:7-0~,-2024 27-08-202.4 

14-11-2024 Manlf~5t Clos~ 

13-11-202t! !\I1onif~st ClOSt 

20-11-2024 Manif.~st Cios .. 

0,-11-2024 Mand~st Ciosl 

07-11-2024 l\I]anlf~s! Closf 

01-11-2024- Manif,#st Clost 

22-10-202./1. Manif?st Close 

18-10-2024 Manifest Closf 

lS-10-2024 Manifest (losI' 

15-10-2024 Manife'it CloSt 

15-10-2024 M anifest ClOSt 

04-10-2024 Man feo;t ClOSf 

01-10-2021, Manifest Clos€ 

0 1-10-2024 Manifest ClOSE 

25-09-2024 Manifest COSE 

23-05-2024 Manifest CIOSf 

15-09-2024 ManifeST Close 

15-09-2024 Manifest CIOS.E 

08-09-202<1 Mani':est ( lOSE 

06-09-2024 Manh'sr ( OS" 

06-09-2.024 Manj=est COSf 

04-09-2.024 Mani'::est Closf 

31-08-2024 Mani':est ClOSt 

30-08-2024 Mar1i=~st CiOSE 
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56 

57 

58 

59 

60 

iiI 

62 

53 

64 

65 

66 

67 

08 

70 

71 

7"1. 

i'3 

74 

75 

76 

7? 

78 

80 

81 

8, 

81 

81 

'/Jilste oil/Used oil from D.G Sets, Vehicles, 
1'>0861 27-08·2024 Manohar Lubricants AP39UJ1696 HW - Recyclable dredgers and other machinery 

Waste oil/Used oil from D.G Sets, Vehicles, 
150003 12.-08-2024 Manohar Lubricants AP39UJ1696 HW - Recyclable dredgers and other machinery 

Oil conta ining carea residue wilsl1ing water 
1<9714 21·08-2024 Supreme Petro Products (Wasl TN03J59S9 HW - Recvclable and sludge from ships 

Oir containing cargo residue washing water 
1<7321 08-08-2024 Supreme Petro Products {Wasl TN20AW4455 HW - Recvclable and sludge from ships 

Oil containing cargo residue washing water 
1~fi"15 03-08·2024 Sri Balaji Petrochem TN04AI1199 HW . Recyclable ond sludge from ships 

Oil containing cargo residue washing water 
146414 03-08-;-2024 Sri Bafajr Petrochem TNOSBZ8285 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing wat~r 

.145992 31-07-2024 Supreme Petro Products (Was1 TN28SK3417 HW - Recyclable and studge from ships 

Oil containing cargo residue washing water 

1tl5296 26-07-2024 Supreme Petro Products {Wasl TN4SBE6517 HW - Recvdable and sludge from ships 

Oil containing cargo r~sldue washing water 
1·15131 25-07-2.024 Supreme Petro Products (Was1 TN20AW~455 HW - Rec'Iciable and sludge from ships: 

Oil containint1 cargo residue washing wal.t?r 

145128 25-07·2024 Supreme Pet.-o Products (Wast TN20AW4257 HW - Recvclable and sludge from ships: 

O~I containing cargo residue washing waler 
14.1411 20-07-2.024 Sri Bala;i Petrochem TN05AR1670 HW - Recyclable and sludge from ships 

all cont<lining cargo residue VJashing water 

143070 10-07-2024 Sri BalaJ; Petrochem Tr-.:OSBZ828S HW - Recyclable and sludge from ships 

0.1 containing cargo residue washing water 

14206304-07-2024 Supreme Petro Product, (WaS! TN52A8417 HW - Recyclable and 'Iudge from ships 

0 11 containing cargo residue wa.shing water 
140933 27-06-7.024 Supreme Petro Products (Wast TN28BK3417 HW - Recvclablp. end sludge from ships 

Oil containing cargo residue washing water 
140929 27-06-7024 Supreme Petro Products (Wast TN03K3378 HW - Recyclable and sludge from ships 

011 containing cargo residue washing water 

)L1()864 27-06-2024 S~i B2Ilaji Petrochem TN20AK9399 HW - Recyclable and sludge fram ships 

Oil containing cargo residue washing water 

140726 26-06-2024 Sri Bafaji Petrochem TN18C9589 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 
J 40691 26-06-202il Supreme Petro Products {Wast TN88C1759 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

14(;683 26-05-2024 Suoreme Petro Products (Wasl TN45BE6517 HW - Recvclab le and sludge from ships 

Oil containing cargo residue washing water 

140686 2b-06-l02Q Supreme Petro Products (Was' TN20AW4455 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

13~873 21-U6-2024 Sf! Balaji Petrochem TN04.t\)1199 HW - Recyclable and studge from ships 

Oil containing cargo residue washing water 

13~588 20-06-2024 Sri Ba!aji Petroct-tem TNOSAR1670 l-1W ~ Recyclable and sludge from ships 

13865e 14 ·06~lU24 Supreme Petro Products (Wasl TN20AW4257 HW - Recyclable 

138640 14-06-2024 Sn Balajl .Petrochem TN05AOS538 HW - Recyclable 

Oil containing cargo residUe washing water 

and sludge from ships 

WastE' oil from Ships 

Oil containing cargo residue washing water 

137!l4.CJ 08-06-2024 Supreme Petro Products (Wast TN188E2599 HW - Recyclable and sludge from ships 

Oil containing CClrgo residue washing: water 

137n37 06-06-2024 Supreme Petro Products (Wast TN03K3378 HW - Recyclable and sludge from ships 

Oil containing careo residue washing water 

137035 06-06-2024 Supreme Petro Products (Wasl TN4SBE6517 HW - Recvclablp.: and sludge from ships 

Oil containing cargo res.idue washing water 

137027 06-06-2024 Supreme Petro Products (Wasl TN20AW445S HW - Recyclable .nd sludge from ships 

Orl containing cargo residue washing water 

137030 06-06-2024 Supreme Petro Products (Wasl TN20AW4257 HW - Recyclab le "nd sludge from ships 

23 9Z Tonnes 67 Oily Use PPEwhile loading, unloading & Transil 27-08-2024 27~08-2024 

14,02 Tonncs 67 Oily Use ?Pf whil~ loading, unloading & Transi122-0B-2024 22-08-2024 

15 .22 Tonnes 1 Sludge Use PPE while loading, unioading & TransrI21-08-1024 2'..~Og-2024 

14.74 Tonnes 1 Sludge Use pDF. while loading, unloading &. Transit 08-08-2024 08-08-2024 

16.36 Tonnes 1 Sludge Use rPf while loading, unloading & Transit 03-08-2024 03-08-202~ 

32 .9410nne, 1 SludGe Use PPE while loading, unloading & Transit 03-08-2024 03-08-2024 

29.] 6 Tonnes 1. Sludge lIse PPE whiie loading, unloading & Transi1 31-07-202'l 31-07-2024 

2404 Tonnes 1 Sludge Use PPEwhile loading, unloading & Trans}' 26-07-2024 26-07-2024 

1922 :onne:: 1 S]ude.e Use PPE while- loading, unloading & Transi; 25-07-202.4 25-07-2024 

1944 Tonne 5i 1 Sludge Use PPE whde !oadlng, unloading & Transi' 2.5-07-2024 25-07-2024 

] 3 '16 Tonne\ 1 Sludge Use PPE while loading, unloading & Transi\ 20-07-2.02t:l 20-07-2024 

215Tonn('s 1 Sludge Use PPf while :oading, unloading & Transil10-07-2024 10-07-2024 

21 45 TOrtlit'S 1 Sludge Use PPE while ioading, unloading & Trans,. 04-07-2024 04-07-2024 

?712 Tonne< 1 Sluoge Use PPE while loading, unloading & TransiI27-06-2024 27-06-2024 

2284 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 27-06·2024 27-06-2024 

10 .37 Tonnes 1 Sludge Use PPE while loading, unloading & Transjr 27-06-2024 27-06-2024 

888 Tonnes 1 Sludge Use PPE whi le loading, unloading & Transit 26-06-20Z4 26-06-2024 

2226 Tonnes 

17.86 Tonnes 

17.62 Tonnes 

1698 Tonnes 

108 Tannes 

17.74 Tonnes 

17.28 Tonnes 

1 Sludge Use PPE while loading, unloading & TransiI26-06-2024 26-06-2024 

1 Sludge Use rPE while loading, unloading & Transil 26-06-2024 26-06-2024 

1 Sludge Use PPE while loading, unloading & Tr<lnsil 26-06-2024 26-06-2024 

1 Sludge Use PPE while loading, unloadin~ & Transir 21-06-202'1 21-06-2024 

1 Siudee Use PPE IfJhrle loading, unloading & Transit20-06-20211 20~06 -2024 

Sludge 

1 Oily 

Use PPE while loading, unloading & Transi~ 14-06-2024 

Use PPE while loading, unloading & Transit 14-06-l024 

14-06-2024 

14-06-2024 

26 12 Tonnes 1 Sludge Use PPE while loadmg, unloading & Trans;1 08-06-2024 08-06-2024 

864 Tonnes 1 Sludge Use PPE while loading, LlnloOlding & Transi1 06-06-202.4 06-06-2024 

17 68 Tonnes 1 Slud~e Use PPE while 10ad'IOg, unloading & Transil 06-06-2024 06-06-2024 

12.48 Tonnes ] Siudee Use PPE while-lo<Jding, unloading & Transl: 06-06-202.4 06-06-2024 

14.66 Tonnes 1 Sludge Use PPE While loading, unloadmg & Transi1 06-06-2024 06-06-2024 

28-08-2.024 M"n:fest Clost' 

2.3-08-2024 Manifest COSE 

2.1~08-2024 Manife3t CIOH 

09-08-2024 Manifest CloSf 

07-08-2024 Manifest Cios< 

07-08-20?'4 ManiFest cr~Js~ 

03-08-2024 Manifest Closf 

31-07-20211 Manifest ClOSE 

27-07-2024 M3nifest Oasf 

31-07-2024 Manifest Clost 

23-07-2024 Manlft'!st Cloc:;( 

15-07-2024 Manifest Clo'){ 

04-07-2024 Manjfe~t C!05.E 

27-06-2024 ~aniFe" Cios< 

27-06-2024 M<1r11fest ClOSE 

28-06-2024 Manifest Ctos< 

28-06-2024 Manifest ClOSE 

26-06-2024 Manifest ClOSE 

26·06-2024 Mamfest COs€ 

21-06-2024 Manjft~st Clos( 

1G-06-7.024 Manifest ClOSE 

18-06-202.4 Manifest ClOSE 

10-06-202.4 Manifest CIO~E 

07-{)6-2024 Manifest ClOSE 

07-06-2024 Manifest Closf 

0/-06-2024 Man,fest Ci05(; 

07-06-2024 Manifest Clos( 
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Oil containing cargo residue washing water 

85 134351 22-05-20ZQ Supreme Petro Products (Was! TN4SBE6S17 HW - Recy:lable and slude:e from ships 9 9'6 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 22-D~,-2024 22-05-2024 22-05-2024 Manifest Clo~( 
Oil containing cargo residue washing water 

86 1~~9 22-05-2024 ~upr.me Petro Products (Wasl TN03K3378 HW - Recyclable and sludge from ships 2282 Tonne:; 1 Siudg. Use PPE while loading, unloading & rransit 22-05-2024 22-05-2024 22-05-2024 MaOifest Clos\;" 
ad containing cargo residue washing water 

87 132058 09-05-2024 Supreme Petro Products {Wast TN20AW4257 HW - Recv<lable and sludge from ships 20 141 anne:; 1 SludgE U!'e PPE while loading, unloadine & rransil09-05-2024 09-05-20Z4 09-05-2024 M.,ntfeSi" elos,; 
Oil containing cargo resicue washing water 

88 130676 01-05-2024 Supreme Petro Products (Wast TN45BE6517 HW - Recyclable and sludge from ships 22.2 Tonnes 1 Sludge Use PPE whi!e loading, unloading & fransi\ 01-0;>-2024 01-05-2024 02-05-2024 Man1fest ClOSE 

89 130629 01-05-2024 Sri Balaji Petroehem TN04AJ1199 HW - Recyclable Waste oil from Ships 7,381onnes 1 Oily Use PPE whiie loading, unloading & Trans;l 01-05-202.4 01-05-2024 02-05-2024 Manliest C105€ 

90 130618 01-05-2024 Sri Bala)i Pelroci1em TN05B2828S HW - Recyclable Waste oil from Ships 2618 Tonn .. 1 Oily Use PPE w1iie loading, unloading & fransiI01-05·2024 01-05-2024 02-05-2024 Manffest Clos€ 

Oil containing cargo residue washing water 

91 129538 25-04-2024 Supreme Petro Products (Wast TN2DAW4257 HW - Rec,clable and sludge from ships 9 28 Tonnes 1 Sludge Use PPE w,ile loading, unloading & Transil 25-04-2024 25-04-2024 26-04-2024 Man fest CJos~ 

Oil containing cargo residue washing water 

92 129402 24-04-2024 Sri Ilalaji Pelrochem TN04AJ1l99 HW · Rec\,elabl. .:md sludge from ships 109 TOrlnes 1 Sludge Use PPE w,ile loading, unloading & Transil 24-0.4-2024 24-04-2024 26-04-2024 Man fest C:os~ 

Oil containing careD residue washing water 

93 128269 17-04-2024 Supreme Petro Products (Wasl TN20AW4455 HW - Recyclable and sludge from ships 1944 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 17~04-2024 17-04-2024 18-04-2024 ManIfest CI0 5f. 

Oil containing cargo residue washing water 

94 126977 11-04-2024 Supreme Pelro Products (Wasl TNZ8BK3417 HW - Recyclable and sludge from ships: 33 Tonnes 1 Sludge Use PPE \\otlile loading, untoading & Transit 1l~O4-2024 11-04-2024 11-04-2024 ManHest Clost 

Oil containing cargo residue washing wate~ 

95 126B06 10-04.-2024 Supreme Petro Products (Wasl TNBBClB59 HW - Recvclable and sludge from ships 1.7461onries 1 Sludge Use IJPE while ioading, unloading & Transil lO-OQ.-2024 10-04-2024 10-04-2024 Marilfest Clos( 
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Lr. No. AI<PLlENVIRONMENT/APPCB/023/2025-26 

To 

The Environmental Engineer, 
A.P. Pollution Control Board, 
Regional Office, 
SPSR Nellore, 

Sir, 

Date: 29.04.2025 

Sub :- Adani Krishnapatnam Port Limited - Annual Returns on Disposal of Used 
batters in Form --' VIII - Submitted - Reg. 

Ref:- 1. CTO e- HWA Order No, APPCBIVJA/NLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08,2027 

@@@ 

In compliance with the conditions stipulated in CTO e- HWA orders vide reference cited 

above we are herewith submitting the Annual'Returns of Generation, Storage e- Disposal 

of Used Batteries for the year 2024 - 2025 in Form- VIII as per the Batteries 

(Management e- Handling) Rules, 2010 and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

~ ~~jy 
(AutholJ Signatory) 

Enel: a/a 

'. ~ ..... : ~ .... ~ ~~ 

Mani Krlshnapatnam Port Ltd 
PO Bag No 1, Muthukur Mandai, 
SPSR Nellore District 524344 
Andhra Pradesh. India 

Tel +91 861 2377999 
Fax +91861 2377046 
info@adani. com 
www.adanl po rts .com 

CIN: U45203AP1996PLC0 235 29 

0 .. 

Registered Office: Adani Corporate House, Shanti gram, Nr, Valshno Devi Circle, S, G, Highway, Khodiyar, Ahmedabad - 382421, Gularat, India 

1926
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FORM VIII 
(see rule 10 (2) (ii)] 

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES 
[To be submitted by the bulk consumer to the State Board by 30th June 
(for the period October-March) and 31st December (for the period April ­

September) every year] 

1. Name and Address of the bulk Adani Krishnapatnam Port Limited, 
consumer Krishnapatnam Village, Muthukur 

MandaI. 524344 

2. 

3. 

Name of the Authorized person and full 
address with tpiephon.e and fax number 

Number of new batteries of different 
categories purchased from the 
manufacturer/importer/dealer or any 
other agency during October-March 
and April September 

Category: 

(i) Automotive 
(a) four wheelers 
(b) two wheelers 
(ii) Industrial 
(a) UPS 
(b) Motive Power 
(c) Stand-by 
(iii) Other~ _ _ _ __ 

4. Number of used batteries of categories 
mentioned in 51. No.3 and Tonnage of 
scrap sent to manufacturer/ dealer/ 
importerl registered recycler/ or any 
other agency to whom the used 
batteries scra e.,.. was sent*. 

SPSR Nellore 
Mr. Kaushal Singh 

f\dan! Krishnapatnam Port Limited. 
Krishnapatnam Village. 
Muthukur Mandal,524344 
SPSR Nellore. +91 9099002568 
kaushal.singh@adani.com 
(i) No. of BattNies 321 

(ii) Approximate weight - 11.2 MT 
(in Metric Tonnes) 

*Lead acid batteries and dry batteries 

M/s. Jayvel Enterprises. 
Plot No.26 A. KIADB 
Malur Industrial Area, Malur, 
Kolar -- 563130 
Karnataka 

**11.2 MT of Battery waste is sent to registered recycler 
(5.66 MT Acid battery scrap + 5.54 MT without acid battery scrap) 

• Enclose list of manufacture/dealer/importer/registered recyclers/or any 
other agency to whom the used batteries scrap was sent. 

Place : Krishnapatnam Village, Muthukur Mandal,524344. 

Date: 29.04.2025 

(Authorized Signatory) 
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Annexure B Water 
statements from 
Oct24 to Mar25 
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FORM -1 
Returns Regarding Water Consumed During Month of October - 2024 

If the meter was out of 
Qty. of water 

Quantity 
order the monthly avg. 

qualifying for 
Name 8- Address Purpose of which water consumed of water consumption of the 

rebate Remarks 
consumed water for the past 3 

according to 
months of working 

the assesses period 
(1) (2) (3) (4) (5) * (6) 

Total from Municipal 
1) Industrial mains -

coolingl i. From Municipal water Cum/KL -
Adani spraying in supply mains 73.145 
Krishnapatnam mine pits or ii. From weill tube well. 
Port Limited. boiler feed. 
Muthukur. 
SPSR Nellore i. From Municipal water 

2) Domestic supply mains 
20.235 

. -
Water ii. From weill tube well Cum/KL 

(*) for claiming rebate under Co1.7. the assessed shall indicate in the column the analytical and other reports annexed to this return in support of 
this claim. 
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FORM-1 
Returns Regarding Water Consumed During Month of November - 2024 

If the meter was out of 
Qty. of water 

order the monthly avg. 
Quantity 

consumption of the 
qualifying for 

Name 8- Address Purpose of which water consumed of water rebate Remarks 
consumed water for the past 3 according to 

months of working 
period 

the assesses 

(1) (2) (3) (4) (5) * (6) 
Total from Municipal 

1) Industrial mains -
cooling/ i. From Municipal water Cum/KL -

Adani spraying in supply mains 62701 
Krishnapatnam mine pits or ii. From well/tube well. 
Port Limited, boiler feed. 
Muthukur, 
SPSR Nellore i. From Municipal water 

2) Domestic supply mains 
18150 

- -
Water ii. From well/tube well Cum/KL 

(*) for claiming rebate under Co1.7, the assessed shall indicate in the column the analytical and other reports annexed to this return in support of 
this claim. 
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Adani Krishnapatnam Port Limited 
W t C a er onsumpl ion e al s or e on 0 t " d t '1 f th M th f 0 b ecem er- 2024 

S.NO Purpose Permitted Actual 
Quantity(KLD) Consumption 

(KLD) 

1 Dust Suppression e, 1950 1894.52 
Miscellaneous (Fire 
protection services) 

2 Gardening 400 318.39 

3 Domestic 650 618 .39 

Total 3000 2831 .29 

adani 
Ports and 
Logistics 

Total 
Consumption 

(KL) 

58730 

9870 

19170 

87770 
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S.NO 

1 

2 

3 

Adani Krishnapatnam Port Limited 
Water Consumption details for the Month of January - 2025 

Purpose Permitted Quantity Actual Consumption 
(KLD) (KLD) 

Dust Suppression e, 1950 1904.17 
Miscellaneous (Fire protection 
services) 

Gardening 400 307.78 

Domestic 650 621.94 

Total 3000 2833.89 

adani 
Ports and 
Logistics 
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S.NO 

1 

2 

3 

Adani Krishnapatnam Port Limited 
Water Consumption details for the Month of February - 2025 

Purpose Permitted Quantity Actual Consumption 
(KLD) (KLD) 

Dust Suppression e. 1950 1926.07 
Miscellaneous (Fire protection 
services) 

Gardening 400 355.71 

Domestic 650 628.57 

Total 3000 2910.35 

adani 
Ports and 
Logistics 
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S.NO 

1 

2 

3 

Adani Krishnapatnam Port Limited 
Water Consumption details for the Month of March - 2025 

Purpose Permitted Quantity Actual Consumption 
(KLD) (KLD) 

Dust Suppression 8- 1950 1914.35 
Miscellaneous (Fire protection 
services) 

Gardening 400 330.65 

Domestic 650 626.45 

Total 3000 2871.45 

ada 
Ports and 
Logistics 
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Annexure C 
Greenbelt Layout 
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ADANI KRISHNAPATNAM PORT 
- -----

GREEN BELT DEVELOPED (214.91 Ha) 

--

,. 

Annexure C 

. 
• M . ____ ....:.::_-

ADA,.,' j(RISHNAPATNA~ PORT LiMiHD 

.'.IuTHUKUR NELLOR[ 

Hydllrabad - 500 033 INDIA 

flHAS':-11i D(V(L:)F'M(NT or 
ADANI "RIS,NAF'ATNAM PORT 

[ to: i-EL.! {' 

19
36
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Annexure D 
Disaster 

Management Plan 
Acknowledgement 
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Lr. No. AKPUCORPORATE AFFAIRS/DMP/071-2024-25 

To 

The Collector & District Magistrate, 
SPSR Nellore District. 

Sir, 

30 AUGUST 2024 

Sub: Submission of Revised Disaster Management Plan of Adani Krishnapatnam Port Ltd., -
Regarding. 

In line with our regular practice of updating our Disaster Management Plan (DMP) in order to 

make Adani Krishnapatnam Port Limited Disaster resilient, achieve substantial disaster risk 

reduction significantly decrease the losses of the life. livelihoods assets - economic. phys ical . 

social, and environmental - by maximizing the ability to cope with disasters at all levels of 

administration as well as among departments. we herewith submit the revised DMP for your kind 

perusal. 

Sincerely yours. 

For ADANI KRISHNAPATNA PORT LIMITED .. 

K. M. RAM, 

HEAD - CORPORATE AFFAIRS. 

Re(~ve l b'j 

Adani Krishnapatnam Port Ltd 
PO Bag No 1 

Tel +91 861 2377999 
Fax +91861237 704fi 
www adaniports com Muthukur Nlandal 

SDSR r'J ellule 524 344 
Andhra Pradesh. Imj,a 
r:iI'J U4Ci203G.J1996PLC128239 

Qeg~:,tO((:d Office /\d':H1 1 Corporate Hcus~; Shantic)rarn, rI '"r If' I D (' - r W' ~ KI 
'1_>::. cll~,i (J \. eli! .. lie.. P. ) u: ,IQIIW,":JY l()(j Y;'H !I.hmp·-j.:it:::ad _~H2 .12·' r:J iJUr;y '."JI:'! 
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Port~ Jnd 
LOCIistics 

adani 
Ports and 
Logistics 

Disaster Management Plan 
(Rev-06) 

ADANI KRISHNAPATNAM PORT LIMITED. 
MUTHUKUR MANDAL, SPSR NELLORE 
ANDHRA PRADESH. 

DISASTE MANAGEMENT PLAN 

Signature 

Name 

Designation 

Date 

Capt. 

Bibhupada 

Sahoo 

HaS Marine 

20/08/2024 

Reviewed by: 

Major. 

Venkatesh 

Bhaskar 

Head Security 

20/08/2024 

......-......--.----- _. .., 

Reviewed by: Reviewed by: Approved by: 

Mr. G. Venu Capt Rajat 
Mr. Rajan Mr, G, J Rao 

GopalReddy Garg 
Babu 

CEO Associate GM -
HOD -Marine 

COO 
EHS 

20/0812024 20/08/2024 20/08/2024 20/08/2024 

, \ e. L ~ {6 [ 1~~ rr f 
g~ . & I I ~ ::u.,. ...... ·····•· 

•• • •• III. ~~e:a 
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Annexure E 
NCSCM Monitoring 

report 
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Ref, No, AKPUEC/APPCB/125/2024-25 

To 

The Environmental Engineer, 
A.P. Pollution Control Board, 
Regional Office 
SPSR Nellore, 
Andhra Pradesh 

Dear Sir, 

Date: 09.01.2025 

Sub:- Adani Krishnapatnam Port Limited (AKPL) - Complying with Condition para 
No, 10 of Phase II Amended EC 8- CRZ dated 22,08,2016-Submission of 
Environmental Monitoring report - Reg, 

Ref:- 1. Issue of Show cause Notice F,No, 19-122/2011-IA-III, dated 11,01.2013, 
2. EC e. CRZ clearance for Phase II Development of KPCL at SPSR Nellore 

F,No, 11-62/2009-IA,111. dated 02,06,2015, 
3, Amend EC e, CRZ Clearance for Phase II Development of KPCL para No,10 

F,No, 11-62/2009-IAIII dated 22,08,2016, 

@@@ 

We submit that Adani Krishnapatnam Port Limited (AKPL) is an operational port located 
at Krishnapatnam (Village e, Post), Muthukur (M), SPSR Nellore District, 

The Ministry of Environment, Forests e, Climate Change, New Delhi has accorded 
Environmental 8- CRZ Clearance to AKPL vide reference ci ted above for the development 
of Port under EC 8- CRZ clearance for Phase II Development of KPCL at SPSR Nellore with 
letter No, F,No, 11-62/2009-IA,III, dated 02,06,2015 and Amendment of EC 8- CRZ 
Clearance for Phase II Development of KPCL with letter No,F,No, 11-62/2009-IA.1I1 dated 
22,08,2016, (Copy of the EC 8- CRZ Clearance is attached herewith for your kind 
reference) , 

As per the Phase " Amended EC e, CRZ letter No, F,No, 11-62/2009-IA,11I dated 
22,08,2016 Condition under para No, 10 stipulates that: 

"The APCZMA is requested to essentially monitor the development activities of the 
company and take action under the law in case of violation, if any, In addition, National 
Centre for Sustainable Coastal Management(NCSCM) together with Society of 
Integrated Coastal Management (SICOM) shall undertake monitoring once In four years 
to ensure that no further vilolation takes place even unintentionally, " However the copy 
of Annual report submitted by the Project Proponent to the Regional Office should be 
made available to NCSCM, 

Adani Krishnapatnam Port Ltd 
PO Bag No 1, Muthukur MandaI. 
SPSR Nellore District 524344 
Andhra Pradesh, India 
CIN: U45203AP1996PLC023529 

Tel +91 861 2377999 
Fax +91861 2377046 
info@adani.com 
www.adaniports.com 

Registered Office: Adanl Corporate House, Shantigram, Nr, Valshno Devl Circle, S, G, Highway, Khodlyar, Ahmedabad - 382421, Gujarat, India 
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Complying with the above condition, a detailed Environmental Monitoring of 
Phase II development of AKPL was prepared through Mis. National Centre for 
Sustainable Coastal Management (NCSCM). As per the MoEF 8- CC, EC 8- CRZ 
Clearance. 

We, therefore submitting herewith th e First and second Half yearly Monitoring 
reports to comply with the Phase" EC 8- CRZ Clearance stipulated condit ion. 

Thanking You, 

Yours Faithfully, 
For MIs Adani Krishnapatnam Port Limited, 

~ , t It 
( . \. ) Authorized Signatory 

Enel: ala 

CC : The Member Secretary, 
Andhra Pradesh Coastal Zone Management Authority (APCZMA), 
0/0 Andhra Pradesh Pollution Control Board, 
Paryavaran Bhavan, APPlie Colony Road, Gurunanak Colony, 
Autonagar, Vijayawada ... 520007. 

Adani Krlshnapatnam Port Ltd 
PO Bag No 1. Muthukur Mandai. 
SPSR Nellore District 524344 
Andhra Pradesh. India 
CIN: U45203AP1996PLC023529 

Tel +91 861 2377999 
Fax +91 861 2377046 
info@adanl.com 
www.adaniports.com 

Registered Office: Adani Corporate House. Shantigram, Nr. Vaishno Devi Circle. S. G. Highway. Khodiyar. Ahmedabad - 382421. GUjarat. India 
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EC/CFO Compliance 

Acknowledgement 
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Ref. No. AKPUEHS-EC/MoEF8-CCI112/2024-25 Date: 27.11.2024 

To 

Deputy Director. 
Ministry of Environment. Forests 8- Climate change (MoEF 8- CC). 
Integrated Regional Office. 
Green House Complex. Gopa/ Reddy Road. 
Vijayawada. Andhra Pradesh. 520010, 

Dear Sir, 

Sub:- Submission of Half yearly compliance report on conditions of 
Environmental and CRZ clearances for phase I. " e. III Development at 
Krishnapatnam Port for the period of April to September 2024 - Reg, 

Ref:- 1, 

2. 

3. 

4, 

5. 

EC 8- CRZ for Phase / of Krishnapatnam Port Ltr, No: 10-22/2005-IA-1I1 
dated 26.07.2006 
MoEF EC 8- CRZ Clearance Order F, No, 11 - 62/2009 - IA,III dated 
13.11. 2009 extended vide Oder dated 18,08.2015 8- 16,04,2018 and 
amended order dated 16,3.2016. 
EC 8- CRZ for Phase II of Kr ishnapatnam Port Ltr. No: 10-18/2016-IA-11I 
dated 11.01.2021. 
APPCB CTE Order No : 633/APPCB/CFE/RO-NLR/HO/2010 
Dt.25 ,02,2021 and amended order dated 06,04,2021 8-16.07,2021, 
APPCB CTO 8- HWA Order No: APPCBNJA/NLR/11344/CFO/HO/2019 
dated 11/11/2022 valid up to 31.08,2027, 

As per the Standard condition XI. Miscellaneous condition no. (iv) of the EC e. 
CRZ Clearance and General condition No, 52 of the Consent to Operate (CTO) 

cited 

II The port shall submit Half yearly compliance reports to all the stipulated 
conditions in Environmental Clearance (EC), Consent for Establishment (CFE) 
and Consent for Operation (CFO; through website i.e., https.//pcb.ap.gov.in by 
1st of January and 1st July of every year. The first half yearly compliance reports 
shall be furnished by the port and second half yearly compliance reports shall 
be the audited through MoEF 8 CC recognized an al Accreditation Board 

for Laboratory Testing (NABL) accredited thi ~~ . GIi~o~ 

~ ~ 
Ii) t\ID.J,,~,l.l.1.::-l ~ . 

Adani Krishnapatnam Port Ltd 
PO Bag No 1 
Muthukur Mandai 
SPSR Nelioro 524 344 
Andhra Pradesh. India 
CIN: U45?03GJ1996PLC128239 

Tel +91 861 2377999 
Fax +918612377046 
www.adaniporls.com 

Registered Office: Adani Cor[Jorate House. Shantigram. Near Vaishno Oevi Circle. 5 G Highway. Kllodiyar. Ahmedabad 382 421, Gujarat, India 
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With reference to the above, we are herewith submitting the First half yearly 
compliance report of Phase I,ll 8- III developments of Adani Krishnapatnam port 
limited along with Environmental Monitoring reports for the period of April 2024 
to September 2024, 

Thanking You, 

Yours Faithfully, 
For Mis Adani Krishnapatnam Port Limited. 

~ l \ It 
(Authorized Signatory) 

Enel: a/a 
1. Copy to regional Director, CPCB Zonal office, Bengaluru, 
2, Copy submitted to the Environment Engineer, A,P Pollution control Board, Regional 

Office, SPSR Nellore for kind information, 

Adani Krishnapatnam Port Ltd 
PO Bag No 1 
Muthukur Mandai 
SPSR Neliore 524344 
Andhra Pradesh, India 
CIN U45203GJ1996PLC128239 

,. 

Tel +91 861 2377999 
Fax +918612377046 
www.adaniports.com 

Registered Office: Adani Corporate House. Shantigram, Near Villshno Devi Circle. 5 G Highway, Khodiyar. Ahmedabad 382 421. Gujarat, India 
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Your (Half Yearly Compliance Report) has been Submitted with following details 

Proposal No 

Compliance ID 

Compliance Number(For Tracking) 

Reporting Year 

Reporting Period 

Submission Date 

RO/SRO Name 

RO/SRO Email 

State 

RO/SRO Office Address 

IA/ AP /MIS/566/2009 

113039143 

EC/M/COMPLIANCE/113039143/2024 

2024 

01 Dec(01 Apr - 30 Sep) 

30-11-2024 

V Geroge Jenner 

tr02S@ifs.nic.in 

ANDHRA PRADESH 

Integrated Regional Offices, Vijayawada 

Note:- SMS and E-Mail has been sent to V Geroge Jenner, ANDHRA PRADESH with Notification to Project Proponent. 
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Compliance For Operation Compliance Report 
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Adani Krishnapatnam Port Limited 
Compliance Report for October 2024 to March 2025 on conditions stipulated in the Consent to 

Operation (CTO) Order of APPCB Dt. 11.11.2022 
S.No CFO conditions 
Schedule-A 
1 Any up-set condition in any industrial plant / activity of the 

industry, which result in, increased effluent / emission 
discharge and/ or violation of standards stipulated in this 
order shall be informed to this Board, under intimation to the 
Collector and District Magistrate and take immediate action 
to bring down the discharge / emission below the limits. 

2 The port should carryout analysis of wastewater discharges 
or emissions through chimneys for the parameters 
mentioned in this order on quarterly basis and submit to the 
Board. 

Status 

This condition is noted. 

Being Followed. 

The STP inlet & outlet water quality is being 
analyzed through NABL Accredited 3rd party 
agency monthly and the reports of same attached, 
values are within the Standard limits. 

Details of STP (Inlet & Outlet water quality) Test 
Reports are attached As Annexure A. 

3 All the rules & regulations notified by Ministry of Law and This condition is noted. 
Justice, Government of India regarding Public Liability 
Insurance Act, 1991 should be followed as applicable. 

4 Notwithstanding anything contained in this consent order, This condition is noted . 
the Board hereby reserves the right and powers to review / 
revoke any and/or all the conditions imposed herein above 
and to make such variations as deemed fit for the purpose 
of the Acts by the Board. 

5 The industry shall ensure that there shall not be any change This condition is noted . 
in the process technology, source & composition of raw 
materials and scope of working without prior approval from 
the Board. 

6 The applicant shall submit Environment statement in Form Being complied 
V before 30th September every year as per Rule No.14 of E 
(P) Rules, 1986 & amendments thereof. The Funds & Expenditure earmarked for 

environment protection measures are being 
reported in Form - V Environmental Statement and 
submitting the same to APPCB & MoEF& CC. 

Latest submission is on 28.09.2024 for the period 
2023-2024. 

Copy of Form V Report is enclosed as Annexure B. 
7 The applicant should make applications through Online for Noted, will apply for Auto renewal through online 

renewal of Consent (under Water and Air Acts) and consent management system before 120 days. 
Authorization under HWM Rules at least 120 days before 
the date of expiry of this order, along with prescribed fee AKPL obtained CFO & HWA from APPCB vide 
under Water and Air Acts and detailed compliance of CFO order No APPCBIVJA/ NLRl11344/CFO/HO/2019 

dated 11.11.2022 valid up to 31 51 August 2027. 
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S.No CFO conditions Status 
conditions for obtaining Consent & HW Authorization of the 
Board. 

S The port should immediately submit the revised application This condition is noted. 
for consent to this Board in the event of any change in the 
raw material used, processes employed, quantity of trade 
effluents & quantity of emissions. Any change in the 
management shall be informed to the Board. The person 
authorized should not let out the premises I lend / sell I 
transfer their industrial premises without obtaining prior 
Dermission of the State Pollution Control Board. -

9 Any person aggrieved by an order made by the State Board This condition is noted. 
under Section 25, Section 26, Section 27 of Water Act, 1974 
or Section 21 of Air Act, 1981 may within thirty days from the 
date on which the order is communicated to him, prefer an 
appeal as per Andhra Pradesh Water Rules, 1976 and Air 
Rules 1982, to Appellate authority constituted under Section 
28 of the Water(Prevention and Control of Pollution) Act, 
1974 and Section 31 of the Air(Prevention and Control of 
Pollution) Act, 1981 . 

10 The conditions stipulated are without prejudice to the rights This condition is noted 
and contentions of this Board in any Hon'ble court of law. 

11 The port shall be liable to pay Environmental Compensation This condition is noted. 
/ Other Environmental Taxes, if any environmental damage 
caused to the surroundings, as fixed by the Collector & 
District Magistrate or any other competent authority as per 
the Rules in vogue. 

12 The port may explore the possibility of tapping the solar This condition is noted. 
energy for their energy requirements. 

13 The port should educate the workers and nearby public of This condition is noted. 
possible accidents and remedial measures. 

S.No Conditions Compliance 
Schedule- B 

Complied. 

1. 
The port shall complete mechanizing of Berth No.6 by 31st 
March 2023. Mechanization of berth no 6 is completed and in 

operation. 
The port shall complete the mechanization of Berth NO.5 Being Complied. 
within 24 months from the date when the coal handled at 
Berth No. 5 is adequate to handle through mechanization Mechanization of berth NO.5 work is under progress. 
system. Till the mechanization is completed, the port shall Mobile atomizers and water tankers are being 
do sprinkling along with MOSS to control dust pollution due deployed while handling coal at berth no 5. 

2. to handling of coal. 
Ensuring progress increase of the deployment of 
water sprinklers and other required dust 
containment / suppression measures to mitigate the 
dust emissions on vehicular movement during cargo 
evacuation on par with the cargo handling capacitt. 
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s.No Conditions Compliance 
The port shall maintain the existing greenbelt of 100m width Being Complied. 
along the periphery. Further, development of 100m green 
belt at other expansion areas shall be taken up at the time ~ As on March 25, greenbelt developed in an 
of expansion of the port facility and shall be completed within extent of 213.60 Ha 
3 years. ~ Developed block plantation along port 

3. boundary, 100 m width coastal plantation, 
plantation roads and, around coal yards and 
avenue, median plantations all along the internal 
road networks. Ecological Park developed. 

Latest Green Belt Drawing attached as Annexure 
C. 
Complied. 

The port shall develop the 20m width greenbelt along the 20 meters width of greenbelt developed around the 
4. existing coal stock yards as per EC & CFO conditions within coal stack yard zones. 

a time period of 2 years 
Latest Green Belt Drawing attached as Annexure 
C. 

The port shall maintain storm water drains and improvement Being followed . 

5. of the storm water drains in new areas shall be taken up 
Storm water drains being maintained along with the expansion of the port. are 
periodically and during monsoon season. 

The source of water is Muthukur Reservoir 1000 KLD and 4 The average water consumption for the April 2025 
MLD of water from Nakkala kalava irrigation drain. The was KLD i.e., 
maximum permitted water consumption after proposed 
expansion is as following: 5. 

Purpose 
Quantity 

5. No. KLD 
No. Purpose Quantity 

1. Dust suppressions & 1915 
1. Dust suppressions & 1950.0 KLD Miscellaneous (Fire 

Miscellaneous (Fire protection services) 
protection services) 2 Gardening 324 

6. 
2. Gardening 400.0 KLD 3. Domestic 632 
3. Domestic 650.0 KLD Total: 2871 

Total : 3000.0 KLD 
Separate meters with necessary pipe-line shall be ~ 4143 KL of STP Treated water has been utilized 
maintained for assessing the quantity of water used for each for greenbelt development within the port premises. 
of the purposes mentioned above ~ STP sludge is being used as manure for the 

development of green belt within the port. 
~ Provided a Food Waste Converter facility to 
convert the domestic & canteen waste generated 
within the Port and utilizing the same as manure for 
development of Nursery & Greenbelt. 

7. The port shall comply the following effluent discharge AKPL has been operating 
standards based on the disposal points permitted: 
Outlet Parameter No. Limiting - 500 KLD STP (1 X 300 KLD & 1 X 200 KLD) at 

Standards CVR Amenities Complex 
1 pH 6.50 - 9.00 - 40 KLD STP Admin. Building 
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S. No Conditions 
Total Suspended <100.00 mg/I 
Solids (TSS at 103 
-105oC) 
Oil and Grease 10.00 mg/l 
Biochemical 30.00 mg/I 
Oxygen Demand 
(BOD 3 days at 
270C) 
Fecal Coliform (FC) <1000 
(Most Probable MPN/100 ml 
Number per 100 
milliliter, 
MPN/100ml 

B. The port shall comply with emission limits for DG sets of 
capacity up to BOO KW as per the Notification G.S.R.520 (E), 
dated 01.07.2003 and -S.R.448(E), dated 12.07.2004 
under the Environment (Protection) Act Rules. In case of DG 
sets of capacity more than 800 KW shall comply with 
emission limits as per the Notification G.S.R.4B9 (E), dated 
09.07.2002 at serial no.96, under the Environment 
(Protection) Act, 1986 

9. The port shall comply with ambient air quality standards of 
PM10 (Particulate Matter size less than 10IJ·m) - 100 IJg/ 
m3; PM2.5 (Particulate MaUer size less than 2.5 IJm) - 60 
I.ig/ m3; S02 - 80 IJg/ m3; NOx - BO IJg/m3, outside the 
factory premises at the periphery of the industry. 
Standards for other parameters as mentioned in the 
National Ambient Air Quality Standards CPCB Notification 
No.E-29016/20/90/PCI-I, dated 1B.11.2009. 
Noise Levels: 
Day time (6 AM to 10 PM) - 75 dB (A) 
Night time (10 PM to 6 AM) - 70 dB (A) 

10. The Port shall take all measures including latest available 
technologies to comply with above ambient air quality 
standards 

Compliance 
~ 4143 KL of STP Treated water in the month of 

APR'25 has been utilized for greenbelt 
development. 

~ The STP inlet & outlet water quality is being 
analyzed through NABL Accredited 3rd party 
agency monthly and the values are within the 
limited standards. 

AKPL appointed an NABL Accredited Laboratory for 
Environment, Terrestrial & Marine Monitoring. 

DG stack Emission is being monitored by the third 
party once in 6 months and submitting reports of the 
same to Board. 

Details of DG Stack Emission Test Report is 
Enclosed as Annexure D. 
Being complied. 

AKPL is operating 3 no. of Continuous Ambient Air 
Quality Monitoring stations at CVR Amenities 
Complex, towards Thamminapatnam Village and 
towards Krishnapatnam Village for the parameter 
PM2.5, PM10, S02, N02, CO and NH3 and 
connected to APPCB website. 

As per scientific Air modelling study report, 
additional 2 more CAAQM stations are installed in 
the port premises, one station at Northwest direction 
and second station at South direction. 
Coordinates of new 2 CAAQM Stations: 
Northwest side of the port 14°16'0.36"N & BO° 
4'36.95"E. 
South side of the port 14 ° 14'2.49"N & BO° 6'34.63"E. 

AKPL appointed NABL accreditation 3rd party 
laboratory for Ambient air quality and Noise 
monitoring in 7 locations within the port premises 
and reports same as submitted monthly basis to 
APPCB and half yearly basis to MoEF & CC. 
Being Complied. 

AKPL has been implementing the below measures 
to control emissions: 
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S. No Conditions 

11 . The Port shall not increase the capacity beyond the 
permitted capacity mentioned in this order, without obtaining 
CFE & CFO of the Board 

12. Coal stack heights in all coal yards shall not be more than 
12mts. 

Compliance 
Operating Mechanical Dust Suppression System 
(MOSS with 248 Nos. of sprinklers) at coal stacking 
and wagon loading areas. 
a. 12 Nos. of Truck mounted sprinklers for roads 

and transit areas. 
b. 4 Nos. of heavy-duty Atomized Sprayers 
c. Provided hoppers for cargo unloading. 
d. Mechanized coal handling at 3 berths i.e., berth 

6,7,8. Conveyors are designed with covering 
hood. 

e. Operating 3 Heavy duty vacuum sweeping 
machines and 6 tractor mounted mechanical 
road sweeping machines. 

f. Ensuring 100% Tarpaulin coverage to Cargo 
loaded Trucks and Rakes. 

g. Erected wind breaking shield of 450m on 
western side towards krishnapatnam village. 

h. Developed 213.60 Ha of Green belt along port 
boundary, around coal yards, avenue& median 
plantations. 

Noted for Compliance. 
AKPL handled 4.89 MMTs of permitted 
Commodities in the Month of April 2025. 
Noted and being complied 

13. The port shall ensure required wetness all the time on the AKPL has been carrying out sprinkling around the 
surface of stockpiles to avoid the dust emissions from the stockpiles and operating MOSS. 
stockpiles. 

14. The port shall install sufficient number of CMQM stations in Complied. 
between the villages and the port area. The stations shall be 
located at the periphery of the villages to monitor all the 
parameters given in the consent order. 

15. The port shall maintain properly the three CMQM stations Complied. 
provided and shall be connected to APPCB website. 

16. Unloading of iron ore from the railway wagons house should AKPL has been carrying out sprinkling around the 
be carried out with wagon tipplers only, in case, handling of stockpiles and operating MOSS during handling of 
iron ore is more than 6 MTPA. As and when iron ore Iron ore. 
handling is to be done intermittently, it should be handled 
with water sprinkling system at high pressure with swiveling 
type nozzles operated regularly to cover entire stockpile. 
Nozzles shall be operated along stockpile at regular 
Intervals to cover stockpile height and width. 

17. The port shall take adequate air pollution control measures Complied. 
with respect to the enhanced dusty materials handling 
capacities Deploying 5 no. of jet water tankers in addition to 10 

no. of DSS tankers to control dust emissions. 
18. The port shall stock all the dusty materials within the Being Complied 

designated storage yards only. 
All the dusty cargos have been stored in 
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S. No Conditions 

19. The port activities are concentrating in north quay by 
construction of 12th Berth, hence the stocking of dusty 
materials shall not be extended towards the residential 
areas around the port area. 

20. The dusty materials transporting vehicles shall be closed in 
all respects/ covered with tarpaulin for controlling fugitive 
emissions 

21 . The port shall provide wheel washing facility near the dusty 
cargo stocking area, to the freighted vehicles going outside 
the port. 

22. . The port shall inform the modifications made in port 
infrastructure developments to the MoEF&CC and to the 
Board time to time. 

23. The port shall obtain EC for any change of scope of the 
project and shall restrict the port activities as permitted vide 
EC Orders Dt.26.07.2006 for Phase - I, 13.11.2009 for 
Phase - II & Phase-III (Expansion) 11.01.2021 

24. The port shall continuously operate the 3 CAAQM stations 
installed in between villages and port area to monitor all the 
parameters given in the consent order and upload the data 
continuously to the APPCB / CPCB websites. 

Compliance 
Designated storage yards only. 
Noted for compliance. 
We will not be extending dusty materials stocking 
towards the residential areas. 

Being Complied. 

Provided 27 No. of Truck tarpaulin covering stations 
and ensuring all the outgoing cargo vehicles are 
properly covered with tarpaulin and tightened with 
rope to control fugitive emissions and transit 
spillages. 
Complied. 

Operating 2 No. of Truck wheel washing facilities 
and ensuring the outgoing trucks are cleaned 
properly before leaving the premises. 
i. One facility at NEC Road, Near to East - West 

Gate. 
ii. One facility at Southern side of the Port at 

North side of the Port. 
Noted 

Noted 

Being complied . 

AKPL was earlier operating Three (3) Nos. of 
Continuous Ambient Air Quality Monitoring stations 
at the following locations to monitor the parameters 
viz., PM10, PM2.5, S02, NO, N02, CO and linked to 
APPCB website. 

a. CVR Amenities Complex 
b. Thamminapatnam Village 
c. Krishnapatnam Village 

AKPL has now added two additional Continuous 
Ambient Air Quality Monitoring stations at the 
following locations since September 2024 to monitor 
the parameters viz., PM10, PM2.5, and these are also 
linked to APPCB website. 

a) CAAQMS 4 North side of the station 
b) CAAQMS 5 South side of the station 

Environmental Monitoring has been rendered by 
NABL accredited laboratory along with AAQ 
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5. No Conditions Compliance 
monitoring at 7 locations covering upwind and 
downwind directions. 

25. The MOSS system shall be in operation wherever the stock Complied. 
of any bulk material (Dusty cargo) is piled in a way to ensure Deploying 5 no. of jet water tankers in addition to 10 
wetness on the surface of stockpiles. no. of DSS tankers to control dust emissions. 

26. As regards to deviation in location of facilities such as Being complied . 
stockpiles and other facilities, from the originally envisaged 
plan, amendments for the EC and CFE have to be obtained 
immediately. 

27. The port shall maintain the existing green belt with adequate Complied. 
width and density and in vacant places 

28. The port shall use road sweeping machines to clean all port Complied. 
internal roads regularly. AKPL has been operating 3 no. of heavy-duty 

Vacuum Sweeping machin.es and 6 mechanical 
road sweeping machines. 

29. The port shall ensure that the trucks transporting cargos to Being complied. 
outside the port shall be covered with tarpaulin to avoid 
fugitive emissions I spillages. 

30. All conveyor belts and other transfer points shall be covered Complied 
with GI sheets to mitigate fugitive emissions generated 
during conveying of dusty cargos. Provided GI Sheet cladding and with sprinklers 

system to control fugitive emissions. 
31 . The port shall maintain water sprinklers for effective control Complied . 

of fugitive emissions generated during handling of cargo and 
increased volume of vehicular traffic. Deploying 5 no. of jet water tankers in addition to 10 

no. of DSS tankers to control dust emissions. 
32. The port shall maintain Mechanical Dust Suppression Maintaining Mechanical Dust Suppression System 

System (MOSS) for stock yards, dusty cargo berths and (MOSS) for stock yards, dusty cargo berths and 
conveyor belts. conveyor belts. 

33. The port shall develop and maintain 100 m width greenbelt Being followed . 
along the periphery & 20m width around coal stack yards as 
per EC / CFE condition. 

34. The port shall maintain empty dusty cargo vehicles washing Complied. 
system to clean dusty cargo empty vehicles. 

Operating 2 No. of Truck wheel washing facilities 
and ensuring the outgoing trucks are cleaned 
properly before leaving the premises. 
i. One facility at NEC Road, Near to East - West 

Gate. 
ii. One facility at Southern side of the Port at North 

side of the Port. 
35. The port shall record the energy consumption for the energy Being followed . 

meters provided for Sewage Treatment Plant (STP), pump 
houses to water sprinklers I dust suppression measures and 
Air Pollution Control Equipment's (APCE) 

36. The port shall not allow any hazardous wastes through the Being Complied. 
port other than waste oil from DG Set, Waste oil from Ship, 
Wastes / residues containing oil from ships, used oil All the generated hazardous waste are being 

disposed through APEMCL portal. 
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S. No Conditions 
generated in the Port without prior permission of Board and 
shall comply with EC conditions. 

37. The port shall not store any hazardous waste within the 
Qremises as per the time frame mentioned in HWM Rules 

38. In case a leaky container of hazardous cargo is found, a 
separate permission of the Board may be obtained after 
establishing the quality and the type of waste for disposal 

39. All types of the fertilizers should be stored in the closed 
warehouses only. The Port should ensure that there should 
not be any open storage of urea or any other fertilizer 
materials. There shall not be any effluent generation 

40. The port shall store fuel oils used for construction 
equipment, vessels and vehicles in a well-designed manner 
and protect them against fire hazards by construction of 
compound wall to prevent access to unauthorized elements. 
The surface run off from storage area shall pass through oil 
water separator before being discharged. 

41 . The port shall provide fire detection and firefighting facilities 
with adequate water storage in fire prone areas in 
consultation with Directorate of firefighting. 

Compliance 

Being followed. 

Being complied 

Complied. 

Provided closed sheds of 13 Nos. to store the 
fertilizers. 
Complied 

Complied. 

Port is equipped with Firefighting and detection 
facilities. Infrastructure like trained Fire Team, Fire 
Tenders (Multipurpose Fire Tender), semi fire 
tender etc., available at Port. 

Fire NOC has been obtained for Buildings (Admin 
and ETS). (Enclosed as Annexure E) 

42. The port shall comply latest technologies for controlling Complied. 
fugitive emissions including the following: 

a) Fully mechanized handling equipment for loading a. Provided coal ship unloaders and conveyor at 
and unloading operations berths 6,7 & 8 

b) Closed conveyor belt with water sprinkling b. Provided water sprinkling system in ship 
arrangement for suppression of dust while unloaders and conveyor system for dust 
conveying dusty cargoes like coal, iron are etc. suppression 

c) Specially designed iron ore ship loader with c. Provided Mechanical water sprinkling at coal 
necessary precautions to reduce drop height of iron storage yard and tankers to suppress the dust. 
are into the ship, while handling more than 6 Million 
Tons per annum. 

d) Mechanical water sprinkling shall be provided on 
roads and at dusty cargo storage areas for 
suppression of dust. 

43. The port shall maintain adequate number of ground water There is no ground water withdrawal within the port 
monitoring location on scientific basis and the same shall be premises. 
monitored every six months 

AKPL appointed a NABL Accredited Laboratory to 
monitor the Ground water at 4 locations outside the 
port. As per the analysis reports, there was no 
adverse impact due to port operations. 

44. The port shall construct the storm water drains to avoid the Complied. 
contamination of runoff with other effluents. 
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5. No Conditions Compliance 
45. The port shall regularly clean the drains to avoid siltation. Being complied . 
46. The port shall monitor compliance through Environment Complied 

Management Cell with qualified and trained staff. 
47. The port shall maintain onsite emergency action plan after Maintaining 

carrying out risk analysis and hazop studies 
48. The port shall comply with the conditions of CFE order dated Being complied . 

08.05.2010,22.02.2018 and 25.2.2021 . 
49. The port shall submit monthly monitoring reports to RO: Being submitted on a monthly basis. 

Nellore 
50. The port shall comply with standards and directions issued Being complied . 

by APPCB / CPCB / MoEF&CC as and when notifications 
are issued from time to time 

51 . The port shall install digital display boards at publicly visible Provided. 
places at the main gate indicating the products 
manufactured Vs permitted quantities, treated effluent 
concentrations Vs discharge standards, Stack emission & 
AAQ concentrations Vs standards, hazardous waste 
generation, disposed, stock Vs permitted quantities and 
validity of CFO; and exhibit the CFO order at a prominent 
place in the factory premises, as per Hon'ble Supreme Court 
order 

52. The port shall submit Half yearly compliance reports to all Complied. 
the stipulated conditions in Environmental Clearance (EC), 
Consent for Establishment (CFE) and Consent for Operation AKPL has Submitted First Half yearly EC, CTE, CTO 
(CFO) through website i.e., https://pcb.ap.gov.in by 1st of compliance report for the period of April'24 to 
January and 1 st July of every year. The first half yearly September'24 send to APPCB & CPCB through mail 
compliance reports shall be furnished by the port and and the same copy was uploaded in Parivesh portal, 
second half yearly compliance reports shall be the audited APPCB Portal on 30.11.2024. 
through MoEF&CC recognized and National Accreditation 
Board for Laboratory Testing (NABL) accredited third party 

53. The port shall possess valid NOC issued by the Andhra Complied. 
Pradesh State Disaster Response and Fire Service Dept., 
(APSDRFSD) and submit a copy at concemed Regional Fire NOC has been obtained for Buildings (Admin 
Office, APPCB. and ETS 1 & 2). (Enclosed as Annexure E) 

54. The port shall prepare a safety report and carry out an Complied 
independent safety audit report of the respective industrial 
activities including chemical storages / isolated storages by 
an expert not associated with such industrial activity as 
required under Rule 10 of MSIHC Rules, 1989 and get it 
approved by the Factories Dept., and submit the compliance 
along with copy of the safety report, safety audit report and 
safety certificate at concemed Regional Office, APPCB. 

55. The port shall extend training to the working personnel for Being Complied. 
the prevention of accidents and necessary antidotes to 
ensure safety, as per the MSIHC Rules, 1989. Port has existing Tier-I oil spill response equipment 

to combat any oil spill supported by Indian Coast 
Guard to contain, control and recover the oil spill. 
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S.No Conditions Compliance 
The Last Oil Spill Preparedness & Response (aPR) 
drill was conducted at the port on 19.02.2025. 

aPR Mock drill being conducted once in every 6 
months. 

56. The port shall carryout calibration of safety equipment and Being complied. 
leak detection systems at regular intervals and shall certify 
the same with the Factories Department. That certified copy 
shall be submitted to the APPCB, R & O. 

57. The port shall install fluorescent Wind Vane at the highest Installed. 
point in the port premises 

58. The port shall submit Risk analysis and risk assessment Complied. 
covering worst scenario clearly describing impact within the 
port premises and outside the port premises and emergency 
response system. 

59. The port shall submit the copy of the safety audit report and Complied. 
On-Site I Off Site Emergency Plans as applicable after being 
certified by the Factories Department to the APPCB, 
Regional Office from time to time, if the storage quantity of 
hazardous chemicals is equal to or, in excess of the 
threshold quantities specified in schedule 2 & 3 of MSIHC 
Rules, 1989. 

Schedule C 
S. CFO conditions Status 
No 
1 The authorized person shall comply with the provisions of This condition is noted and complied . 

the Environment (Protection) Act, 1986, and the rules made 
there under. 

2 The authorization or its renewal shall be produced for This condition is noted and complied . 
inspection at the request of an officer authorized by the State 
Pollution Control Board. 

3 The person authorized shall not rent, lend, sell, transfer, or This condition is noted and complied . 
otherwise transport the Hazardous and other wastes except 
what is permitted throuQh this authorization. 

4 Any unauthorized change in personnel, equipment or This condition is noted and complied . 
working conditions as mentioned in the application by the 
person authorized shall constitute a breach of his 
authorization 

5 The person authorized shall implement Emergency This condition is noted and complied . 
Response Procedure (ERP) for which this authorization is 
being granted considering all site-specific possible 
scenarios such as spillages, leakages, fire etc. and their 
possible impacts and also carry out mock drill in this regard 
at regular interval of time; 

6 The person authorized shall comply with the provisions This condition is noted and complied . 
outlined in the Central Pollution Control Board guidelines on 
"Implementing Liabilities for Environmental Damages due to 
Handling and Disposal of Hazardous Waste and Penalty". 
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7 It is the duty of the authorized person to take prior This condition is noted and complied. 
permission of the State Pollution Control Board to close the 
facility, 

8 An application for the renewal of an authorization shall be This condition is noted and complied. 
made as laid down under these Rules, 

9 Any other conditions for compliance as per the Guidelines This condition is noted and complied. 
issued by the Ministry of Environment, Forest and Climate 
Change or Central Pollution Control Board from time to time, 

Specific conditions 
10 The port shall comply with the provisions of HWM Rules, This condition is noted and complied, 

2016 in terms of interstate transport of Hazardous Waste 
and manifest document prescribed Under Rule 18 and 19 of 
the HWM Rules, 2016, 

11 The port shall not store hazardous waste for more than 90 This condition is noted and complied, 
days as per the Hazardous and Other Wastes (Management 
& Transboundary Movement) Rules, 2016, 

12 The port shall store Used / Waste Oil and Used Lead Acid This condition is noted and complied. 
Batteries in a secured way in their premises till its disposal 
to the manufacturers / dealers on buyback basis, 

13 The industry shall transport the hazardous waste to cement This condition is noted and complied. 
industries only through vehicle fitted with GPS tracking 
system, 

14 The industry shall maintain 7 copy manifest system for This condition is noted and complied 
transportation of waste generated and a copy shall be 
submitted to concern Regional Office of APPCB, The driver Waste oil generating from the port is being disposed 
who transports Hazardous Waste should be well acquainted through APEMC Portal authorized vendors, 
about the procedure to be followed in case of an emergency 
during transit. The transporter should carry a Transport 
Emergency (TREM) Card 

15 The industry shall maintain proper records for Hazardous Complied , 
and Other Wastes stated in Authorization in Form-3 i.e" 
quantity of Incinerable waste, land disposal waste, The following annual returns were submitted at 
recyclable waste etc" and file annual returns in Form-4 as APPCB, RO, SPSR Nellore on 29,04,2025 
per Rule 20 (2) of the Hazardous and Other Wastes 
(Management & Transboundary Movement) Rules, 2016, 1 , Form - 3 - E - Waste Annual Statement for the 

FY 2024 - 2025, 

2, Form - 4 - Hazardous Waste Annual Statement 
for the FY 2024 - 2025, 

3, Form - 8 - Used Batteries Returns - Annual 
Statement for the FY 2024 - 2025, 

Enclosed as Annexure F, 
16. Annual return shall be filed by June 30th for the period Complied , 

ensuring 31 51 March of the year, 
The following annual returns were submitted at 
APPCB, RO, SPSR Nellore on 29,04,2025 

11 
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1. Form - 3 - E - Waste Annual Statement for 
the FY 2024 - 2025. 

2. Form - 4 - Hazardous Waste Annual 
Statement for the FY 2024 - 2025. 

3. Form - 8 - Used Batteries Returns -
Annual Statement for the FY 2024 - 2025. 

Enclosed as Annexure F 

12 
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ANNEXURES 
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(ENVIRONMENTAL ENGINEERS & CONSULTANTS IN POLLUTION CONTROL) 

Corporate Office & laboratory: Enviro House, 8-1, Block-B, IDAAutonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
i[) +91-9440338626, +91-7207664444 .. svenviroJabs@yahoo.co.in, info@svenvirolabs.com .~ www.svenvirolabs.com 

Recognized by Gov!. of India·MoEF & ce, New Delhi, Accredited by : NABL & NABET "~~~f" 

Ref: SVELC/AKPLl2S-04/09 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE OF COLLECTION 

S.No Parameter 

1. pH 

2. Total Suspended Solids 

3. BOD 3day 27°C 

~ Oil & Grease 

MICROBlOLOG Y TEST 

5. j Fecal colUi:mn 

Date: 05-05-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Kri shnapatnam Post, Muthukur Mandai, 
SPSR Ncllorc District, 
Andhra Pradesh - 524 344. 

EFFLUENT 

STP IN LET - 5001< LD 

16-04-2025 

TEST REPORT 

_J=_it Result l Method 

7.33 
API-IA,4500-H+B, 
24th Edition 2023 

! mg/I 120 
API-lA, 2540-D, 

24th Edition 2023 

I Ing/J 114 IS 3025 P 44 
.. 

API-IA. 5520-D, 1 mgt l 5.0 24111 Edition 2023 

tvlPN/lOOmJ I IS 1622 

SV ENV1H.O LABS -.., · stJ; SULTANTS 

1961
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(ENVIRONME NTAL E NGIN EERS & CONSULT ANTS TN POLLUTIO N CONTROL) 

Corporate Office & Laboratory; Enviro House, B-1, Block-B, IDAAutonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(i') +91-9440338628, +91-7207664444 f.lB svenviro Jabs@yahoo co.in, info@svenvirolabs.com E~ www.svenvirolabs.com 

Recognized by Gov!. of India·MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SYELC/AKPLl25-041l0 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE OF COLLECTION 

I s.~o 
-

Parameter 

pH 
- --

2 Total Suspended Solids 

J 
I 

BOJ) 3day 27"C 

4. I Oil & Grease 

MICROlllOLOGY TEST 

5. ) Fecal col(/orm 

_.-

Unit 

mg/l 

mg/l 

1l1g/1 

Date: 05-05-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krisi1napatnam Post, Muthukur Mandai, 
SPSR Ncllorc District, 
Andhra Pradesh - 524 344. 

EFFLUENT 

STP OUTLET - 500KLD 

l 6-04-2025 

TEST REPORT 

Result Method 
STANDARDS 

7.49 
APHA, 4500-H+B. 

6.5-9.0 
24th Edition 2023 

43.0 
PII . _5 0-0. 

<100 
24\1· Editiol\ 2023 

26.0 I '025 P 44 30 

<\.O 
APII A.552()·D. 

10 _4,10 Edilion 2023 

r MPNIl OOml 1 250 IS 1622 <1000 

SV ENVlRO LABS ~ 'SULTANTS 
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(ENVIRONMENTAL ENGINEERS & CONSULTANTS TN POLLUTION CONTROL) 

Corporate Office & Laboratory: Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
r(l+91-944033B628, +91-7207664444 • svenviroJabs@yahoo.co.in, info@svenvirolabs.com ee www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & ee, New Delhi. Accredited by: NABL & NABET 

Ref: SYELC/AKPL!2S-041l1 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE OF COLLECTION 

Date: 05-05-2025 

!VIls. ADANI KRISHNAI) A TNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nel10re District, 
Andhra Pradesh - 524 344. 

EFFLUENT 

STP INLET - 40KLD 

16-04-2025 

TEST REPORT 

--------,-----------I L 

Unit Result Method 
-----1------------------------- - --

CHECI~' 

7.95 

Il1g/1 96.0 

mg/l 106 

mg/I 4.0 

MPN/100mi 

APHA, 4500-H+B. 
24th Edition 2023 
API lA, 2540-D, 

24th Edition 2023 

IS 3025 P 44 

APHA, 5520-0, 
24th Edition 2023 

IS 1622 

LU.~ 
SV ENVIRO LABS & CO SUL TANTS 

...... t ...... •• 
~ ... -J: 

IIJ,,~ (;' I 
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(ENVIRONMENTAL ENGINEERS & C ONSULTANTS TN POLLUTION CONTROL) 

Corporate Office & Laboratory: Enviro House, B-1, Block-B, IDA Autonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
IV +91-9440338628, +91-7207664444 a9 svenviroJabs@yahoo.Go.in, info@svenvirolabs.com e www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/AKPL/25-04112 

NAME AND ADDRESS 

SAMPLE PART[CULARS 

SOURCE OF COLLECTION 

DATE OF COLLECTION 

Date: 05-05-2025 

M/s_ ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

EFFLUENT 

STP OUTLET - 40KLD 

\6-04-2025 

TEST REPOll.T 

"MH' 

S.No Parameter Unit Result Method STANDARDS 

1. pH 7.45 
APHA, 4500-H+B, 

24111 Edition 2023 6.5-9.0 

I Total Suspended Sol ids mgll 19.0 
APHA,2540-D, 

241h Edition 2023 <\00 

BOD 3day 27"C mg/l 23.0 IS 3025 P 44 30 

4. Oi l & Grease mg/l <1.0 
APHA, 5520-0, 

24111 Edition 2023 10 

MICROBIOLOGY TEST 

5. I Fecal coliform MPN/IOOml 180 r IS 1622 I <1000 

-< -

SV ENVIRO LABS ~NS LTANTS 
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Ports and 
Logistics 
AKPUEHS/APPCB/Form-5/082/2024 

To 

The Environmental Engineer 
A. P. Pollution Control Board, 
Regional Office, 
SPSR Nellore District, 

Sir. 

Date: 26.09.2024 

Sub: - Adani Krishnapatnam Port Limited, Krishnapatnam (PO) Muthukur 
(M), SPSR Nellore Dist. - Environment Statement - FORM - V -
Submitted - Reg. 

Ref: - CTO e. HWA Order No. APPCBIVJA/NLR/11344/CFO/HO/2019, dated 
11.11.2022, valid up to 31.08.2027. 

@@@ 

In compliance with the Consent 8- HW Authorization Condition No.6 stipulated 
in Schedule - A of CTO 8- HWA Order vide reference cited, and as per Rul.e 
No,14 of E{P) Rules.1986 8- amendments thereof, submitting herewith the 
Environment Statement in Form V for the year 2023-2024. 

Kindly acknowledge receipt of the same. 

Thanking you, 

Yours faithfully, 
for Adani Krishnapatnam Port Limited,. 

Dr, D. 
Vice President/Environment 

Enel: Copy of Form - V - Environment Statement along with attachments, 

Adani Krishnapatnam Port Ltd 
PO Bag No 1 
Muthukur Mandai 
SPSR Nellore 524 344 
Andhra Pradesh. India 
CIN: U45203GJ1996PLC12B239 

Tel +91 861 2377999 
Fax +91 861 2377046 
www.adaniports.com 

Registered Office: Adanl Co,-porate House, Shantigram, Near Vaishno Devi Circle, S G Highway. Khodiyar. Ahmedabad 382 421, Gujarat. India 
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Ports and 
Logistics 
AKPLlEHS/APPCB/Form-5/082/2024 

To 

The Environmental Engineer 
A. P. Pollution Control Board, 
Regional Office, 
SPSR Nellore District, 

Sir, 

Date: 26.09.2024 

Sub: - Adani Krishnapatnam Port Limited. Krishnapatnam (PO) Muthukur 
(M), SPSR Nellore Dist. - Environment Statement - FORM - V -
Submitted - Reg. 

Ref: - CTO 8- HWA Order No. APPCBNJAlNLR/11344/CFO/HO/2019, dated 
11.11.2022, valid up to 31.08.2027. 

@@@ 

In compliance with the Consent e, HW Authorization Condition NO.6 stipulated 
in Schedule - A of .CTO e, HWA Order vide reference cited, and as per Rule 
No.14 of E(P) Rules,1986 8- amendments thereof, submitting herewith the 
Environment Statement in Form V for the year 2023-2024. 

Kindly acknowledge receipt of the same. 

Thanking you. 

Yours faithfully, 
for Adani Krishnapatnam Port Limited., 

Dr. D. 0 

Vice President/Environment 

Encl: Copy of Form - V - Environment Statement along with attachments. 

Adani Krishnapatnam Port Ltd 
PO Bag No 1 
Muthukur Mandai 
SPSR Nellore 524 344 
Andhra Pradesh, India 
CIN : U45203GJ1996PLC128239 

Tel +91 861 2377999 
Fax +91 861 2377046 
www adaniports.com 

Registered Office: Adani Corporate House, Shantigram, Near Vaishno Devi Circ le,S G Highway, Khodiyar. Ahmedabad 382 421, Gujarat, India 
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ENVIRONMENTAL STATEMENT 

FORM - V 

(See Rule - 14) 

The Ministry of Environment 8- Forest vide its notification dated 13 th March 1992 
directed all industries which need to have consent under Water (Prevention 8-
Control of Pollution) 1974 and Air (Prevention 8- Control of Pollution) 1981 to file 
the Environmental statement every year. This is to be filed for the period ending 
March by September 30 th every year. The format for the same is as follows: 

I. 

II. 

III. 

ENVIRONMENTAL STATEMENT FOR THE YEAR ENDING 31 sT MARCH 2024 
PART-A 

Name and address of the 
owner I occupier of the 
industry, operation or 
process. 

Corporate Office 

Site Office 

Operation or Process 

Mis. Adani Krishnapatnam Port Limited 
Adani Corporate House, Shanti gram, 
Nr Vaishno Devi Circle, 

S.G Highway, Khodiyar, Ahemdabad-
382421, Gujarat. 

Mis. Adani Krishnapatnam Port Limited 
Post Box No. 1, Krishnapatnam Village 
Muthukur Mandai 
Sri Potti Sri Ramulu Nellore District 
Andhra Pradesh - 524344 

Port - Services 

IV. Industry category Primary­
(STC Code) Secondary- (STC 
Code) 

V. 

VI. 

VII. 

Production category. Units 

Year of establishment 

Services 

2009 

Date of the last 
environmental 
Statement submitted 

30,09,2023 for the period of 2022·2023 

PART-B 

i. Water and Raw Material Consumption 

Water consumption in m3/d 
Process: 
Cooling: 
Domestic: 

Please refer Annexure A 

Name of Products Process water consumption per unit of products 
During the previous During the current financial 

financial year year 
--- --- ---

1967
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ii. Raw Material Consumption Please refer Annexure B 

Name of raw Name of Products Process water consumption per 
materials* unit of products 

During the During the current 
previous financial financial year 

year 
Being a port activity. no raw material handling involved, 

Only handling various cargo is being carried cut at AKPL. 

*Industry may use codes if disclosing details of raw material would violate contractual 
obligations. otherwise all industries must name the raw materials used, 

PART- C 

I. Pollution Discharge into Environment /unit: 
of output (Parameter as specified in 

Please refer Annexure C 

the consent issued) 

Pollutants Qty. of pollutants Concentration of Percentage of 
Discharged (Mass/day) pollutants in variation from 

discharges(mass/volume) prescribed 
standards with 
reasons 

A, Water - - -
B, Air - - -

PART·D 

I. HAZARDOUS WASTE Please refer Annexure D 
(As specified under Hazardous Wastes 
Management e. Handling Rules. 1989), 

Hazardous Wastes Total Quantity (Kg) 
During the Previous During the current 

Financial year financial year 
1. From Process -- --
2, From Pollution Control 

facilities 

1968
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PART-E 
I. SOLID WASTES: 

Solid Wastes 
Total Quantity (Kg) 

During the previous FTY 22-23 During the current FY23-24 
a. From process From port operation i.e., handling 

and storage of cargo: 
From port operation i.e., 
handling and storage of cargo: 

• Plastic waste, iron, aluminium • 
e. cardboard etc. are disposed 

Plastic waste, iron, 
aluminium e. cardboard etc. 
are disposed to authorized 

b. From 
Pollution 
Control 
Facility 

c. Quantity 
recycled or 
utilized within 
the unit. 

to authorized recyclers/ re­
processors permitted by 
Andhra Pradesh Pollution 
Control Board. 

- 3916.6 Tons of scrap 
was sold to authorized 
vendors for the FY 
2022-2023. 

- Sludge generated from 
sewage treatment plant 
is being used as manure 
for development of 
green belt within the 
port premises. 

• 9.91 Tons is used as manure 
during the FY 2022-2023. 

PART-F 

recyclers/ re-processors 
permitted by Andhra 
Pradesh Pollution Control 
Board. 

2357.37 Tons of 
scrap was sold to 
authorized vendors 
for the FY 2022-
2023. 
Sludge generated 
from sewage 
treatment plant is 
being used as 
manure for 
development of 
green belt within the 
port premises. 

• 7.16 Tons is used as manure 
during the FY 2023-2024. 

1. Please specify the characteristics (in " Not Applicable 
terms of concentration and Quantum) of 
hazardous as well as solid wastes and 
indicate disposal practice adopted for 
both these categories of wastes. 

1969
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PART- G 

1. Impact of the pollution control 
measures taken on conservation of 
natural resources and consequently on 
the cost of production. 

PART-H 

Not Applicable 

1. Additional measures/investment : Please refer Annexure E 
proposal for environmental protection 
including abatement of pollution. 

PART-I 
MISCELLANEOUS: 

51. Any other particulars in respect of environmental protection and abatement of 
pollution. 

1. World Earth Day 2024 on 22.04.2023. 
Awareness campaign on 
• Environment sustainability, Protection measures to be adopted to save the 

environment 
• Significance e. need of plantation 
• Discharging usage of single use plastic 
• Water conservation e. Rainwater harvesting 
• Adopting Reduce. Reuse. Recycle method 

2. Celebrated World Environment Day 5th June 2023. Adani Krishnapatnam Port 
actively participated in the green rally organized by the Andhra Pradesh 
Pollution Control Board - Nellore. in collaboration with the Nellore Municipal 
Corporation. 

• The green rally commenced at VRC Grounds in Nellore and culminated at Shri 
Kasturbha Kalashetram Nellore. The event was honored by the M Hari 
Narayanan lAS. Collector and District Magistrate of SPSR Nellore. who graced 
the occasion as the chief guest and delivered a motivational speech to the 
participants. To raise awareness about the environment. the APPCB 
organized stage plays, and the district collector and magistrate flagged off 
the green rally. 

• Adani Krishnapatnam Port, in association with the Adani Foundation. 
conducted a sapling plantation drive in Krishnapatnam Village at various 
locations of the village. including in the houses of villagers. The functional 
heads from Adani Krishnapatnam Port and Adani Foundation guided kids in 
sapling plantation in the village at various places and raised awareness 
among the villagers about the significance of sapling plantation and the 
importance of avoiding products which are made of plastic. 

• An awareness session was conducted for field staff on plastic pollution and 
its effects on the environment. The session emphasized the significance of 
avoiding single-use plastiCS and explored alternative options for various 
purposes. The objective was to increase understanding among the staff 
about the detrimental impact of plastic on the environment and encourage 
them to adopt sustainable practices, The session aimed to raise awareness 
and promote the adoption of eco-friendly alternatives to single-use plastics. 

1970
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3 Celebrated World Oceans Day June 2023, Adani Krishnapatnam Port has 
organized an Ocean cleanup program. 

• Five fiber boats were flagged with adequate manpower, along with full safety 
measures and the required equipment, to clean up the ocean within the port 
limits. 

• In a mass gathering event in the evening session, employees made a pledge to 
avoid plastic products. In addition, awareness sessions were conducted by the 
Environment Cell. 

1971
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4. Celebrated World Ozone DaY,16 September 2023, AKPL took a commitment 
pledge for ozone protection. 

• 500 saplings planted at Dr. APJ Abdul Kalam Garden e. other locations in port 
premises 

5. AKPL has celebrated Global recycling day 2024 on 18 
of" #Recycling Heroes". 
• Promoted the importance of recycling 
• Encouraged the employees to implement recycling e. reuse at the house also 

to the extent possible. 
• Discourage the utilization of single use plastic covers or things. 
• Implement 3R's at home i.e. Reduce, Reuse, Recycle. 

Converted oil drums as waste collec 

1972
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6, Celebrated International Day of Forests on 21.03,2024, 
EHS team AKPL conducted "NATIVE TREE PLANTING CAMPAIGN" supporting local 
biodiversity, 

• On this occasion. AKPL organized a massive plantation programme and planted 
2000 saplings involving all the departments, 

adani 

\. I , 

- -

7, Celebrated World Water Day on 22,03,2024 with theme of "Leveraging water for peace", 
The sustainable water management generates several benefits to individuals and 
communities. including: 

Health 
Food e. energy security 
Protection from natural disasters 
Education e. improved living standards and employment, 
Economic development and a variety of e stem services. 
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8 . Promotion of Environment sustainability activities: 

Ganesh Chaturthi. distributed Clay Ganesh Idols among AKPL Employees 8- associates to 
promote environment sustainabili 

-==---~--------~~r-~~ __ ~ 

ANNEXURE - A 
Water Consumption details as per CTC: 

Month Water Consumption Details 

Industrial Domestic 
Usage Usage Total KLD 
(KL) (KL) 

23-Apr 70410 19780 90190 
23-May 65420 19220 84640 
23-Jun 64650 19450 84100 
23-Jul 46500 18200 64700 
23-Aug 53580 20100 73680 
23-Sep 53250 19300 72550 
23-0ct 51700 18700 70400 
23-Nov 47700 17500 65200 
23-Dec 31843.11 10220 42063 
24-Jan 55885 13170 69055 
24-Feb 60030 17560 77590 
24-Mar 60820 18030 78850 

Total Average 1808.2 577.1 2385.3 
Consumption (KLD) 

Consent Qty/KLD 2350 650.0 3000 

1974
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Month During the Financial Year During the Financial 
2022-2023 Year 2023-2024 

STP Treated water (KUMonth) 

April-23 6539 6501 

May -23 4437 6073 

June-23 4692 5408 

July- 23 4075 5654 

August-23 6121 5904 

September-23 7864 6016 

October-23 5488 6082 

November-23 6494 6322 

December-23 5895 6419 

January-24 6474 6359 

February-24 6731 6637 

March-24 7120 5941 

Average KLlMonth 5994.17 6109.67 

Annexure - 8 

Cargo Handled at Adani Krishnapatnam Port - (April 2023 - March 2024) 

Total Quantity (Kg) 
Details of Cargo Consented Quantity Commodities Handled 

MMTPA in MMTPA 
a) Coal 46 42.98 
b) Iron Ore 8 5.05 
c) General Cargo (Fertilizers. 
granites. Edible Oil and Lube oils. 14 8.58 
Others) 
d) Liquid Cargo (POL. LNG. LPG. 

10 0.77 
Chemical Products) 
e) Container Cargo (MTEUsA) 2.0 0.11 

Total 
78 MMTPA + 57.38 MMTPA+ 

2 MTEUsA 0.11MTeUs 
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Annexure - C 
Water: 

AKPL being operated Sewage treatment facil ities 500 KLD STP (1 X 300 KLD 8- 1 X 
200 KLD) at CVR Amenities Complex 40 KLD STP near Admin. Building. 

STPinfiuentsource Treatment Quantity Mode of final disposal 
Technology 

Domestic Fluidized Bed Bio 540 KLD Treated water is used for 
Reactor technique green belt within port 
(FBBR) premises. 

The inlet and outlet wastewater are being monitored regularly as per the statutory 
regulations and the treated water is well within the statutory limits. The treated water 
is being used for green belt development only. AKPL is utilizing the Storm water for 
dust suppression purposes. 

Air: 

The facility has provided 3 no. of Continuous Ambient Air Quality Monitoring stations 
(CAAQMS) at CVR Amenities Complex. towards Thamminapatnam Village and towards 
Krishnapatnam Village for the parameter PM2.5. PM10. S02. NOx. CO and NH3. 
The CAAQM Stations are calibrated by CPCB authorized agency. 

Annexure - D 
I. E-Waste in Form-III AKPL has submitted on 25.06.2024 for the 

financial year 2023-2024. 
(Copy of Acknowledgement attached) 

II. Hazardous Waste in Form-IV AKPL has submitted on 25.06.2024 for the 
financial year 2023-2024. 
(Copy of Acknowledgement attached) 

III. Battery returns in Form-VIII AKPL has submitted used on 25.06.2024 
for the financial year 2023-2024. 
(Copy of Acknowledgement attached) 
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ANNEXURE-E 
COST OF ENVIRONMENTAL MEASURES FOR THE FY 2023·2024 

S. Facility Details Description Cost in Rs. No. 

Dust Suppression 
DSS system Maintenance with 

1 system including Vacuum sweeping machines 
7,962,638,00 

8- and Broom sweeping machines 

STP maintenance with includes 
2 STP maintenance Manpower and equipment repairing 

1.002,200,00 works, 

500 KLD 8- 40 KLD 
3 power consumption STP power consumption cost 2,642,623,00 

cost 

4 
Power consumption Nakkala kaluva pump house power 
cost consumption cost 620,974,00 

5 
Water Cost - Nakkala Water consumption for Dust 1.746,360,00 Kaluva suppression system 

6 
Power consumption All Zones DSS pump houses Power 
Cost consumption cost 668,329,00 

7 Green belt Development 
Sapling purchasing, JCB, Transport, 
Diesel, Fertilizers, Vehicle bills cost 7,890,389,00 

8 
South Truck Wheel Establishment of South Truck Wheel 
wash facility wash facility 868,000,00 

9 CAAQMS Maintenance of existing 3 CAAQMS 339,148,00 

10 
Water Sampling 8- Marine, Drinking, Sewage water 
Analysis sampling 8- analysis cost 900,000,00 

Total Amount 24,640,661.00 

1977



1864
12 

ANNEXUREB 

Environmental measures in the Adani Krishnapatnam Port Limited 

~ Mis Adani Krishnapatnam Port is a multi - purpose port located in the east coast 
of SPSR Nellore district of Andhra Pradesh. Krishnapatnam is a major economic 
gateway that caters to the land locked southern hinterland of India with 
multi modal connectivity. 

~ Commenced commercial operations in March 2009, as an all-Weather Port with 
Deep Draft Capable of Handling Capsize and Panamax Vessels, Round-The-Clock 
Navigation and provides Two Way Traffic for both Onshore 8- Offshore Logistics. 

~ AKPL is presently operating with 13 berths and with consented cargo handling 
capacity of 78 MMTPA for variety of Cargos of bulk and break bulk including 
coal, iron ore, Multi Cargo (Agri products, Slag, Limestone, Steel products etc.,), 
Fertilizer, Gypsum, 8- 2MMTPA Container cargo with state-of-the-art cargo 
handling systems, mechanized storage facilities, railway sidings etc., 

~ Out of which Berth No. N1 and N2 are Container berths, Berth No. N4, N6, N7, 
N8,NWl, NW2 8- NW3 are fully mechanized berths. 

~ Berths N3, N5 8- S4 are semi-mechanized berths. Berth no L4 is Liquid Jetty 
dedicated for POL products. 

~ AKPL is handling dry cargo such as coal, iron ore through mechanized system to 
the maximum extent possible and the Fertilizers, Food grains, Sugar, Cement 8-
Cement Clinker, barites, Feldspar, Edible Oils are being handled through semi­
mechanized system. 

~ Mechanical dust suppression system is provided at various critical points i.e .. 
equipment (Hopper 8- reclaimer), hooded conveyor belts and the storage yards 
have been functioning well throughout the system. By using these measures, the 
port can mitigate all the dust that is being generated during the operations. The 
other berths are being used to handle other cargos such as Project cargo, 
fertilizer (Urea), Sugar etc. 

~ The Pollution Control System is implemented, as a part of project, to mitigate 
the dust pollution, State of Art water sprinkling system at various locations. 
Around 30 people are working daily to operate the DSS. 
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~ The DSS comprises of canons supported by electrical motors and operated at 
regular intervals to cover water fog allover cargo stacks and other areas. The 
water is sprayed from various points by water cannons at pressure of about 2-4 
Kg/cm 2 to form a mist over the cargo stacks and other places and the mist 
attracts the dust to settle it down without spreading along the wind. 

~ Provided hooded conveyor for transferring dusty cargo to nearby industries like 
APGENCO. SEMBCORP and Penna Industries. Established Direct pipelines to 
nearby edible oil cluster industries to pump edible oil from vessels to industries. 

~ Operating 16 no. of hydraulic broom sweeping machines for cleaning of berths. 
backup and roads. Operating 2 nos vacuum sweeping machines to control dust 
on roads. berths e. pavements. 

1. Mechanized Operations: 

The State of art mechanical dust suppression system is provided at various critical 
points i.e .. equipment (Hopper e. reclaimer). hooded conveyor belts and the storage 
yards have been functioning well throughout the system. Ensuring these measures. 
the Port can mitigate all the dust that is being generated during the operations. The 
other berths are being used to handle other cargos such as Project cargo. fertilizer 
(Urea). Sugar etc. 

~ AKPL using Grab ship unloaders and conveyers with water sprinkling system for 
handling coal from berths to storage yards and to nearby power plants which 
reduced dust generation. compared to dumpers for transporting coal. 

~ AKPL operating silo facility with telescopic chute system for loading the cargo 
in railway wagons. After those entire rakes covered with tarpaulin covers to 
avoid the fugitive spillages. 

~ Established fully mechanized and closed operations associated with mist 
sprinkling system to prevent fugitive emissions. 

~ Provided Dust suppression systems at Hoppers. discharge/feeding points of belt 
conveyors at each transfer tower. 

~ Provided and operating Stacker cum re-claimers for loading and unloading the 
coal. Dedicated mist sprinklers are provided to prevent fugitive emissions. 

Mist Spraying Sytem Silo Facility with teliscopic chute 
system 
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Grab ship unloaders and Hoppers. discharge/feeding points 

1980



1867
15 

2. Dust Suppression - Mechanical Dust Suppression System (MOSS) : 

AKPL has Established Mechanical Dust Suppression System with 248 no's of water 
cannons at stack yards for dust suppression. The water cannons at 50 -100 metres 
intervals which covers a horizontal radius of approx. 50 meters and reaches a height 
upto 15 metres and rotates in 180 degrees. 

The water is sprayed from various points by water cannons at pressure of about 2-
4 Kg/cm2 to form a mist over the cargo stacks and other places and the mist attracts 
the dust to settle it down without spreading along the wind. 

Dust suppression through Sprinkling system in AKPL 

Dust suppression through Tankers 

Water sprinkling is being carried out on the general cargo berth and in other areas 
viz. Roads and yards through water tankers of 26 nos. to arrest the dust pollution 
causing by the vehicular movement in the port. AKPL is spending around Rs. 71akhs 
per month on an average towards water charges and maintenance. 

Deployed 12 Nos. of Truck mounted sprinklers for roads and transit areas e. 
stockpiles. 
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Dust suppression system through Atomizers 

AKPL being operated 4 heavy duty atomizers as innovative technology in dust 
suppression system. 

These Atomizers helpful to efficient water distribution in uniform spray patterns 
through pressurized nozzles. It reduced water consumption also. 

As part of sustainable development activities. using these special devices ensure to 
prevent the dust pollution and to ensure the pollution parameters are within the 
permissible limits stipulated by statutory departments. 

3. TrucklWagon Tarpaulin Covering facilities: 

AKPL established 14 No. of truck tarpaulin covering stations at various locations 
within the Port to facilitate and ensure all the outgoing cargos by Trucks are 
covered with tarpaulin. 

AKPL ensuring that the tarpaulin is covered in all sides of the truck and tightly tied 
with rope to avoid transit spillages till the truck reaches the destination. 
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Ensuring all the outbound cargo rakes are covered with tarpaulin and tightened 
with rope to avoid transit spillages. 

-~ 

4. Cargo covered with tarpaulin: 

AKPL has been maintaining the tarpaulin covering on the cargos to the extent 
possible to avoid fugitive emissions. 

5. Deployment of Road Sweeping Machines: 

2 No of Heavy-Duty Vacuum Sweeping Machines are being deployed at operational 
areas and all internal roads. 

Provided 8 No. tractor mounted hydraulic broom sweeping machines for cleaning 
the roads and jetty areas. 

6. Truck Tyre washing facilities: 

Provided 2 no. of automatic sensor­
based truckltyre washing facilities at 
north side and south side of the port to 
ensure of all the outgoing vehicles to 
avoid dust passage on to outside roads. 

Truck tyre washing facility wheel 
washing facility is established with 
advanced technology which having 
cleaning water recycling e reusing 
system with oil skimmer facility. 

North side of the 
Port 

South side of the 
Port 
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7. Specific measures towards Habitation: 

Erected wind breaking walls towards Krishnapatnam village and Arketpalem to prevent 
any dust transfer to habitation and a thick green belt developed supporting to the wind 
breaking wall to arrest the dust emissions to the villages. 

~ Provided hooded conveyor for transferring dusty cargo. 

AKPL maintained 100 m width of plantation towards port periphery and 20 m width 
around the coal stack yard zones as per the eTO condition. 

1984
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8. Environmental Monitoring Program in AKPL 

As per the statutory guidelines AKPL appointed an authorized yd party agency, for 
monitoring of the environmental parameters of the port as well as nearby villages 
such as Krishnapatnam village, Gopala Puram Village, Chalivendram village and 
Thamminapatnam Village areas. 

A. Ambient Air Quality 

Operating 3 No. of CAAQM stations of Beta Ray Attenuation technology to measure 
the parameters NOx, NH3, S02, CO, PM 10, PM 2.5, at the following locations and 
data connected to APPCB website. 
Station ' Location 
code 

CAAQMS -1 

CAAQMS -
2 

CAAQMS -3 

At CVR Building 

At 
Thamminapatnam 
Village 
At Krishnapatnam 
Village 

Direction 
w.r.t. 
Project site 
WNW 

S 

NNW 

Station - 1 CVR Amenities 
Complex 

Station - 2 
Thamminapatnam Village 

Coordinates 
Latitude e. 
Longitudes 
14'16'33.45"N 
BO' 5'54.46"E 
14'13'39.25"N 
BO' 6'5.B4"E 

14'16'47.69"N 
BO' 6'23.17"E 

Distance 
from 
Port 
1.4 KM 

2.5 KM 

3.0 KM 

Station - 3 Krishnapatnam 
Village 

The Port appointed an NABL accredited SV Enviro Laboratories to monitor the air 
quality and submitting the Monitoring reports to APPCB on monthly basis along with 
the Compliance reports e. to MoEF e. CC on Half-Yearly basis. 
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Station Location Direction I Coordinates Distance 
code w.r.t. Latitude 8- from Port 

Project si te Longitudes 
A1 At Zero Point W 14°16'2.44"N 2.5 KM 

BO° 4'26.66"E 
A2 At Thamminapatnam S 14°13'39.25"N 2.5 KM 

Village BO° 6'5.B4"E 
A3 At CVR Building WNW 14°16'33.45"N 1.4KM 

BO° 5'54.46"E 
A4 At Gopalpuram Village NW 14°16'41.22"N 2.5 KM 

BO° 6'24.46"E 
A5 At Chalivendram WNW 14°16'3B.40" 2.5 KM 

Bo05'11.B4" 
A6 At Krishnapatnam NNW 14°16'47.69"N 3.0 KM 

BO° 6'23.17"E 
A7 At Light House SW 14°17'37.33" 2.5 KM 

BO"7'49.46" 

B. ~oiSi MQnitoring 

Noise monitoring is being carried out as per the statutory regulations for the seven 
locations and the reports are well within the statutory limits and the same are being 
submitted to the APPCB monthly. 

Station Location Direction Coordinates Distance 
code W.r.t. Latitude 8- from 

Project site Longitudes Port 
A1 At Zero Point W 14°16'2.44"N 2.5 KM 

BO° 4'26.66"E 
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A2 At Thamminapatnam S 14°13'39,25"N 2.5 KM 
Village 80° 6'5,84"E 

A3 At CVR Building WNW 14°16'33,45"N 1.4 KM 
80° 5'54,46"E 

A4 At Gopalpuram Village NW 14°16'41.22"N 2.5 KM 
80° 6'24,46"E 

A5 At Chalivendram WNW 14°16'38,40" 2.5 KM 
80°5'11.84" 

A6 At Krishnapatnam NNW 14°16'47,69"N 3,0 KM 
80° 6'23,17"E 

A7 At Light House SW 14°17'37,33" 2.5 KM 
80749,46" 

C. Ground Water quality monitoring 

Ground water quality monitoring is being carried out on half yearly monthly basis as 
per the statutory regulations for the Krishnapatnam Port premises and reports are 
within the statutory limits and the same are being submitted to the APPCB along 
with 6 months report, 

Location 

South side of the Port 

Port side 

At Gopalpuram Village 

At Krishnapatnam 

Direction 
w,r,t, 
Project 
site 
S 

WNW 

NW 

NNW 

Coordinates 

14°13'39,25"N 
80° 6'5,84"E 
14°16'33,45"N 
80° 5'54,46"E 
14°16'41.22"N 
80° 6'24,46"E 
14°16'47,69"N 
80° 6'23,17"E 

Distance 
from Port 

2.5 KM 

1,4 KM 

2.5 KM 

3,0 KM 

" 
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D. Marine ater I Sedime 

The marine water and sediment quality monitoring is being carried out weekly basis 
of tidal sampling for the Four locations as 

1. Port entrance (Approach Channel) 
2. Turning Circle 
3. Coal berth 
4. Reclamation area (Mutable) 

S.No 
1 

2 

3 

4 

Location 
Port entrance (Approach Channel) 

Turning Circle 

Coal berth 

Reclamation area (Mutable) 

Coordinates 
14°14'53.66"N 
80° 8'48.42"E 
14°14'49.35"N 
80° 7'45.64"E 
14°15'2.92"N 
80° 7'42.16"E 
14°14'57.36"N 
80° 8'17.74"E 

Map Showing Marine sample collection Points 
Physical. chemical and biological parameters were analysed for water as well as for 
sediment to assess the quality and the same is being submitted to the APPCB. The 
reports indicate that the waters are not having any noticeable contamination. 
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9. Environment Sustainability Measures: 

a. Commitment towards Environment Sustainability: 

AKPL is surrounded by human habitation and many major industries viz .. Thermal Power 
Plants. Cement Industries. Edible Oil Industries etc .. 
All the mitigation measures are being implemented 8- adopted to control the dust 
emissions. 

AKPL is continuously evaluating the environmental impacts during port operations and 
will promote long-term environmental sustainability by continuing all the mitigation 
measures to prevent the dust pollution. 

The funds allocated and utilized for Environmental Management for the last three years 
as below: 

Item Year 2021-22 
(in Rs.Cr.) 

Budget Allocated 9.33.80.083 

Budget Utilized 6.83.10.659 

b. Weather & Meteorological monitoring: 

Installed Weather station on the top 
of Port Operation Control for 
weather forecasting 8-
meteorological data generation. 

Year 2022- 23 Year 2023 -24 
(in Rs.Cr.) (in Rs.Cr.) 

9.02.55.160 9.64.83.786 

6.16.76.369 9.48.68.251 
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c. Water Conservation Measures: 

Rainwater harvesting pits are provide across the port premises for recharging the 
ground water. 

Settling ponds provided at yards for collection of yards runoff and the supernatant 
water is being used for dust suppression. 

Rainwater harvesting pits around the buildings are being maintained. 

Rainwater drains are being maintained periodically e. pre-monsoon season to avoid 
stagnation e. free flow of water and the water is using for dust suppression to the 
possible extent. 

10. Sewage Treatment Plants: 

STP Domestic sewage collected from office buildings from different locations of Port 
is being treated with FBBR technology in STPs of 500 KLD e. 40 KLD and being used 
for greenbelt development. 

500 KLD STP 40 KLD STP 

The STP inlet e. outlet water is being analyzed through a 3rd party agency on 
fortnight basis and as per the analysis reports. the values are meeting the prescribed 
standards of APPCB. 

1990



1877
25 

Inlet and outlet sample collection 

11. Waste Management in AKPL: 

Hazardous waste (Waste oil) - as per 
the CFO 8- HWA of APPCB. AKPL is 
permitted to generate 8- dispose of 
waste oil including bilge oil. AKPL is 
quantifying the waste oil and disposing 
to SPCB authorized Waste oil recyclers 
through APEMCL portal and submitting 
the details in Form - 4 to SPCB 
regularly. The latest submission is on 
25.06.2024 for the Year 2023-2024. 

E - Waste is being collected and disposed to SPCB authorized E-waste recyclers and 
submitting the details in Form - 3 to SPCB regularly. The latest submission is on 
25.06.2024 for the Year 2023-2024. 

Plastic waste is being collected and 
disposed of to SPCB authorized plastic 
waste recycling units. 

Bio-Medical Waste - Occupational 
Health Centre (OHC) to provided First 
Aid facility to the victims and 
generating very less quantity of Bio­
Medical Waste. Mis. SS Bio Care an 
authorized Bio-medical waste 
Treatment Facility. Safe Collection. 
Transportation 8- disposal of properly 
segregated and packed BMW as per the 
norms. 

Segregation of BMW through Bins 

Battery Waste is being collected and disposed of to SPCB authorized Battery waste 
recycling units. 

Solid waste Provided collection bins at about 120 locations for collection of dry 8-
wet solid 8- domestic waste. Developed bin collection system with dedicated 
collection vehicles and manpower. Segregating recyclable at the source and being 
recycled through vendors. Biodegradable food waste is sent to the pig farms. 
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12. Details of Green belt in Adani Krishnapatnam Port 

Development of greenbelt is a continuous process in AKPL. Up to Financial year 2023-
2024. the total plantation in the Port is about 196.25 Ha. 

• Green cover needs to reduce the pollution levels 
• Improve the standard of Ambient Air Quality 
• Meet the statutory requirements 8- compliance. 
• Reduce the carbon emissions 

The environment department is fixing its own targets besides statutory requirements 
and achieving the targets from time to time. 

The land available in AKPL is mostly sand dunes and salt pans which are not supportive 
for plantation. 

AKPL developed a good plantation with saplings suitable for the available land and 
achieved good results. 

Due to the Michaung Cyclone occurred in December 2024. the existing greenbelt was 
damaged badly. To achieve good and dense plantation. AKPL adopted Miyawaki 
plantation 

Damaged Nursey due to Michaung 
cyclone 

Present status of Nursery after cyclone 
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High Density Plantation (Miyawaki) 

Miyawaki afforestation / plantation involves several different types of native plants 
closely just to form a Green Wall and a completely chemical free forest in an organic 
way that sustains itself, supports local biodiversity, and attracts birds and insects. In 
'Miyawaki' forests, the trees grow more quickly and absorb more C02 than plantations 
grown for timber. 

Its benefits include lowering temperature, making soil nutritious, supporting local 
wildlife and sequestration of carbon. 

With the spirit of Miyawaki type plantation, AKPL continued further plantation in 
Miyawaki method in the other locations, viz .. LC3 location and Chalivendram boundary. 

Below details show the periodical development of Greenbelt during the last 3 years: 
Table 

AKPL: Periodical Development of Greenbert during the I.st 3 years 

S.no Financial year Target Achieved Survival 

1 2021-2022 100000 103890 85% 

2 2022-2023 100000 103242 89% 

3 2023-2024 200000 220953 89% 

TOTAL 400000 428085 

Nursery: 

AKPL Established an exclusive nursery in an extent of 4.5 Acres within the Port 
premises and maintaining about 1.9 L to 2.0 L saplings of Avenue, Ornamental 8- Fruit 
bearing species viz., Badam, Tabebuia argentea, Polyalthia longifoloa. Spathodea 
campanulata, Samanea saman, Mangifera indica, Psidium guava, Bougainvillea, Pheonix 
palm, Ixora chinensis rosea, Pendanus Veitchi, Cocos Nucifera, Allamanda nerifolia , 
Bougainvillea Pedilanthus, Cassia fistula, Peltophorum, Cassia siamea, Delonix regia, 
Hibiscus rosa-sinensis, Clitoria ternatea, Casuarina Equisetifolia, etc. 

The captive nursery played a significant role in restoration / reforestation after series 
of cyclones. 

Photographs of Nursery 8- Greenbelt: 
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AKPL: Green belt photographs 

13. Mangrove Conservation In AKPL: 

~ Protecting and conserving the existing 
mangrove areas with suitable barricading. 
erection of display boards and ensuring the 
tidal flow. As a part of Phase I EC compliance. 
and area of 9 acres (3.64 ha) of mangroves 
are being conserved in the port areas since 
its inception. 

~ Mangrove restoration is to be considered as 
a viable option for enhancing the green belt 
cover. 

~ The proponent shall continue to restore 
man roves in the su ted sites with 
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species like Avicennia marina, a resilient and 
common species along the creek. 

~ Afforestation of mangrove cover along the 
creeks shall be continued and intensified. 

~ Raise awareness in the local community 
about the importance of mangroves and 
their importance. 

~ Measures should be taken for desilting the 
creeks for easy tidal water flow which will 
enhance the natural flushing leading to 
healthy growth of mangroves. 

~ Illegal cutting of mangroves during the 
construction and operation phase of port 
should be prevented. 

14. New Initiatives for effective Environment e. Sustainabilitv: 

• 

• 

• 

• 

• 

• 

• 

• 

• 

• 

Completed Electrification of Cranes e. 
Compressor from diesel Cranes 
Usage of EV 4 - wheelers for Employee 
transportation 
Started plantation program 'Each One Own 
One Plant' with "Geotagging". 
Converted 9 no's Liebherr cranes from 
diesel operated to Electrically operated. 
Converted 1 diesel operated oil compressor 
to electric'ally operated. 
All Marine tugs provided with shore power 
100% while at jetty. 
Established hooded conveyor belts to 
mitigate dust emission into the 
atmosphere. 
Provided Fire hydrant system for Wagon 
loading station. 
Provided facilities for truck tarpaulin 
covering stations of 14 nos. at various 
transit locations to facilitate and ensure 
tarpaulin coverage to all the outgoing 
cargo trucks. 
Provided facilities for Railway Rake to 
ensure tarpaulin coverage to all the 
out ca 0 rakes. 

EV vehicle 
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Ports and 
LogIstics 

Letter No AKPUEHS/APPCB/" ",:2024-030 

To 

The Environmental Engineer, 
A.P. Pollution Control Board 
Regional Office 
SPSR Nellore 

Dear Sir, 

Date:20.06.2024 

Sub:- Adani Krishnapatnam Port Limited - E-Waste Annual Returns for 
the FY 2023-2024 - Form - 3 - Submitted - Reg. 

Ref:- CFO 8- HWA order no APPCBNJAlNLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027 

@@@ 

In compliance with the conditions stipulated in CTO 8- HWA orders vide 

reference cited above we are herewith submitting the Annual Returns of 

Generation, Storage 8- Disposal of E - Waste for the FY year 2023 - 2024 in 

Form- 3 as per the E-Waste (Management) Rules, 2016 and amendments 

thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

,~.~, 
Vice President - Environment 

Encl: ala 

I ~~ ~ W Tel -91 861 2:!rngg 
/Fot1'Wl'"6c. AIi*,,~IIm'" IIIw ~~ .• L~I FK .. 91 861 aT 1'046 
PO NII \. ..... ....~c_ 

SP5R .. et:n!1hsrtt524~ ~..s..~ 
~ Pnft5h. he. 
e • .!:... :nOJ.aP1'J96Pl.CC11:J529 
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FORM-3 

[See rules 4(5), 5(5), 8(6), 9(4), 10(8), 11(9), 13 (7) (xl), 13(2)(v), 13(3)(vil) and 
13(4)(v)} 

FORM FOR FILING ANNUAL RETURNS 

[To be submitted by producer or manufacturer or refurbisher or dismantler or 
recycler by 30 th day of JUne following the financial year to which that return 
relates]. 

Quantity in Metric Tons (MT) and numbers 

1 Name and address of the producer or Adani Krishnapatnam Port Limited, 
manufacturer or refurbisher or dismantler Krishnapatnam (V), 
or recycler Muthukur (M) - 524344 

SPSR Nellore Dist., Andhra Pradesh 
2 Name of the authorized person and Dr. D. Jyothi - Vice President - Env. 

complete address with telephone and Adani Krishnapatnam Port Limited, 
fax Krishnapatnam (P), 
numbers and e-mail address Muthukur (M) - 524344 

SPSR Nellore Dist., Andhra Pradesh 
Phone: 9441046788 
i~othi(@gangavaram . com 

akpl.ehs(Q>.adani .com 
3 Total quantity of e-waste collected or NW 

. channelized to recyclers or dismantlers for 
processing during the year for each 
category of electrical and electronic 
equipment listed in the Schedule I (Attach 
list) by PRODUCERS 

SI. Sale Order No. Date E - Waste Type Quantity 
No. MT. 

1. ........... --_ .......... ----- ..._ .... _-

Total 
Details of the above TYPE QUANTITY No. 

3 (A)· BULK CONSUMERS: Quantity of e- waste NIL NIL NIL 

3(B)* REFURBISHERS: Quantity of e-waste : X X X 

3(C)* DISMANTLERS: X X X 
i. Quantity of e-waste processed (Code 

wise); 
ii. Details of materials or components 

recovered and sold: 
iii. Quantity of e-waste sent to recycler; 
iv. Residual quantity of e-waste sent to 

Treatment, Storage and Disposal Facility. 
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3(0) RECYCLERS: X X X 
• 

4 

5 

i. Quantity of e-waste processed (Code 
wise): 

ii. Details of materials recovered and 
sold in the market: 

iii. Details of residue sent to Treatment, 
Storage and Disposal Facility, 

Name and full address of the destination --
with 
reSpEct to 3(A)-3(D) above 

Type and quantity of materials Type Quantity 
segregated or recovered from e-waste --- ---
of different codes as applicable to 
3 (A)-3(D) 

Enclose the list of recyclers to whom e-waste has been sent for recycling, 

Place: Krishnapatnam (P), 
Muthukuru (M), SPSR Nellore Dist. 
Andhra Pradesh 

Date: 20.06.2024 

~.~ 
Vice President - Environment 

Signature of the authorized person 

Note:-

1 * Strike off whichever is not applicable 
2 Provide any other information as stipulated in the conditions to the 

authorizer 
3 In case filing on behalf of multiple regional offices. Bulk Consumers and 

Producers need to add extra rows to 1 e. 3(A) with respect to each office. 

2 
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adani 
Ports and 
Logistics 

Letter No AKPUEHS/APPCBI . 

To 

The Environmental Engineer, 
A.P. Pollution Control Board 
Regional Office 
SPSR Nellore 

Dear Sir, 

Date:20.06.2024 

SUb:- Adani Krishnapatnam Port Limited - Hazardous Waste Annual 
Returns for the FY 2023-2024 - Form - 4 - Submitted - Reg. 

Ref:- CFO 8 HWA order no APPCBNJA/NLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027 

@@@ 

In compliance with the conditions stipulated in CTO 8 HWA orders vide 

reference cited above we are herewith submitting the Annual Returns of 

Generation, Storage 8 Disposal of Hazardous Waste (Waste/Used Oil) for the 

year 2023 - 2024 in Form- 4 as per the Hazardous and other Waste 

(Management and Transboundary Movement) Rules, 2016 (HOWM Rules, 2016) 

and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

~.~ 
Vice President - Environment 

Enel : ala 

.r.t.1 c:rtUnIIpecr... PIcn LUI 
~.afs.~ Parr c.,..."..ta8I 
PO 8IIg 1M \. tr'UaI ~ 
!iPSA Mitt: ,. Dsnu S2434t 
AIIMn Ptac8i\. hfiI 
eN: Vt5203AP'l996P\..C.n~ 

T" .g, 861 ZJ1O'I9IJ 
~ .. 91 8612571046 
~c .. 
_1GIria:a CD!\ 

, 
, f 

.1. / 
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FORM 4 
[See rules 6 (5), 13 (8). 16(6) and 20(2)J 
FORM FOR FILING ANNUAL RETURNS 

[To be submitted to state pollution control board by 30 th day of June of every year for 
the preceding period April to March] 

SI. General Details Information 
No 

1. 

2. 

3. 

4 . 

Name and address of facility 

Authorization No. and Date of 
Issue 

Name of the authorized person 
and 
full Address with telephone, fax 
number and e-mail 

Production during the year 

Adani Krishnapatnam Port limited, 
Krishnapatnam (p), 
Muthukur (M) - 524344 
SPSR Nellore Dist. 
Andhra Pradesh 

CTO e. HWA Order No. 
APPCBNJNNLR/11344/CFO/HO/2019 
11.11.2022 valid up to 31.08.2027 

Dr. D. Jyothi - Vice President - Env. 
Adani Krishnapatnam Port limited, 
Krishnapatnam (P), 
Muthukur (M) - 524344 
SPSR Nellore Dist. 
Phone: 9441046788 
jvothl@gangayaram,com 
akpl. ehs@adanl.com 
Cargo Handled April 2023 to March 2024 
Cargo handled 57.39MMHO.11MTEUsA 
is (Coal. Iron ore, General Cargo, an_d 

Container cargo) 

Part A. To be filled by hazardous waste generators 

1. Total quantity of waste generated 
Category wise 

Previous I Generation I Disposal I Stored I Generation I Disposal I Stored 
Storage 2022 -23 2022-23 2023 -24 2023-24 

Quantity in MT 
0,5 I 509,41 I 505,26 I 4,15 I 353.827 I 351.72 I 2.107· 

2. Quantity dispatched 

Waste Oil/Used 011 
(Port equipment generated) 

i. To disposal facility 

Ii. To recycler or co-processors 
or pre-processor 

To disposal facility through 
APEMCL 

31.54 MT 

N.A. 

31.54 MT 

MIs. Jyothi Lubricants, 
Plot No.185. Kondapalli. Vljayawada. 
Andhra Pradesh. 

1 
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Waste I Used Oil sludge generated 
in ships 

To disposal facility through 
APEMCL 

3. Total to recycler or co-processors 
or pre-processor 

4. Quantity utilized in-house, if any-

320.18 MT 

88.06 MT to 
MIs. Supreme petro products 
S.F. No225/1A2J,225/1A2K, 
Matharpakkam Road, Eguvarpalayam(V) 
,Gummidipoondi (Tal), 
Tiruvallur District.Tamil Nadu State. 

232.12 MT to 

MIs Sri Balaji Petrochem 
No 521 2B. Chinnazambad village. 
Vijayapuram Mandal.Chittoor District, 
Andhra Pradesh 

351.72 MT 

2.107· MT 

5. Quantity in storage at the end of NiL 
the year 

, 
Part B. To be filled by Treatment, Storage and disposal facility operators 

1. Total quantity received -

2. Quantity in stock at the beginning 
of the year 

3. Quantity treated 

4. Quantity disposed in landfills as 
such and after treatment. 

5. Quantity incinerated (if applicable) 

6. Quantity processed other than 
specified above-

7. Quantity in storage at end of the 
year 

Part C. To be filled by recycler or co-p ocessors or other users 
1. Quantity of the waste received 

during the year-

i) Domestic Sources 
ii) Imported (if applicable) 

2. Quantity in Stock at the 
beginning of year -

3. Quantity recycled or co­
processed or used-

4. Quantity of product dispatched 
(wherever applicable) -

2 

2001
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5, Quantity of waste generated-

6, Quantity of waste disposed-

7, Quantity re-exported (wherever 
applicable) 

8, Quantity in the storage at the 
end of the year-

Date: 20,06.2024 . 
Place: Krishnapatnam (P), 
Muthukur (M), SPSR Nellore Dist. 

D~-~ 
or.o.~~~ 
VIde President - Envtronment 

Signature of the Occupier or 
Operator of the Disposal facility 

3 

2002



1889
FORM 10 

[See rlille 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adenl Krlshnapatnam Port limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Mulhukur Mandai, SPSR Nellore Disl., AP. - 524344, 

(Including PhoneNo. and email) Phone No: 9866192789 

Email: venugopalreddy.g@adanl.com 

2 Sender's Authorisation No: iAPPCBN JAlNlRl11344/CFOIHOI20 19 1111112022 

3 Manifest Document No: 86897 

Transporter Nama & Mailing 
Name: Jyolhllubrlcents 

4 Address: (Including PhoneNo. 
Address: plot no 185, IDA ,Kondapalll ,Vijayawada 

Phone No : 6300244004 
and email): 

Email: )yothllubrlcents@gmail.com 

5 Type of Vehicle: iTruck 

6 VehicleRegistralion No: ~P16TJ2619 

Receiver's Name& 
Nllme : Jyothllubrlcants 

7 mailingAddress, (including 
Addrells: Plot No. 186.8, IOA,IOA, Kondapalll (V)lbrahimpatnam (M),Krishna Dist., 

Phone No : 6300244004 
PhoneNo. and Email: 

Email: )yothllubricants@gmall.com 

8 Receiver's Authorisation No: K-1125IPCBIRO·VJACFOIW&Al2017-

II ~a8te Description: 
a) HW • Recyclable Waste· 5.1 Used or spent oil, Waste all/Used 011 from O.G Sets, Vehicles, dredgers and 

other machinery 

10 Irotal Quantity 
No. of Containers: 

a) 10· Tonnes, 1 Container 

11 Physical Form: a) liquid 

Special Handling Instructions & 

12 ~ddltlonallnformation : Use PPE, use hand glove, use helmet 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

or tra:nsport by roadaccordlng to spplicable national government regulations. 

Signature: 

Name and stamp: Acknowledged from IP: 163.116.195.96 1 DID 1 M 1 M 1 y 1 Y 1 Y 1 Y 

13J O Jolal21012J 3 

14 Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 152.58.197.78 IDIOIMIMIYIVIVIV 

1 3J1 LoJa 1 21 0 1213 

15 
Receivers certification for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 117.255.60.4 I DID 1 M 1 M 1 Y 1 Y 1 Y 1 Y 

10121019121012J3 

2003



1890
FORM 10 

[See rule 19(1)] > 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:l, Muthukur Mandai, SPSR Nallora Dis!., A.P. - 524344, 

(Including PhonaNo. and email) Phone No : 9866192769 

Email: venugopalreddy.g@adanl.com 

2 Sender's Authorisation No: ~PPCBN JNNLR/11344/CFO/HO/2019 11/1112022 

3 Manifest Document No; 87521 

Transporter Name & Mailing 
Name: Jyolhl Lubrfcants 

4 Address: (Including PhoneNo. 
Address: plot no 185, IDA ,Kondapalll ,VIJayawada 

Phone No : 6300244004 
and email): 

Ems II : jyolhllubrlcants@gmall.com 

6 Type of Vehicle: Truck 

6 VehlcleRegistratlon No: ~P16TJ2619 

Recelver'8 Name& 
Nsme : Jyolhl Lubrlcant8 

7 maillngAddress, (Including 
Address: Plot No. 186-B, IDA,IDA, Kondapalli (V)lbrahimpatnam (M),Krlshna Dis!., 

Phone No : 63002044004 
PhoneNo. end Email: 

Email: jyothUubrlcanls@gmail.com 

8 Receiver's Authorisation No: K-1125/PCB/RO-VJACFOIW&N2017 -

9 ~aate Description: 
a') HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil/Used 011 from D.G Sets, Vehicles, dredgers and 

o1her machinery 

10 
Total Quentlty 

a) 4 - Tonnas, 17 Drum 
No. at Containers: 

11 Physical Fonn: a) Liquid 

12 
Special Handlln9 Instructions & 

Addltlonallntonnatlon: 
U8e PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: shlppi.ng name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

for tra:nsport by roadaccordingtCi applicable national government regulations. 

Slgrlature: 

Name and stamp: Acknowledged from IP: 163.116.195.116 1 0 1 DIM 1 M 1 y 1 y 1 y 1 y 

10 1 410 J9 12101213 

14 
~ranBPorter !acknowladgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowle,dged from IP: 117.255.49.44 I DID 1 M 1 M 1 y 1 y 1 y 1 y 

101410L91 2 101213 

16 
Receh(era certification for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 117.213.209.107 1 DID 1 M 1 M 1 y 1 y 1 y 1 y 

101510J912101213 

2004
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I FORM 10 

[See rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Sender's Name & Mailing 
Name: Adani Krlshnapatnam Port Limited 

1 Address (including PhoneNo. and 
Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dis!., A.P. - 524344, 

Phone No : 9866192789 
email) 

Email: venugopalreddy.g@adanl.com 

2 Sender's Authorisation No: ~PPCBNJAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 120579 

Name: Coastal waste management project unit 2 - Rapur 

Transporter Name & Mailing 
Address: Coastal Waste Management Project (Unit-2) (A Subsidiary of Mis. Ramky Enviro Engineers Ltd.,) 

4 Address: (Including PhoneNo. 
Govt.Velerlnary polytechnic college opposite Road, Sy. No. 20-2P1 , 20-2P2, 20-2P3, Raviguntapalli Village of 

and email): 
BoJjenapalii Grampanchayat, Rapur MandaI. SPSR Nallore District-524408, AP 

Phone No : 9154252960 

Email: madhubabu@ramky.com 

5 Type of Vehicle: Special Vehicle 

6 \iehicleRegistration No: AP39TK9054 

Nama: Coastal Waste Management Project (Unit-2) - Inclneralor 

Receiver's Name& Address: Govt.Veterlnary polytechnic college opposite Road, Sy. No. 20- 2P1, 20-2P2, 20-2P3, Raviguntapali 

7 mallingAddress, (Including IVlllage of Bonanapalli Grampanchayat, Rapur Mandat.SPSR Nellore Dlstrict-524408, AP 

Phone No. and Email: Phone No : 9154262951 

Email: madhubabu@resu8talnablltty.com 

8 Receiver's Authorisation No: APPCB/UI'I-IV/HWM/CFE/CWMP·NLRl2017 

9 ~aste; Description: 
a) HW - Inclnerable Waste - 3.3 Sludge and filters contaminated with oil, Sludge and filters contaminated with 

oli 

10 r-otal Quantity 
No. of Containers: 

a) 1.12 - Tonnes, 1 Container 

11 Physical Form: a) Solid 

12 SpeCial Handling Instructions & 
Additional Information: -

Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions 

for transport by roadaccordlng to applicable national government regulations. 

Signature: 

Name and stamp: Acknowledged from IP: 163.116.195.113 lololMIMlvlvlvlv 

1015101312101214 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 152.58.234.218 IOIDJMIMlvlVIVlv 

1015101312101214 

15 
Rocelvera certlncatlon for receipt 

of hazardou8 and other waste: 

SIgnature: 

Name and stamp: Acknowledged from IP: 47.247.120.234 IOiDIMIMIVIVlvlV 

101710 1 31 2 10 L2 1 4 

2005



1892
FORM 10 

;. [See rule 19 (1)] . 
MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellare Dis!., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

email: venugopelreddy.g@adan1.com 

2 Sender~s Authorisation No: iAPPCBNJAlNLRlI1344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 121000 

Transporter Name & Mailing 
Nsme: Jyothl Lubricants 

~ Address: (including PhoneNo. 
~ddresa: plot no 185, IDA ,Kondapalll ,Vijayawada 

Phone No : 6300244004 
and email): 

Email: jyothllubrlcante@gmall,com 

6 Type of Vehicle: ~ruck 

~ lVehicleReglstratlon No: iAP1 6TJ2619 

Receiver's Name& 
Name: Jyothl Lubricants 

7 malilngAddress, (Including 
Address: Plot No. 186-B, IDA,IDA, Kondapalli (V)lbrahimpatnam (M),Krlshna Dis!., 

PhoneNo. and Email: 
Phone No : 6300244004 

Email: Jyothllubricants@gmail.com 

8 Receiver's Authorisation No: K-1125/PCB/RO-VJACFO/w&Al2017-

9 ~8te Description: 
a) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil/Used 011 from D.G Sets, Vehicles, dredgers and 

other machinery 

10 
Total Quantity 

0) 8.42 - Tonnes, 39 Drum 
No, of Containers: 

11 Physical Form: a) Oily 

12 
s~eclal Handling Instructions & 
Ac ,dltionallnformatlon: 

Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender'S Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

for transport by roadaccordlng to applicable iiaironal government regulations. 

Signature: 

Name and stamp: Acknowledged from IP: 163.116,195,119 I DID 1 M 1 M I V I V I V I V 

101810131210121 4 

14 Transporter acknowledgement of 
receipt of Wastes: 

Signature: 

Name and slamp: AckllowladgsCl from IP: 152.59,192.30 IDIDIMiMLvjvlvl V 

101810131210121 4 

15 
Receivers certification for receipt 

of hazardous and other waste: 

Slgnatura: 

Name and stamp: Acknowledged from IP: 152.59.192.202 loio l MIMlvlvlVlv 

1019101312101214 

2006



1893
FORM 10 

~ [See rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Nama: Adani Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dist., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Email: venugopalreddy.g@adani.com 

~ Sender's Authorisation No: 1\PPCBNJAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 121777 

Transporter Name & Mailing 
Name: Jyolhl Lubricants 

4 Address: (Including PhoneNo. 
Address: plot no 185, IDA ,Kondapalll ,Vljayawada 

Phone No : 6300244004 
and email): 

Email: )yothllubrlcanls@gmall.com 

6 TWe of Vehicle: t ruCk 

6 iVehlcleReglsltatlon No: AP16TJ2619 

Receiver's Name& 
Name: Jyothl Lubrlcants 

7 malllngAddrass, (Including 
'Address: Plot No. 186-8, loA,IDA, Kondapalli (V)lbrahimpatnam (M),Krlshna Dis!., 

Phone No. and Email: 
Phone No : 6300244004 

Email: jyothllubrlcanls@gmall.com 

8 Receiver's Authorisation No: K-1125/PCB/RO-V JACFOIW&Al20 17-

9 Waste Description: 
a) HW - Recyclable Waste - 5.1 Used or spent 011 , Waste oil/Used 011 from o.G Sets, Vehicles, dredgers and 

, other machinery 

10 Total Quanl1ty 
No. of Containers: 

a) 8 - Tonnes, 38 Drum 

11 Physical Form: a) Oily 

12 SlIecial Handling Instructions & 
Additlonallnrormation: 

Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked end labelled, and are in all respects In proper conditions . 
or transport by roadaccordlng to applicable national government regulations . 

Signature: 

Name and stamp: jAcknowledged from IP: 163.116.219.32 1 DID 1 M 1 M 1 y I y I y 1 Y 

11131 0 1312101 2 1 4 

14 
Transporter acknowledgement of 

recalpt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 117.213.222.239 1 0 I DIM 1 M I y 1 y 1 y 1 y 

1 113101312101214 

15 Recalvers certlfica\!on for receipt 
of hazardous and other waste: 

Signalure: 

Name and stamp: Acknowledged from IP: 152.59.197.136 I 0 1 DIM 1 M 1 y 1 y 1 y 1 y 

1114101312101214 

2007



1894
FORM 10 

[See rule 19 (1)] -
MANIFEST FOR HAZARDOUS AND OTIIER WASTE 

Nama : Adanl Krlshnapatnam Port Limited 

I 
Sender's Name & Mailing Address Addrel8: P.O. Bag No:1, Muthukur Mandai, SPSR Nellare Dis\', A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Emllll: venugopaJreddy,g@adanl.com 

2 ~ender's Authorisation No: APPCBN JAlNlRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 69645 

Nama: Thirupathi oil company unit 1 

Trensporter Nama & MailIng Address: Mis. Thirupathi 011 Company Unit-1, S.F.No. 129/2, Venmanlyatoor(V), Tlndivanam (Tal), Villupuram 

4 ~ddre8s: (Including Phone No. ~istrict, Tamil Nadu State, TN-TN-TAMll NADUmeu Ip 

and email): Phone No: 8919444215 

Email: toc580026@gmail.com 

5 Type of Vehicle: Tanker 

6 VehicleReglstratlon No: TN18E4399 

Nllme : Thlrupathl 011 Company Unlt-1 

Receiver's Name& Addre88: Mis. Thlrupathl all Company Unit-1, S.F.No. 129/2, Venmaniyatoor(V), Tindivanam (Tal), Villupuram 

7 mallingAddress, (Including Dlstr1ct, Tamil Nadu Stata 

Phone No. and Email: Phone No: 8919444215 

Emili: toc680026GgmaU.com 

8 Receiver's Authorisation No: 180518936980 

9 Waste Description: 
a) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing 011, 011 containing cargo 

residue washing water and sludge from ships 

10 Total Quantity 
No. of Containers: 

a) 20.6 - Tonnes, 1 Container 

11 Physical Form: a) Siudga 

12 Special Handling Instructions & 

Addlllol'1allnformation: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of tne consignment are fully and accuratelydescr1bed above by proper 

13 Sender's Certificate: shIpping name and are categorised, packed, marked and labelled, and are In aU respects in proper conditions 

for transport by roadaccording to applicable national government regulations. 

Signature: 

Name and stamp: ~cknoYiledged from IP: 27.59.221 .217 IOJOJMIMlvl V I V IV 

12141015121 0 1213 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: ~cknowledged from IP: 157.51.35.117 L olD 1 M I M L V I vi V I V 

1214101512101213 

15 
Receivers certification for receipt 

lot hazardous and other waste: 

~fgn8ture: 

Name and stamp: ~CknowleClged from IP: 157.51.35.215 lolDIMIMlvlvlvlv 

1216101512101213 

2008



1895
FORM 10 

. [See rule 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1. Muthukur Mandai, SPSR Nellore Dis!. , A.P. - 524344, 

(Including PhoneNo. and email) Phone No : 9866192789 

Email: vanugopalreddy.g@Bdanl.com 

2 Sender's Authorisation No: AP,PCBN JAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 71239 

Name: Supreme petro products 

Transporter Name & Mailing Address: S.F.N0225/1A2J,225/1A2K, Matharpakkem Road , Eguvarpalayam(V) ,Gummidipoondi (Tal), 

4 Address: (Including PhoneNo. Tlruvallur Dlstrlct,Tamll Nadu State, TN-TN-TAMIL NADU 

and email): Phone No: 9444431111 

Email: 8upremepetroproducts@gmail.com 

5 ~ype of Vehicle: Tanker 

6 Veh'icleRegistrallon No: TN20AW4455 

Name : Supreme Petro Products (Waste 011) 

Receiver's Name& Address: Mis, Supreme Patro Products(Waste 011) S.F,N0225/1A2J,225/1A2K, Matharpakkam Road, 

7 mallingAddress, (Including Eguvarpalayam(V) ,Gummldlpoondl (Tal), Tlruvallur Dlstrict,Tamil Nadu State 

PhonaNo. and Email: Phone No : 9444431111 

Email: supremepatroproducts@gmall.com 

8 Receiver's Authorisation No; 2406236379833 

9 Waale Description; a) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil from Ships 

10 
Total Quantity 

a) 12.58 - Tonnes, 1 Container 
No. of Containers: 

11 Physical Form: a) Oily 

12 
Special Handling Instructions & 

Use PPE, use hand glove, use helmet 
IAdditlonallnformation; 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 iSender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects In proper conditions 

for transport by roadaccording to applicable national government regulations. 

Signature: 

Name and stamp: Acknowledged from IP: 112.133.252.62 1 DID 1 M 1 M 1 V I V I V I V 

1013101aL2Lo)21 3 

14 
Tran8porter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: AcknoVllqdged from IP: 49.37.194.222 ID)DIM)MIV)v)v) V 

101310161210121 3 

15 
Receivers cartlficatlon for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 49.37.194.222 IDIDIMIMlv)v)vl y 

10131016)2)0121 3 

2009



1896
FORM 10 

. [See rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:l, Muthukur Mandai, SPSR Nellore Dis!., A.P.· 524344, 

(Including PhoneNo. and email) Phone No: 9866192789 

Email: venugopalreddy.g@edenl,com 

2 Sender's Authorisation No: APPCBN JNNLRl113441CFOIHOl2019 1111112022 

3 Manifest Document No: 71649 

Name: Supreme petro products 

Transporter Neme & Mailing Address: S.F.No22511A2J,22511A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gumrnidipoondi (Tal). 

4 Address: (Including Phone No. Tlruvallur Dlstrlct,Tamll Nadu Stata. TN·TN·TAMIL NADU 

and email): Phone No : 9444431 1 11 

Email: Bupremepelroproducts@gmall.com 

5 Type of Vehicle: Tanker 

6 VehlcleReglstretion No: TN45BE6517 

Name: Supreme Petro Products (Waste all) 

Receiver's Neme& Address: Mis. Supreme Petro Products(Waste all) S.F.No22511A2J,22511A2K, Matharpakkam Road, 

7 mallingAddress, ('nc'uding Eguvarpalayam(V) ,Gummidlpoondi (Tal). Tlruvallur District,Tamii Nadu State 

PhoneNo. and Email: Phone No : 9444431111 

Email: 5upremepetropl'Oducts@gmall.com 

B Receiver's Authorisation No: 2408236379633 

9 lWaste Description: a) HW - Recyclable Waste - 5.1 Used or spent 011, Waste 011 from Ships 

10iTotai Quantity 
a) 19.06 • Tonnes, 1 Container 

No. of Contalnars: I 

11 Physical Form: a) Oily 

Special Handling Instructions & 

12 iAddltional Information: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categonsed, packed, marked and labelled, and are In all respects in proper conditions 

~or transport by road according to applicable national government regulations. 

Signature: 

Name and stamp: ft\cknowledgedfrom IP: 163.116.195.119 1 0 I DIM I M I yl y I y 1 Y 

1016101612101213 

14 !Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: iAcknowledged from IP: 49.37.194.222 1 D I D I M I M I y I y I y I Y 

10 16 101612101213 

16 Receivers certificatIon for receipt 

Iof hazardous and other waste: 

Signature: 

Name and stamp: iAc~nowledged from IP: 49.37.194.222 1 DID I M 1 M I y I y 1 Y J Y 

1 0 17)01612101213 

2010



1897
FORM 10 

I 
[Sge rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Nama; Adanl Krlshnapatnam Pori Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dis!., A.P. - 524344, 

(Including Phone No. and email) Phone No: 9866192789 

Email: venugopelreddy.g@adanl.com 

2 Sender's Authorisation No: APPCBN JAlNLR/11344/CFOIH012019 11/11/2022 

3 Manifest Document No: 105792 

Transporter Name & Mailing 
Nama: SRI BALAJI PETROCHEM 

f4 Address: (including Phone No. 
Address: No 52/2B, Chlnnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586 

Phona No : 8925842243 
and email): 

Email : gm@sbpatrocham.ln 

5 Type of Vehicle: Truck 

6 VehiCleReglstration No: N05AU4927 

Name: Sri Balall Petrochem 

Receiver's Name& Addraas: Mis. Sri Balall Petrochem, Sy.No.52/2B, 52/3B, 52/48, Chinnazambada (V), Vljayapuram (M), 

7 mal llngAddress, (including Chilioor District, Andhre Pradesh. 

PhoneNo. and Email: Phone No : 8925842240 

Email: srlbalejlpelrochem@gmall.com 

8 Receiver's Authorisation No: Order No. CTR - 1747/APPCB/ZO-KNUCTO &HWM/2023 Date:24.07.2023 

9 ~aste Description: a) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil from Ships 

10 Total Quantity I 

B? 21 .98 - Tonnes, 1 Container 
No. of Contelners: 

11 Physical Form: a) Oily 

12 
Special Handling Instructions & 

Use PPE while loading, unloading & Transit handling 
Additional Information: 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

lor transport by roedeccordlng to applicable national government regulations. 

Signature: 

Name and stamp: Acknowledged from IP: 163.116.195.115 

I 
D I D I M I M I y 

I 
y 
I y I y 

I 2 1 1 2 2 0 2 3 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 103.99.110.218 loiolMIMIVIVlvly 
12(1) 1 )21210)2)3 

15 
Receivers certification for receipt 

01 hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 103.99.110.218 I 0 I DIM I M I y I V I y I y 
1212111212101213 

2011



1898
FORM 10 

. [See rule 19 (1)] 0-

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adani Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dist., A.P. - 524344, 

(Including PhoneNo. and email) Phone No: 9866192789 

Email: venugopalreddY.g@adanl,com 

2 S~nder's Authorisation No: APPCBN JAlNLRlI1344/CFO/HO/20 19 11/11/2022 

3 Manifest Document No: 106095 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

4 ~ddre98: (Including Phone No. 
Address: No 52/28, Chinnazambed villege, ViJayapuram Mandal,Chilloor District, Andhra Pradesh -517586 

Phone No : 8925842243 
ond omoll)! 

Email: gm@sbpetrochem.in 

5 Type of Vehicle: Tanker 

6 VehicleRegistratlon No: T'N05AD5538 

Nlme : Sri Balajl Petrochem 

Receiver's Name& Address: MIs. Sri BalaJI Petrochem, Sy.No.52/2B, 52/38, 52/48, Chinnazambada (V), Vljayapuram (M), 

7 mBillngAddress, (Including Chilloor District, Andhra Pradesh. 

PhonaNo. and Email: Phone No : 8925842240 

Email: sribalaJlpatrooh9m@gmall.com 

8 Receiver's Authorisation No: Orctar No. eTR - 1747JAPPCB/ZO-KNUCTO &HWM/2023 Date:24.07.2023 

~ Waste Description: a) HW - Recyclable Waste - 5.1 Used or spent dil, Waste 011 from Ships 

10 Total!Quantity 
No. of Containers: 

a) 24.72 - Tonnes, 1 Container 

11 Physical Form: a~ OIlY 
12 Special Handling Instructions & 

I 

lJ,ae PPE while loading, unloading & Transit handling 
Additional Information: 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certlflcate: shipping name and are categorised, packed, marked and labelled, and are In all respects In proper conditions 

for transport by roadaccording to applicable national government regulations. -

Signature: 

Name and stamp: !AcknOWledged from IP: 163.116.195.113 1 DID 1 M 1 M 1 V 1 V 1 V 1 V 

1 2 13111212101213 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: ~cknowledged from IP: 103.99.110.218 loJD IMIMlvlVIVIY 

1213111 2 1 2 1012.13 

15 
Receivers certification for receipt 

Iof hazardou8 and other waste: 

Signature: 

Name and stamp: !Acknowledged from IP: 157.48.130.250 1 DID 1 M 1 M 1 Y 1 Y 1 Y 1 y 
1214111212101 2 13 

2012



1899
! FORM 10 

[See rule 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1. Mulhukur Mandai, SPSR Nellore Dlst., A.P. - 524344, 

(Including PhoneNo. and email) Phone No: 9866192769 

Email: venugopalreddy.g@adanl.com 

2 Sander's Authorisation No: APPCBN JAlNLRll1344/CFO/HO/20 19 11/11/2022 

3 Manifest Document No: 106097 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

Addrells~ No 5212B, Chinnazambad village, Vljayapuram Mandal,Chllloor District, Andhra Pradesh -517586 
4 Address: (Including Phone No. 

Phone N~ : 8925842243 
and email): 

Email: g'm@sbpetrochem.ln 

5 Type of Vehicle: Tanker 

~ VehicleRegistration No: TN05ARI728 

Nsme : Sri BalaJI Petrochem 

Receiver's Name& Addre8s: MIs. Sri Balall Patrochem, Sy.No.52/2B, 52/38, 52/4B, Chlnnazambada (V), VIJayapuram (M), 

7 mailingAddress, (including Chilloor District, Andhra Pradesh. 

Phone No. and Email: Phone No : 8925842240 

Email: srlbalaJlpetrocham@gmali.com 

8 Receiver's Authorisation No: Order No. CTR -1747/APPCB/ZO-KNLlCTO &HWM/2023 Date:24.07.2023 

9 N'Jaste Description: s) HW - Recyclable Waste - 5.1 Used or spent oil, Waste oil from Ships 

10 Tolal Quantity 

No. of Containers: 
~) 22.74 - Tonnes, 1 Container 

11 Physical Fonm: a) Oily 

12 Special Handling Instructions & 
Additional Information: 

Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

or transport by roadaccordlng to applicable national government regulations. -
Signature: 

Name and stamp: Acl<nowledged from IP: 163.116.195.1 13 lolDIMIMlvlvlvl V 

12 131112121012L 3 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: ~cknowledged from IP: 103.99.110.218 IDlolMIMlvlvlvl V 

121 3 J1121 2 1 0 (21 3 

15 
Receivers certlflcetion for receipt 

of hazardous and other waste: 

~Ignature: 

Name and stamp: Acknowledged fromlP: 157.48.130.250 lolDIMIMlvlvlvl V 

12141112121012L 3 

2013



1900
FORM 10 

. [See rule 19 (1)] . 
MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Neme : Adani Krishna pain am Port Llmlled 

1 
!sender's Name & Mailing Address Address: P.O. Bsg No:1, Mulhukur Mandai, SPSR Nallore Dis!., A.P. - 524344, 

(Including Phone No. and email) Phone No: 9866192769 

Email: venugopelreddy.g@adanl.com 

2 Sender's Authorisation No: IApPCBNJAlNLRl11344/CFO/HO/2019 11/1112022 

3 Manifest Documenl No: 109598 

Transporter Name & Mailing 
Nsme: SRI BAWl PETROCHEM 

IAddress: No 6212B, Chlnnazambed village, Vijayapuram Mandel,Chittoor District, Andhra Predesh -517586 
~ ~ddre9s: (including PhoneNo. 

Phone No : 6925842243 
lind email): 

Email: gm@sbpetrochem.in 

6 lType of Vehicle: Tanker 

6 VahicleReglstration No: TN05AR2616 

Name: Sri Baleji Patrocham 

Receiver's Name& Address: MIs. Sri Balajl Petrochem, Sy.No.52/2B, 52/3B. 5214B. Chinnazambada (V), Vijayapuram (M), 

7 melllngAddreS9, (Including Chlttoor DI9trlcl, Andhra Pradesh. 

PhoneNo. end Email: Phone No : 8925842240 

Email: srlbalejlpetrocham@gmall,com 

8 Receiver's Authorisation No: Order No. CTR • 1747IAPPCB/ZO-KNUCTO &HWM/2023 08Ie:24.07.2023 

9 ~ste Description: a) HW - Recyclable Waste - 5.1 Used or spent 011. Weste 011 from Ships 

10 Total Quantity 
No, of Containers: 

a) 16.4 - Tonnes, 1 Container 

11 Physical Form: a) Oily 

12~:~~::~~lal~~~~~~~:~~ctions & Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and eccuretelydescrlbed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects In proper conditions 

or tra;nsport by roadaccordlng to applicable national government regulations. 

Signature: 

Name and slamp: Acl<nowledged from IP: 163.116.195.118 1 D 1 0 I M 1 M 1 y I y 1 y 1 y 

11 1210111210121 4 

14 
Transporter acknowledgement of 

receipt of WaBtes: 

Signature: 

Name and stamp: !Acl<nowiedged from IP: 103.99.110.218 10iDIMIMlvlvivi V 

111210-r11210121 4 

16 
Receivers certiflcatlon for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: IAcknowledged from IP: 106.78.86.133 1 0 1 0 I M 1 M 1 V 1 V 1 y 1 y 

111310111210121 4 

2014



1901
FORM 10 

. [See rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnsm Port Limited 

1 
Sender's Name & Mailing Address Address: P.O, Bag No:1. Muthukur Mandai, SPSR Neliore Dlst., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Email: venugopalreddy.g@adanl.com 

2 Sender's Authorisation No: ~PPCBNJAlNLRl11344ICFOIHOI2019 1111112022 

3 Manifest Document No: 109681 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

~ Address: (Including PhoneNo. 
Address: No 5212B, Chlnnazambad village, Vijayapuram Mandal,Chittoor District, Andhra Pradesh -517586 

Phone No : 8925842243 
and email): 

Email: gm@sbpetrochem.ln 

5 Type of Vehicle: Tanker 

6 VehlcleRegistration No: irN18BL7801 

Name: Sri Balajl Petrochem 

Recelvar's Name& Address: Mis. Sri Balaji Petrochem, Sy.No.5212B, 5213B, 52/4B, Chlnnazambada (V), ViJayapuram (M), 

7 malilngAddress, (Including Chittoor District, Andhra Pradesh. 

PhoneNo. and Email: Phone No : 8925842240 

Email: srlbalajlpetrochem@gmail.com 

8 Receiver's Authorisation No: Order No. CTR - 1747IAPPCBIZO-KNUCTO &HWM12023 Date:24.07.2023 

9 W!lste Description: a) HW - Recyclable Waste - 5.1 Used or spent oil, Waste 011 from Ships 

10 Total Quantity 
a} 27.6 - Tonnes, 1 Container 

No. of Contalnsrs: ! 
11 Physical Form: a)Oliy 

12 Special Handling Instructions & 

Additional Information: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled. and are in ali respects in proper conditions 

for transport by roadaccording to applicable national government regulations. 

Signa lure: 

Name and stamp: !AcknOWledged from IP: 163.116.195.96 IDIDIMIM IVIVIYJv 

11121011 12101214 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: !Acknowledged from IP: 103.99.110.218 1 DID 1 M 1 M 1 V 1 V 1 y 1 y 

1112101112 101214 

16 
Receivers certification for receipt 

of hazardous and other waste: 

Signature; 

Nama and slamp: ~ckl1owladged (rom IP: 106.78.86.133 1 DID 1 MIMI Y I Y J V 1 V 

111310 111210121 4 

2015



1902
FORM 10 I [See rule 19 (1)] ~ . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellare Dlsl., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Email: venugopalraddy.g@adanl.com 

2 Sender's Authorisation No: [A,PPCBN JAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 111699 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

4 Address: (Including PhoneNo. 
[Addfess~ No 521 2B, Chinnazambad village, VIJayapuram Mandal,Chiltaor District, Andhra Pradesh -517586 

and email): 
Phone No : 6925842243 

timall : gm@sbpetrachem.in 

5 Type of Vehicle: Tanker 

6 VehlcleRegistration No: TN20BM3762 

Name: Sri BalaJI Petrochem 

Receiver's Name& [Address: MIs. Sri BalaJI Pelroohsm, Sy.Na.52/2B, 52/38, 52/4B, Chlnnazambada (V), VIJayapuram (M), 

7 mallingAddress. (Including Chlttoor District, Andhra Pradesh. 

Phone No. and Email: Phone No : 8925642240 

Email: srlbaleJlpetrochel1J@gmall.com 

8 Receiver's Authorisation No: Order No. CTR -1747/APPCB/ZO-KNUCTO &HWM/2023 Dale:24.07.2023 

9 ~aste Description: a) HW - Recyclable Waste - 5.1 Used or spent all, Waste oil from Ships 

10 
~otal Quantity 

a) 19 - Tonnes, 1 Container 
No. of Containers: 

11 Physical Form: a) Oily 

12 Special Handling Instructions & 
iAddltlonallnformatlan: 

Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

for transport by roadaccordlng to appllc-able national government regulations. 

Signetum: 

Name and stamp: Acknowledged from IP: 163.116.219.60 1 DID 1 M I M I y 1 y I y 1 y 

1214101112101214 

14 
~ran8porter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 103.99.110.216 1 DID I M I M I y 1 y I y 1 V 

1214101 1 1210121 .. 
15 

Receivers certification for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 103.99.110.218 1 DID 1 M 1 M 1 y I y 1 V 1 V 

1 1 I 2 I 0 I 6 I 2 I 0 J 2 .L 4 

2016



1903
I FORM 10 

. [See rule 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapalnam Port Limited 

1 
Sender's Name & Mail ing Address Address: P.O. Bag No:1 , Muthukur Mandai, SPSR Nellore Dist., A.P. - 524344, 

(Including PhoneNo. and email) Phone No : 9666192789 

Email: venugopelreddy.g@adanl.com 

2 Sender's Authorisation No: APPCBN JNNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: '113265 

Name: Supreme petro products 

ransporter Name & Mailing Address: S.F.N0225/1A2J,225/1A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gummldipoondi (Tal), 

4 Address: (Including PhoneNo. Tlruvallur District,Tamll Nadu State, TN-TN-TAMIL NADU 

and emell) : Phone No : 9444431111 

Email: supremepetroproducts@gmail.com 

5 Type of Vehicle: !ranker 

6 iVehicleReglstration No: TN20AW4455 

Name: Supreme Petro Products (Waste 011) 

Receiver's Name& Address: Mis. Supreme Petro Products(Waste 011) S.F.N0225/1A2J,225/1A2K, Matharpakkam Road , 

7 mail ingAddres8, (including Eguvarpalayam(V) ,Gummidipoondl (Tal) , Tiruvallur District,Tamll Nadu State 

PhoneNo. and Email: Phone No : 944443111 1 

Email: supremepetroproducts@gmail.com 

6 ~ceiver's Authorisation No: 2406236379833 

9 ~a9te Description: Ia) HW - Recyclable Waste - 5.1 Used or spent 011, Waste 011 from Ships 

10 Total Quantity 

No. of Containers: 
a) 21.3 - Tonnes, 1 Container 

11 Pl1yslcal Form: a) Oily 

12 Special Handling Instructions & 

Additional Information: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: ~hipplng name and are categorised, packed, marked and iabelled, and are In all respects in proper conditions 

~or transport by roadaccording to applicable national government regulations. 

Signature; 

Name and stamp: f4cknowledged from IP: 163.116.195.122 IOlolMIMlvlvlvl V 

131110J11 2 1 0 1 2 1 4 

14 Transporter acknowledgement of 

receipt of Wastes: 

Signature : 

Name and stamp: f4cknowledged from IP: 49.47.241.91 I 0 I 0 I M I M 1 V I V 1 V 1 V 

1311101112101214 

15 
Receivers certification for receipt 

of hazardous and other waste: 

fslgnature: 

Name and stamp: ~cknowledged frorn IP: 49.47.243.201 I DID 1 M 1 M I y I V I y I y 

11161 0 1 2 [2101 2 1 4 

2017



1904
FORM 10 

. [See rule 19 (1)] . 
MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krishnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No: 1, Mulhukur Mandai, SPSR Nellore Dis\., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Email: venugopBlreddy.g@edBnl.com 

2 Sender's Authorisation No: APPCBNJNNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 114376 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

Address~ No 52128, Chinnazambad village, Vijayapuram Mandal,Chltioor Dlslrlct, Andhra Pradesh -517586 
4 IAddress: (Including PhoneNo. 

Phone Nb : 8925842243 
and email): 

Email: glm@sbpetrochem.in 

5 Type of Vehicle: TB:nker 

6 VahlclaRaglstratlon No: TN04AJ1199 

Name: Sri Balajl Petrochem 

Receiver's Name& Address: MIs. Srt BalaJI Pelrochem, Sy.No.52128, 52138, 52148, Chinnazambada (V), Vijayapuram (M), 

7 mailingAddrass, (Including Chlttoor District, Andhra Pradssh. 

Phone No. and Email: Phone No : 8925842240 

Email: srtbalaJlpe\rochem@gmall,com 

6 Receiver's Authorisation No: Order No. CTR - 1747IAPPCBIZO-KNUCTO &HWM/2023 Dete:24.07.2023 

9 lWast~ Description: a~ HW - Recyclable Waste - 5.1 Used or spent 011, Waste oil from Ships 

10 Total QuanUty 
No. of Containers: 

a) 19.7- Tonnes, 1 Container 

11 Physical Form: a) Oily 

12 Special Handling Instructions & 
Additional Information: 

Use PPE while loading, unloading & Transll handling 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions 
- for transport by roadaccordlng to applicable-national government regulations. 

Signalure: 

Name and stamp: Acknowledged from IP: 163.116.195.115 IDIDIMIMTvlvlvlv 

ro15101212101214 

14 Transporter acknowledgement of 
receipt of Wastes: 

Signature: 

Name and stamp: iAcknowledged from IP: 103.99.110.218 rolD1M1Mlv1vlvi V 

10-151012121 o J 2 J 4 

15 Receivers certlflcatlon for receipt 
of hazardous and other waste: 

Signature: 

Name and stamp: iAc;l<oowledgad from IP: 103.99.110.218 IDIoIMIM1vTVIYI V 

1 01710121210121 4 

2018



1905
FORM 10 

[See rule 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 
Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dis!., A.P. - 524344, 

(Including PhoneNo. and email) Phone No: 9866192789 

Email: venugopalreddy.g@adanl.com 

2 Sender's Authorisation No: iApPCBNJAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manlfesl Document No: 116389 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

4 Address: (Including PhoneNo. 
Addressf No 52/2B, Chlnnazambad village, Vljayapuram Mandal,Chiltoor District, Andhra Pradesh -517586 

Phone N'o : 8925842243 
and email): 

",mall: g'm@sbpetrochem.in 

5 Type of Vehicle: Tanker 

6 VehleleReglslralion No: TN05AD5538 

Name: Sri BalaJI Petroehem 

Receiver's Name& Address: Mis. Sri Bala)1 Petrochem, Sy.No.5212B, 5213B, 52149, Chlnnazambada (V), VIJayapuram (M), 

7 mallingAddress, (Including Chltloor District, Andhra Pradesh. 

PhoneNo. and Email: Phone No : 8925842240 

Email: sribalaJlpetrochem@gmall.com 

8 Receiver's Authorisation No: Order No. CTR -1747/APPC9/Z0-KNUCTO &HWM/2023 Dale:24.07,2023 

9 Waste Description: 
a) HW " Recyclable Waste - 3.1 cargo residue, washing water and sludge conlalning oil, Oil containing cargo 

residue washing water and sludge from ships 

10 
Total Quantity 

a) 21,22 - Tonnes, 1 Container 
No. of Containers: 

11 Physical Form: a) Sludge 

12 
Special Handling Instructions & 

Use PPE while loading, unloading & Transit handling 
iAddilionallnformation: 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects in proper conditions 

or transport by roadaccordlng to applicable national government regulations. 

Signature: 

Name and stamp: ~cknowledgad from IP: 163.116.196.90 IDJDIMIMlvlvlv l v 

111410121210121 4 

14 
ITransporter acknowledgement of 

receipt of Wastes: 

Signature: 

[Neme and stamp: Acknowledged from IP: 103.99,110.218 1 DID 1 M 1 M 1 y 1 y 1 y 1 V 

11141012121012L4 

15 
Receivers certification for receipt 

~ hazardous and other waste: 

Signature: 

Nama and stamp: ~cknowledged from IP: 157.47.33.223 1 DID 1 M 1 M 1 y 1 y 1 y 1 y 

1 210101212101 2 14 

2019



1906
FORM 10 I 

.. [See rule 19 (1)] . 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapalnam Port Limited 

1 
Sender's Name & Mailing Address Address: P.O. Bag No:1, Mulhukur Mandai, SPSR Nallore Dist., A.P .• 524344, 

(Including Phone No. and email) Phone No : 9866192789 

Email: venugopalraddy,g@adanl.com 

2 Sender's Aulhorlsation No: iApPCBNJAlNlR/11344ICFOIHOI2019 11111/2022 

3 Manlfesl Document No: 122953 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

4 Address: (Including PhoneNo. 
!Address: No 52129, Chlnnazambad village, Vijayepuram Mandal,Chittoor District, Andhra Pradesh ·517586 

and email): 
Phone No : 6925842243 

Email: gm@sbpetrochem.in 

5 iType of Vehicle: Tanker 

6 lVehicieRegistratlon No: TN05AR2126 

Name: Sri Balajl Petrochem 

Receivers Name& Address: Mis. Sri Balaji Petrochem, Sy.No.52/29, 52/38, 52/48, Chlnnazambada (V), Vijayapuram (M), 

7 mailingAddress, (including Chittoor District, Andhra Pradesh. 

PhoneNo. and Email: Phone No : 8925642240 

Email: srlbalajlpetrochem@gmall.com 

8 Receiver's Authorisation No: Order No. eTR -1747/ApPC8/Z0-KNUCTO &HWM/2023 Oate:24.07,2023 

9 twasle Oescrlption: 
a) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing oil, Oil containing cargo 

residue washing water and sludge from ships 

Total auanUty j 
10 a') 18.96 - Tonnes, 1 Container 

No. of Contalners: I 

11 Physical Form: a) Sludge 

12 
Special Handling Instructions & 

Usa PPE while loading, unloading & Transit handling 
Additional Information: 

I hereby declare Ihallhe contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sender's Certificate: 
. 

shipping neme and are categorised, packed, marked and labelled, a-nd are in all respects In proper conditions 

or trensport by roadaccordlng to applicable national government regulations. 

Signature : 

Name and stamp: Acknowledged from IP: 163.116.219.55 I 0 101 M I M I y I y I y I Y 

1 11 9 10131 2 101214 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 103.99.110.218 1 0 I 0 I M 1 M 1 y 1 y 1 y 1 Y 

1119101312101214 

15 
Receivers certifk:atlon for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: ,Acknowledged from IP: 103,99.110.218 1 0 1 DIM 1 M I y I y I y I y 

1 210101312101214 

2020



1907
FORM 10 

[S8e rule 19 (1)] 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port limited 

I 
Senders Name & Mailing Address Address: P.O. Bag No:1, Muthukur Mandai, SPSR Nellore Dis!., A.P. - 524344, 

(Including PhoneNo. and email) Phone No : 9866192789 

Email: venugopalreddy.g@adanl.com 

2 ~ender's Authorisation No: ~PPCBN JAlNLRl11344/CFO/HO/2019 11/11/2022 

3 M,anifest Document No: 122947 

Transporter Name & Mailing 
Name: SRI BALAJI PETROCHEM 

4 Address: (Including PhoneNo. 
iAddresa: No 521 29, Chlnnazambad village, Vi]ayapuram Mandal,Chitioor District, Andhra Pradesh -517586 

Phone No : 8925842243 
and email): 

Email: gm@sbpetrochem.ln 

5 Type of Vehicle: Tanker 

6 VahicleReglstration No: ~N05AR1670 
Name: Sri Bala]1 Petrocham 

Receiver's Name& Addreas: MIs. Sri Bala]1 Petrochem, Sy.No.52/29, 52/39, 52/4B, Chinnazambada (V), Vljayapuram (M), 

7 mailingAddress, (Including Chlttoor District, Andhra Pradesh. 

PhoneNo. and Email: Phone No : 8925842240 

Email: sribalaJlpetrocham@gmall.com 

8 Receiver's Authorisation No: Order No. CTR - 1747fAPPCBfZO-KNUCTO &HWMf2023 Oate:24.07.2023 

~ ~aste Description: 
a) HW - Recyclable Waste - 3.1 cargo residue, washing water and sludge containing oil, 011 containing cargo 

residue washing water and sludge from ships 

10 Total Quantity I 
a) 18.94 - Tonnes, 1 Container 

No. of Containers: I 

11 Physical Form: a) Sludge 

12 Spacial Handling Instructions & 

Additional Information: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed above by proper 

13 Sander's Certificate: shipping name and are categorised, packed, marked and labelled, and are in all respects In proper conditions 

or transport by roadaccordlng to applicable national government regulations. 

Signature: 

Name and stamp: Ad<nowledged from IP: 163.116.219.55 1 0 \ 0 \ M 1 M 1 V I V I V 1 y 

111910131210121 4 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

~ame and stamp: Acknowledged from IP: 103.99.110.218 loID\M)MIVlyIVl V 

, 111910131210121 4 

16 
Receivers certification for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 157.47.85.104 10\ 0 \ M \ M 1 V \ Y 1 Y 1 Y 

12111013 1 2101214 

2021
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FORM 10 

0- [See rule 19 (1)] -
MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Name: Adanl Krlshnapatnam Port Limited 

1 
Sender's Name & Mailing Address Addresa: P.O. Bag No:1. Muthukur Mandai. SPSR Nellore Disl.. A.P .• 524344. 

(including PhoneNo. and email) Phone No; 9866192789 

email: lIenugopelreddy.g@adanl.com 

2 Sender's Authorisation No: APPCBN JAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Oocument No: 122949 

Transporter Name & Mailing 
.Name: SRI BALAJI PETROCHEM 

4 ~ddrass: (Including PhoneNo. 
Addreaa: No 6212B, Chlnnazambad lIillage. VIJayapuram Mandal,Chlltoor District, Andhra Pradesh ·517586 

Phone No : 8925842243 
and small): 

Email: gm@sbpetrochem.ln 

5 Type of Vehicle: Ten'ker 

6 VehlcieReglstration No: TN05BZ62B5 

Name: Sri Bala)1 Petrochem 

Receiver's Name& Addre .. : MIs, Sri Balajl Petrochem, Sy.No.52/2B. 52/38, 52/4B, Chlnnazambada (V), Vijayapuram (M), 

7 mailingAddress, (Including Chlttoor District, Andhra Pradesh. 

PhoneNo. and Email: Phone No : 8925842240 

Emili: srlbalaJlpetrochem@gmall.com 

8 Receiver's Authorisation No: Order No. CTR - 1747/APPCBIZO-KNUCTO &HWM12023 Oale:24.07.2023 

9 w*te Description: 
a) HW - Recyclable Waste - 3.1 cergo residue, washing water and sludge containing 011, 011 containing cargo 

residue washing water and sludge from ships 

10 Totel Quanllty 
No. of Containers: 

Ia) 20.86 - Tonnes, 1 Container 

11 Physical Form: a) Sludge 

'12 Special Handling Instructions & 

Additional Information: 
Use PPE while loading, unloading & Transit handling 

I hereby declare that the contents of the consignment are fully and accuratelydescrlbed abolle by proper 

13 Sender's Certificale: shiPping: name and are categorised, packed, marked and labiilled, and are in all respects In proper conditions 
I 

~or transport by roadaccordlng to applicable national government ragulations. 

Slgll8lure: 

Name and stamp: ~cknow1edged from IP: 163.116.219.55 IOlolMIMlvlvlvlv 

l119101312101214 

14 Transporter acknowledgement of 
receipt of Wastes: 

Signature: 

Name and stamp: ~cknow1edged from IP: 103.99.110.218 1 0 1 0 J M 1 M 1 V 1 y I y 1 V 

1119101312101214 

15 Receivers certification for receipt 
of hazardous and other waste: 

Signature: 

Name and stamp: !Acknowledged from IP: 157.47.72.251 1 0 I DIM I M 1 y I y 1 y 1 V 

121210 1312 101 2 14 

2022
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( FORM 10 
I 

[See rule 19 (1)] • 

MANIFEST FOR HAZARDOUS AND OTHER WASTE 

Nomo : Adanl Krishnapatnam Port Limited 

I 
Sander's Name & Mailing Address Addross: P.O. Bag No: I, Muthukur Mandai, SPSR Nellare Dist., A.P. - 524344, 

(Including Phone No. and email) Phone No : 9886192789 

Email: venugopaireddy.g@aaanl.com 

2 Sonder's Authorisation No: ~PPCBN JAlNLRl11344/CFO/HO/2019 11/11/2022 

3 Manifest Document No: 124663 

Name: Supreme petro products 

Transporter Name & Mailing Address : S.F.No225/1A2J,225/1A2K, Matharpakkam Road, Eguvarpalayam(V) ,Gummldlpoondl (Tal), 

4 Address: (Including Phone No. Tlruvallur Dlstrlct,Tamll Nadu State, TN-TN-TAMIL NADU 

and email): Phone No : 9444431111 

Email: supremepeltoproducts@gmall.com 

5 Type of Vehicle: Tanker 

6 VehlcleReglstratlon No: TN20AW4455 

Namo : Supreme Pelto Products (Wasle all) 
Receiver's Name& Addross: Mis. Supreme Petro Products(Waste Oil) S.F.No225/1A2J,225/1A2K, Matharpakkam Road, 

7 mailingAddress, (Including Eguvarpalayam(V) ,Gummldlpoondl (Tal), Tlruvallur District,Tamii Nadu State 

Phone No. and Email: Phone No: 9444431111 

Email: supremepetroproducls@gmall.c:om 

8 Receiver's Aulhorlsatlon No: Z408236379833 

9 ~aste Description: 
a) HW - Recyclable Waste - 3.1 cargo residue, washing water end sludge containing 011, all containing cargo 

residue washing water and sludge from ships 

10 
1Y0tai Quantity 

e) 14.52 - Tonnes, 1 Container 
No. of Containers: 

11 Physical Form: a) Sludge 

12 
Special Handling Instructions & 

Use PPE while loading, unloading & transit handling 
~ddlllon81Information : 

I hereby declare that the contents of the consignment are fully and accuratelydescribed above by proper 

13 Sender's Certificate: shipping name and are categorised, packed, marked and labelled, and are In all respects in proper conditions 

(or transport by road according to applicable national govl)mmenl regulations. 

Signeture: 

Name and stamp: Acknowledged from IP: 163.116.219.56 l DlolMIMlvlvlvl V 

121 810 1 31210121 4 

14 
Transporter acknowledgement of 

receipt of Wastes: 

Signature: 

Name and stamp: Acknowledged from IP: 49.47.241 .51 lo lDIMIMlvlvlvlv 

12 18101312101214 

15 
Receivers certification for receipt 

of hazardous and other waste: 

Signature: 

Name and stamp: Acknowledged from IP: 49.47.241.51 I 0 1 DI M 1 M 1 y 1 V 1 y 1 y 

1219101312101214 

2023
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adani 
Ports and 
Lagi5tic5 

Letter No AKPUEHS/APPCB/', . ·/2024-031 

To 

The Environmental Engineer, 
A.P, Pollution Control Board 
Regional Office 
SPSR Nellore 

Dear Sir, 

Date:20.06.2024 

Sub:- Adani Krishnapatnam Port Limite - E-Waste Annual Returns for 
the FY 2023-2024 - Form - 8 - Submitted - Reg. 

Ref:- CFO e HWA order no APPCBNJNNLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027 

@@@ 

In compliance with the conditions stipulated in CTO 8- HWA orders vide 

reference cited above we are herewith submitting the Annual Returns of 

Generation, Storage e, Disposal of Used Batteries for the FY year 2023 - 2024 

in Form - 8 as per the Batters (Management e, Handling) Rules, 2016 and 

amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

~ -j 
Or. O. Jy hi 
Vice President - Environment 

Encl: a/a 

Tit .g"t 861l31?i99 
Fea .g"t 861 ~ 7().t6 
~c .. 
__ 1Qri~IIt5.Qlm 

I 

2024
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FORM VIII 
[see rule 10 (2) (ii)] 

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES 
[To be submitted by the bulk consumer to the State Board by 30th June 

(for the period October-March) and 31st December (for the period April-September) 
every year] 

1. 

2. 

3. 

4. 

Name and Address of the bulk consumer 

Name of the Authorized person and full 
address with telephone and fax number 

Number of new batteries of different 
categories purchased from the 
manufacturer/importer/dealer or any 
other agency during October-March and 
April - September 

Category: 

(i) Automotive 
(a) four wheelers 
(b) two wt:1eelers 
(Ii) Industrial 
(a) UPS 
(b) Motive Power 
(c) Stand-by 
(iii) Others 
Number of used batteries of categories 
mentioned in 51. No. 3 and Tonnage of 
scrap sent to manufacturerl dealerl 
importerl registered recyclerl or any other 
agency to whom the used bat -teries scrap 
was sent·. 

Adani Krishnapatnam Port Limited, 
Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore Dist., Andhra Pradesh, 
Dr. D. Jyothi - Vice President (Env) 
Adani Krishnapatnam Port Limited, 
Krishnapatnam (P), 
Muthukur (M) - 524344 
SPSR Nellore Dist., Andhra Pradesh 
Phone:9441046788 
Iyoth j@gaooavaram.com 
akpl.ehs@adani.com 
(i) No. of Batteries - 214'" 

(i) Approximate weight -10.78 
(in Metric Tons) 

MIs. Jayvel Enterprises, 
Plot No.26 A, KIADB 
Malur Industrial Area, Malur, 
Kolar - 563130 
Karnataka 

"'·10.78 MT of Battery waste is sent to registered recycler 
(2.4 MT Acid battery scrap + 8.38 MT without acid battery scrap) 

• Enclose list of manufacture/dealer/importer/registered recyclers/or any other 
agency to whom the used batteries scrap was 
sent. 

Place: Krishnapatnam (P), Muthukur (M) 
SPSR Nellore Dist., Andhra Pradesh 

Date: 20.06.2024 

2)~~ 
o'r. o. ~V4hr . 
Vice President - Environment 

Signature of the authorized person 

2025
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\ 

( 

I' 

I 

, , 

"OANI KRISHNA ATNAM PORT LTD 
PO BOX I, VILLAG E: OOflALAPURAM, MANOJ\L MIJ TlIUKUR 
NELlOI'!E·524 " 4,IINUIIRA PRAOESII.lNOIA 
;>AN No I\MCK06!i7 J 
CIN NO, UIl!i20lGJI99G(Jl.CIlB1J9 
GSTIN }1A1'v\ CKn697J1ZI 
State Coda . 1 

To: 
JAYVEL ENTERPRISE 
pLor NO 2M 1<1/\ 00, 
1\1;\ UR INI1U . rRlI\L M(A. "'I\LlIR 

KOL"~' 56 WO, 
IV\qN.\ T ,\",\ INDIA 
PAN Nl' MFFJIY;)lIf' 
OSI IN ~9M"F)1.II) llP I l/J 

I~ct 0' Ivprll)'I(ARNIITAiV\,I NDI,' 
' I~ t~ CCl,1~ 29 

IIIIV 

bl "n A v C ~ o~ . N 
rn N 

IN: Inleor~(cd GST 

S,rJp res flH~ 1% 

Tax Invoice 
Involco No: 193700001377 
Orcl~( Nn 11·1\5Q HZS 
PO Ill' WS106G04"MO 
Ouvor J1\YV~l ErIrF.RJlnI~E 
PlO r rH I 7.611 1':11\011. 
Ml\f.I/f~ 111fI1J';l1lI1I1. MeA, MAWIl. 
KOlNl ~(i J 1.10. 
i(ARNIIIIIK/I,INDIA 
05 T/U 2'll\llfr JIJ90PIlFi 
St,I!1J Co(/«) '.29 
5AP flll' Nn:lUIlSOIlI12 

G r 

0,)00 "'T 

CrnlGdonr 

BOAOO,OO 

18 to 

1 " 

Per 

adani' 

Dote ' 13,03.20211 
Oate ' 12.0),2024 
DJte . 19.02.202" 

67U5Z.00 

121275 J ( 

, 502 

Total Valuo: B02,gn. 64 

Amount In words: Rupoo Eight. Lak" Two Thousand Nino Hundrod Sovontv SOVCln And Paise Shcty Four Only 

p.,ymont : 100% Ad~Jnce Payment Inco Torms ; Ex ·Works 

For ADANI KRISHNAPATNAM PORT LTD 

~ 
Authorisad slgno{o~' 

""1'~"" (,IJ'r. ' MM. t"poHU .,611 .. ·.SI'l'IWO'M\~'fI' " """1M Ollhll C.td , 'i Ij .UO"IWIi. (l)illh,oI' ""rn"'HU l d OIJt I IU 

' ''' ., 111, •• • , hi ' - ." If) ~.st6nlj,'. .io)li\~\ r.. '''1 1 I M'M~1Ij ~U<\\ \ 

2026
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To : --- ---
JAYVEl ENTERPRISE 
PLOT NO 26f11C1AOO, 
MALUR INOUSTRIAl ARtA, MIIWR 
KOLAR·56 ~ \lO, 
kARNAT AKAINOI/\ 
PAN N" AIIfFJlll)or 
OSTIN 2\)MF~;'jga"'ltl 

1m' or SUIl~IV KAliNA M~rN"'A 

At:id Bdtlfnn Scrap 
HSNISAC N~B5489000 

II 

I N 

IN; IntOO(~ted OST 

Scrap I CS Sas. 1\ 

TaK Invoice 
Involco No: 193700000119 
OrdodJo IIIIJ50217' 
1'0 No flFi\lI\'-:Pl·202J·OI\60 
Guvor. JIIVVll r:tI rfllPUI'iE 
I' r NO}CiA IWIOO, 
MIIUJIl INIJU'\fflIAlARfA. tMUm. 
KOU\lI ·5IilIJO. 
Kl\IlNA rAKII,INOIA 
O!'.. TIN 21JIVIFF m'1rJfJlZEJ 
St~t~ Couw2!.1 
SAP ReI Nu. mD~OJ05~ 

QUQntit UoM Rilta 

2 "00 MT 5<1.20000 I 

19 " 
lit 

PDr 

adani 

OatQ: 27.04.202) 
Oat c ~ 26 Oil 2021 
Ollte : 17032023 

Amount INR 
nO.080 00 

2)"'4 lit 
1514 9' 

Total Volu,,: 155,029.35 

Amount In words: Rupoo Ona L"kh Fifty Flvo Thousand Twenty Nine And Palso Thlrtv Five Only 

: 100,. AdYance Payment Inco Tarms : Glt-WQrks 

For ADANI KRISHNAPATNAM PORT LTD 

RAGHUNATH OYSANI r·'~''''I I·I .... I''' AAGlI\.WAIiI SYW<I 
0" . IIl/104l11/ IQ 11.0\ ' '', 

Authorilld SignataI)' 

A'l.'L'td Ofl". ·oId..,. !Ofpq, .. ,. hOl4~· 1n""I"" ," ti • ., '/t'~"1,1 0", ... C'fC1tli u U'""''''''' 1DKI1I1"""'"lI\f4tllhUGUj"'41 

J8Z.111I.;1oAI I" .~l I~ 16~6'~ J.~,~~;~ ' ... '91 J, IM6"'~ In",,, 
Sublect to Ahmedabad JUflSd,ctfon 

Page 1 01 1 

2027



1914---------.. -------------J , ." ','. r'· 'i"'t"!" " i l' 1. 1. . .c t 

FORM 10 
I ' IhM l'~(I)J 

, t! AND OHlER WASTE 
Ai.:" l' • I lie\. ~~" " .IMANIFES T FOf~ H l\lj\R OOU~ 

~-.-'" t 

"'- --- --- -- - - l\,\ 
i\ \ , _ . , I 'I .. \ \ .,4 ," ~ ,~.~, 1'.1.' (';I 

~ , Sondcl":'. nll fl Ilni..l nl:'l l,n9 "r",rl'" ~ , 
(Inc!vdl p '11' N,'\ .'\: ' ,j I' flU ) "., .. \ I ' " 

-
~ Send"r'" I\l ,:"\","-:<\",,\ I~ I - ---• --
3 M;ln!k"Il','. I""'" , !~., j Il'~lJ( r /" ~ \ l r·-~·~r; r~~ 1)'1: . 
.I lr~',;~,,~ ":\~1'" ;'\ 1,1 " 11 ',k' •• _ __ 7 11 ~,,~!t.s Q-

(~!1~ l~h11'~ ('I .... ",?" N,' 1\,,·11 r'" "" ) . - IT II/ t ./T ~"." II !) p"r,I " I Vw III r,I ·l _. 
- ---!~ , , ~ ..... '\ ., Vt~"1 H" - -- - , I; -~ L 

(' 'f~'.'''· Hr". ';("'\J d 1;\' " , 1'\ ~~ . ' ... :.:tC' Li ... - ', 
- - . --- k II ~' IU;tlJ,b.,l- "..-. \~\t~,\ t., t~,. J). t, ,'~I.·'l' N,\ - - .. JAYVEL ENTERPRISE - .-

1' 1 . ~I"~ J Il Jo, , "'An ~ l , 
~~ \'('1" ..... , " n lI"" ,''',' n',1 ,11I ',! 11""'''-'\ ,-",' .1' 1",,,,'lt,~ I .\,~ ,, 1,1~!'lr ~Ij "1-'1 

;',,~'l': ") p,;"t'1' Nt' ~,' If' 1'" 'i ~'I .1·(J , ,'r:~ ': 1'"1'~~" 
"'- l • ~ • 

CI'CIt Ht O flO J:3 "'1)b 

g, Re.:('tV('r'. A\J1t\Of 1~"hul1 N,l ',1 ,d, l~ )" '-,-, . 
10 W:'l!'ll' Ot-~cnr! , Jn 

. 1 rr:' Cor Mr 
1" l \ ~' , 

, .. '" 
" 

To!.l! QUi1nI 'tv 
, .I \ .'-'-- ~h 1 No 01 Ccmt;'lrnCf!; :_( 

~ ,~:r 
--

I ~ " Pt1)'1; '.:~llorm ,/ 0 ! Slq:J J ' 1'( T.lrrf'$i'llrflllq'J:d) 
,L 

-
1.1 'S;k' :Jl h.Jnd',ng ,m;illu;IICI15 nnJ 

:ljj,\fonaf Inform(Shon 
I ''''(I'i,y 1I,' c l,,'" 111,11 \I\' ! c;olllHnr~ or trHI con1"J"rllonl 

101 Scnj('r'S CCt'trrlC,lIC n , .. ':,111 ,II "') " ,.; w"I.,ly ,1 .... ";tltlOHI ,Itlo,," fly pr()pHI 

~lllpp f n<l n,\,,10 ,I"lI .artl cnlollCHfjod, Jl ; 'Ck"~ , 
m;llkIHI, ;111<1 1,l l",lIod , ,.,11.1 a'" In 1111 ru,pf)cl~ n 
J.lropor CU(HI'll l ltl!. tor Irnn':Il)orl by (olld .1ccorU!nQ 
10 IlPpircaUlu II"IIOIWI govurnrn.,nl (oguin/Ion, 

Nilme and Stamp SI\Jnillllfc Monlh Di'I~ Yeor 
; ... 

I .. I' , I ~ I .; 1 'dt' 1 '2 I '~ \. 'l , l" ' • 
( 

t 5 Transponer acknowlcdgernenl ot 
receiPI of Wastes .. .... ... "" ..... 

Namo and Stomp Signaturo t'I\" . ~. I' )" . .. . Mohlh Day Yoar 
II'" i' . . .' ~'1~ 1 I 'I I 'll ~-I "L b .Crl.~1. ./1 J'frT. • I . , '",\ ,). . I r~ ~~ ' -1 

16, Receivers eertinca(iotfror rocelpt 0' hazardouh :{3.(l~p.lAw,~ ,fJ(MW.<a'n-Jul.'\ 

Name and SlBmp s,gnotul .AJ 1\ ·i .. it;'; \I" .1, '1 1. 11 . 'Month Dny Yonr 

$3 ,~I ... lno: . I1h "1 d _" I '1.1 ~ h· \-:J 
Cony 1 ('MIrto) To btl fOlwordud b~ lhe! sandor to UIO SIIltu Po,dullon COnll?1 D,qollJ anor SIgning olllhll SOllon coe'os 
COPt 1 (Yf:ilOW I To bo lela,nerj b~ \ho sander IInor lilkUlg 119IIi\lI,1to ~,I~ I.!p~ \~I/ !fl'I's,porter ond the rest ollho 

-Copy 1 ( Pln~. 1 ' 
flvo 11~nO(J toe"u 10 bo c:arnod b ~ tho Iro/lSpollu! 
To be reM lno,", by 1110 receiver (8c1UIJI user or lIelltmenl storogo nnd dlsposel fucll ity oporalor) 
nftor ICcclvlng the wo,la and Iho romolnlng fOUl copios rue 10 bo duty signed by tho rocalver. 

Copy 4 (OlOnoo) To be handed over 10 tho ltonsporto( by Iho recolver arter Qccepling wasla, 
Copy ~ (Green) .- Te be lonl by the rocelver 10 Iho Siale Pollullon Conlrol Board, 
Copy Q (Sluo) , To bO aun'v IJy tile locelver 10 Iho sender 
Copy 'I OIOY;'-- ro--a-cnl by 1116 lI}co/vcr to Iho SUllo POilu lion Conlrol Ooofdollho sonder In coao tho 

sonllur , ~ III Il/Iolhur Sintl' 

l 
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FORM 10 

[See Rulo 19 (1)J 

MANIFEST FOR HAZARDOlls AND OTHER WASTE 

Sandor's nama and mailing addross 
(Including Pnona No. and I)-malll 

4. Transporter's noma and DddfllSS : 
(Including PhonQ Nt). nnd o-moll) 

5. Type of Vohlclo 

6. Transporter's Roolstration No. 

7. Vahlcla Registration No. 

8, Recolvar's ntlme nnd mailing address 
(Including Phano No. and a-mall) 

9. Receiver's Authorlsallon No. 

10. Waste Description 

11. Totat Quanllly 
No. of Containers 

12. Physical rorm 

13. Special nRnl"",m Inl!ilIrIIr.III~n" and 
additIonal 

14. Sender's Certificate 

Signature 

JAYVEL ENTERPRISE 
Piol No. 2M. KIAOS , 

Molur InduslrlolAroo. Molur-Sal 130. 
I. Knrnnlllka . 

.. ............... .. .. s.a . .8.0 .. k:J.s ......... rr? or MT 

........... ................ .. .. ..... .. ... ......... ....... .. No.s 

(SoYidiSo'n dSofld/Sludgo/OllyTarrylSlurry/llquld) 

I thaI conlenls of Ihe consignment 
(lrB rully Dnd accuratoly .descrlbed above by propor 
shipping name Bnd ore calegorlsed. packed. 
marked. Dnd labolled. nnd oro In all respects In 
proper oondltlons ror transport by rood Qccordlng 
to applicable national oovernrnent rogulollons. 

I 
2029
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(EI'J V lRUNJvtLN tAL E NCdl',Ebtz~ & CUN SUL i I""N 1:"; iN POLLU nUN CUN CRULl 

Corporate Office & Laboratory: Enviro House, B-1 , Block-B, IDA Aulonagar, Visakhapalnam-530012 
Hyderabad Office: #402, SaiKrishna Vilia, Behind CMR Shopping Mali, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(t)t91-944033B62B, +91-7207664444 ~ svenviroJabs@yahoo,co,in, info@svenvirolabs,com ~f) www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by ; NABL & NABET 

Ref: SVELC/KPCLl25-03/30 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTION 

l. Diameter of the Stack 

2. Cis Area of Stack 

3_ Pitot Coefticient 

4. Specitic gravity of Fluid 

5. Temperature @ DGM 
-

6. Stack temperature 
~ 

Nozzle Diameter I 

8. Exit Velocity 

9. Gas Quantity 

10. Duration of Sampling 

11. Fuel used 

EMISSION RATE 
S.No. PARAMETER 

--
L Particulate Matter - PM 

2_ Oxides of Nitrogen - NOx 
- 3. Carbon Monoxide - CO 
I-

4. Hydrocarbons - HC 

C IlE .K~ 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nell are District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

380 KY A DG SET (Port J\dmin Building) 

19-03-2025@ 10,00 hr 

TEST REPORT 

UNIT- RESULT 
- -- -

glkw-hr 0.11 

g/kw-hr 0. 83 
-

glkw-hr 0.37 

g/kw-hr 0.\3 

UNIT RESULT 

mts 0.16 

sq,mt 0.02 

'I 

111m 

m/sec 

0.87 

1.0 

32 

J44 

10 

minutes 

12,2 

878 

30 

Diesel 

STANDARD-~ETHOD 
r-- - -

0.3 IS: 11255-P-I 

9.2 IS: 11255-P-2 
- - - -

3.5 IS:11255-P-7 

1.3 IS:11 255 

SV ENVIRO LAD~~SULTANTS 

2031
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(t<:NVlK.O NMENTAL E NCHNbblZS & CONSUUAN lS IN PU L LU [LON C ONTROL) 

Corporate Office & Laboratory: Enviro House, 8-1, Block-8, IDA Autonagar, Visakhapatnam-5300 12 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(() +91-9440338628, +91-7207664444 ~ svenviro Jabs@yahoo.co.in. info@svenviro labs .com 0& www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & ce, New Delhi, Accredited by : NABL & NABET 

Ref: S VELC/KPCLl25-03/31 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTION 

1. 
-

2. 

3. 

II. 

5. 

6. 

7. 

8. 

9. 
-

10. 

11. 
'---

Diameter of the Stack 

ck Cis Area or Sta 

Pitot Coefficient 

Specific gravity of Fluid 

Temperature @ DOM 

Stack temperatur e 

Nozzle Diameter 

Exit Velocity 

Gas Quantity 
--

Duration of Sam pIing 

Fuel used 

EMISSION RATE 
S.No. PARAMETER 

1. Particulate Matter -PM 

2. Oxides of Nitrogen - NOx 

3. Carbon Monoxide -CO 

4. Hydrocarbons - HC 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nellore District. 
Andhra Pradesh - 524 344. 

DO SET EMISSION 

250 KVA DO SET (SS-2) 

19-03-2025@ 10:45 hr 

TEST REPORT 

UNIT 

mts 

sq.mt 

RESULT 

0.16 

0.02 

0.87 

1.0 

32 

119 

mm 10 

m/sec 11.2 

minutes 30 

Diesel 

UNIT RESULT STANDARD METHOD 
-- --

g/kw-hr 0.07 0.3 IS:11255-P-1 

I- .- -
g/kw-hr 0.73 9.2 IS:) 1255-P-2 

-- -- -
g/kw-hr 0.45 3.5 IS:11255-P-7 

g/kw-hr 0.10 1.3 IS:11255 

- --

SV ENVIRO LAf3 .~. ULTANTS 

". 
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Corporate Office & Laboratory: Enviro House, B-1, Block-B, IDAAutonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
,t! +91-9440338628, +91-7207664444 ~ svenviroJabs@yahoo.co,in, info@svenvirolabs.com ~~ www.svenvirolabs.com 

IUdH I 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/KPCLl25-03/32 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTION 

1. Diameter of the Stack 

2. Cis Area of Stack 

3. Pitat Coefticient 

4 Specific gravity orFluid 

5. Temperature @ DGM 

6. Stack temperature 
---

7. Nozzle Diameter 

8. Exit Velocity 

9. Gas Quantity 

10. Duration of Sampling 

11. Fuel used 

EMISSION RATE 
S.No. PARAMETER 

1. Particulale Maller - PM 

2. Oxides of Nitrogen - NOx 

3. Carbon Monoxide - CO 

4, Hydrocarbons - He 
-

Date: 05-04-2025 

Mis. ADANI KRISHNAPA TNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

320 KVA DG SET (ADMIN BLOCK) 

19-03-2025@ 11 :30 hr 

TEST REPORT 

UNIT RESULT 

mts 0.16 

sq.ll1t 0.02 

0.87 

1.0 

33 

141 -i 
mm 10 

m/sec 13.8 

993 

minutes 30 

Diesel 

UNIT RESULT STANDARD METHOD 
-

g/kw-hr 0.16 0.3 IS:11255-P-l 

- -
g/kw-hr 1.17 9.2 IS: 11255-P-2 

g/kw-hr 0.51 3.5 IS:11255-P-7 

g/kw-hr 0.19 1.3 lS: 11255 
- -

SV ENVlRO LABS~ ULTANTS 
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Corporate Office & Laboratory: Enviro House, 8-1, Block-B, IDAAutonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(0 +91-9440338628. +91-7207664444 ~ svenviro Jabs@yahoo.co.in, info@svenvirolabs.com ef) www.svenwolabs_com 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/KPCLl25-03/33 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTION 
~. -I. Diameter of the Stack 
-

2. Cis Area of Slack 

3. Pi tot Coefficient 

4. Specific gravity of Fluid 
- -
5. Temperature @ DOM 

-
6. Stack temperature 

7. Nozzle Diameter 

8. Exit Velocity 
-

9. Gas Quantity 

to. Duration of Sampling 
-

11. Fuel used 
-

EMISSION RATE , 

S.No. PARAMETER 

1. Particulate Matter - PM 
-- -

2. Oxides of Nitrogen - NOx 
--
3. Carbon Monoxide - CO 

4. Hydrocarbons - He 
-

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandal, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

DO SET (SS-I) 

19-03-2025@ 12: 15 hr 

TEST REPORT 

UNIT RESULT 
--

mts 0.16 
-- ---- - -

sq.mt 0.02 
-- 0.87 

-- -- -- l.0 
- -°c 33 

- -- - -
°e 136 

-- - - - - -
111m 10 

-- - -
m/sec 10.8 

- - - -mJ/hr 777 
- -
minutes 30 

- -- Diesel 

UNIT RESULT STANDARD METHOD 

g/kw-hr 0.18 0.3 IS:1l255-P-l 
.-

g/kw-hr 0.91 9.2 IS:11255-P-2 
---

g/kw-hr 0.35 3.5 IS:11255-P-7 

g/kw-hr 0.08 1.3 IS: 11255 
-- --

SV ENVIRO LAB~NSULTANTS 
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Corporate Office & Laboratory: Enviro House, 8-1, Block-B, IDA Aulonagar. Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa. Behind CMR Shopping Ma!l, AS Raju Nagar, Kukatpally, Hyderabad-500072 
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Recognized by Gov!. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/KPCLl25-03/34 

NAME AN D A DDRESS 

SAMPLE PARTICULARS 

SOURCE Of COLLECTION 

DATE & T IME OF START 

S.No. DESCRIPTION 

- 1. Diameter of the Stack 
--

'1 Cis Area or Staek "' . 

3. Pi tot Coefficient 

4 ~jtie gravity of Fluid 
- --

5. Temperature @ DGM 
-

6. Stack temperature 
f-

7. Nozzle Diameter 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nellore District. 
Andhra Pradesh - 524 344, 

DG SET EMISS ION 

320 [(VA DG SET (GUEST HO USE) 

19-03 -2025@ 13:00 hr 

TEST REPORT 

UNIT 

mls 
- -

sq.rnl 

-

- lie 
'I 

mm 

RESULT 
-0.16 

- -0.02 

0.g7 

1.0 
-

34 
- - -

131 

10 
- -- -- -- -8. Exit Ve locity m/sec 12.9 
,- - ---

9. Gas Quant ity rn 3/11r 929 
-

10. Duration of Sampl ing minutes 30 
- -- -11. fue l used - Diesel 

- -

EMISSION RATE - - -----
S.No. PARAMETER UNIT RESULT STANDARD METHOD 

l. Particulate Matter - PM g/kw-hr 0.15 0.3 IS:11255-P-l 

- 'ls:T1255-P-2 2. Oxides of N itrogen - NOx g/kw-hr 0.93 9.2 

3. Carbon Monoxide - CO g/kw-hr 0.47 3.5 IS:11255-P-7 

4. Hydrocarbons -He g/kw-hr 0.14 1.3 IS: 11255 

-

CIII~CI~ ~ 
SV ENVIRO LABS & CONSULT ANTS 
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Corporate Office & Laboratory: Enviro House, B-1, Block-B, IDAAutonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(t)t91-9440338628, +91-7207664444 ~ svenviro Jabs@yahoo,co,in, info@svenvirolabs.com ~~ www.svenvirolabs.com 

Recognized by Govt. of India·MoEF & CC, New Delhi, Accredited by : NABL & NABET 

Ref: SVELCiKPCLl25-03/35 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTION 

1. Diameter of the Stack 
-

2. Cis Area of Stack 

3 Pitot Coefficient 
-

4 Specific gravity of Fluid 
1- -

5. Temperature @ DGM 
-

6. Stack temperature 
--

7. Nozzle Diameter 

8. Exit Velocity 

9. Gas Quantity 
c-

10. Duration of Sampling 
--- I--=--. 

11. Fuel used 
...... ----

EMISSION RATE --
S.No. PARAMETER 

1. 

2 . 

3. 

4. 

ter- PM Particulate Mat 

Oxides of Nitro gen - NOx 

ide-CO Carbon Monox 

Hydrocarbons - HC 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur MandaI, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

250 K V A DG SET (GUEST HOUSE) 

19-03-202S@ 13:45 b1' 

TEST REPORT 

-

-

-~ -

--

--

-

-

--
-- UNIT - ' RESULT 

g/kw-hr 0.17 

g/kw-hr 0.69 

g/kw-hr 0.35 

g/kw-hr 0.09 

UNIT RESULT 

mts 0.16 
-

sq.mt 0.02 

0.87 
- 1-

1.0 
- - -uc 34 

-Uc 115 
-

mm 10 
1 

m/sec 10.1 
- -

m3/hr 727 

minutes 30 
- - Diesel 

-'--

STAND ARD METHOD 

0.3 

9.2 
- -

3.5 
--

1.3 

IS: 1 1255-P-1 

IS: 11255-P-2 

IS:11255-P·7 

IS:II255 
- '-

SVENVTRO L B~~ SULTANTS 
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Corporate Office & Laboratory: Enviro House, B-1, Block-S, IDA Autonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(0 +91-9440338628, +91-7207664444 ~ svenviroJabs@yahoo.co.in, info@svenvirolabs.com ~~ www.svenVirolabs.com 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/KPCLl25-03/36 

NAME AND ADDRESS 

SAMPLE PARTIC ULA RS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No_ DESCRIPTION 
- ~ 

1. Diameter or the Stack 
-

2. Cis Area of Stack 
- --

3. Pi tot Coeflicient 

4. Specific gravi ty of Fluid ::-t Temperature @ DGM 

6. I Stack temperature 

7. Nozzl e Diameter 
-

8. Exit Velocity 
I- -- -

rcas Quantity 9. 

10. Duration of Sampling 

11. Fuel lIsed 
- - -

EMISSION RATE 
S.No. PARAMETER 

- - --
1. Particulate Malter - PM 

--
2. Oxides of Nitrogen - NOx 

3. Carbon Monoxide - CO 

4. Hydrocarbons - He 
-'---

CHICC~ 

Date: 05-04-2025 

Mis. ADANI KRlSHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandai, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

250 KVA DG SET (GARRAGE) 

19-03-2025@ j 4:30 hr 

TEST REl~ORT 

UNIT RESULT 
-

mls 0.16 
~ 

sq.l11 t 0.02 

-1 
. 0.S7 

-
1.0 

uc 33 I -- - ITC - -
121 

. -
mm 10 

-- - ~ 

m/sec 11.9 
- - - -

m3/hr 856 

minutes 30 
-. Diesel 

-

UNIT RESULT STANDARD METHOD 

o.lS- -
g/kw-hr 0.3 IS: 11255-P-l 

,- -- -- -
g/kw-hr 1.03 9.2 IS: 11255-P-2 

g/kw-hr 0.49 3.5 IS: 11255-P-7 

g/kw-hr 0.16 \.3 IS:11255 

SV ENVIRO LABS ~" ULTANTS 
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Corporate Office & Laboratory: Enviro House, B-1 , Block-B, IDA Autonagar, Visakhapatnam-5300 12 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(D +91-9440338628, +91-7207664444 ~ svenviroJabs@yahoo.co.in. info@svenviro labs.com ~~ www_svenvirolabs.com 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Ref: SVELC/KPCLl25-03/37 

NAME AND ADDRESS 

SAMPLE PARTICULARS 

SOURCE OF COLLECTION 

DATE & TIME OF START 

S.No. DESCRIPTIO N 

- 1. 

2. 
-

3 

4 

5_ 

6. 

7. 

8. 

9. 

10. 

11. 

Diameter ofth 
-

e Stack 

ck Cis Area of Sta 

I Pitot Coefficient 

Specific gravity of Pluid 
-;--

[cmperature @ DGM 
- - ' 

Stack temperatul 

Nozzle DiameteJ 

Exit Velocity 

- Gas Quantity 

Duration of Sam piing 

Fuel used 
'--

EMISSION RATE 
S.No. PARAMETER 

Date: 05-04-2025 

Mis. AD ANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukur Mandal, 
SPSR Nell ore District, 
Andhra Pradesh - 524 344. 

DG SET EMISSION 

500 KVA DG SET (NCT-I) 

19-03-2025@ 15.15 hr 

TEST REPORT 

UNIT 

mts i 
RESULT 

0.16 

I 0.02 

0.87 

1.0 l 32 

152 

mm 10 

m/sec 14.5 

1044 

minutes 30 

Diesel 

UNIT R ESULT STANDARD METHOD 
f- ---

1. Particulate Matter - PM 
--

2. Oxides of Nitrogen - NOx 

3. Carbon Monoxide - CO 

4. Hydrocarbons - Hq 

UH. ·1 ~\3 I 

g/kw-hr 

g/kw-hr 

g/kw-hr 

g/kw-hr 
--

.-

-
-'--

0.22 0.3 IS:11255-P-l 

0.98 

0.47 

0.12 

9.2 

3.5 

1.3 

IS:11255-P-2 

TS:11255-P-7 

1S:11255 

SV ENVlRO LABS~~ULTANTS 
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Corporate Office & Laboratory: Enviro House, B-1 , Block-B, IDA Autonagar, Visakhapatnam-5300 12 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS RaJu Nagar, Kukatpally, Hyderabad-500072 
fb +91-9440338628, +91-7207664444 ~ svenviroJabs@yahoo,co,in, info@svenvirolabs.com ~~ www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & ee, New Delhi, Accredited by : NABL & NABET 

Rei': SVELC/KPCLl25-03138 

NAME AND ADDRESS 

SAMPLE PARTfeULi\RS 

SOURCE Of COLLECTlON 

DA TE & TIME OF START 

S.No. DESCIUPTION 

I. Diameter of the Stack 

I Cis Area of Stack 

3. Pitot Coefficient 

4. Specific gravity of Fluid 

5. Temperature @ DGM 

6. Stack temperature 

7 . Nozzle Diameter 

8. Exit Velocity 
---

9. Gas Quantity 

10. Duration ot'Sampling 

11. Fuel used 

---
EMISSION RATE 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapalnam Post, Muthukur MandaI, 
SPSR Nellore District, 
Andhra Pradesh - 524 344, 

DO SET EMISSION 

500 KVA DG SET (NeT-I) 

19-03-2025@ 16:20 hr 

TEST REPORT 

UNIT RESULT 

mts 0.16 
-+-

sq.mt 0.02 

0.87 
-
1.0 

lie 32 

tJC 166 

mm 10 

- m/se-c-- 14.8 

minutes 30 
----------

Diesel 

- -- --
ST ANDARD M ETHOD S.No. PARAMETER UNIT RESULT 

-
1. Particulate Matter - PM g/kw-hr 0.16 0.3 IS:11255-P-l 

- - - --- --
2. Oxides of Nitrogen - NOx g/kw-hr 0.83 9.2 IS: 1125S-P-2 

3. Carbon Monoxide - CO g/kw-hr 0.41 3.5 IS:11255-P-7 

4. Hydrocarbons - HC g/kw-hr 0.10 
-I-

1.3 IS:11255 

--

CHEC I~ SV ENVIRO LAB~~~ I SULTANTS 
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Corporate Office & Laboratory: Enviro House, 8-1, Block-B, IDA Autonagar, Visakhapatnam-530012 
Hyderabad Office: #402, SaiKrishna Villa, Behind CMR Shopping Mall, AS Raju Nagar, Kukatpally, Hyderabad-500072 
(tl +91-9440338628, +91-7207664444 ~ svenviroJabs@yahoo.co.in. info@svenvirolabs.com ~~ www.svenvirolabs.com 

Recognized by Govt. of India-MoEF & CC, New Delhi, Accredited by : NABL & NABET 

Ref: SVELCJKPCLl2S-03J39 

NAME AND ADDRESS 

SAMPLE PARTlCUARS 

SOURCE OF COLLECTION 

DA TE & TIME OF START 

S.No. DESCRIPTION 

I. Diameter of the Stack 

2. Cis Area of Stack 

3. Pitot Coefficient 

4. I Specific b,'Tavity of Fluid 

5. Temperature @ DGM 

6. Stack lemperature 

7. Nozzle Diameter 

8. Exit Velocity 

9. Gas Quantity 

10. Duration of Sampling 

11. Fuel used 

EMISSION RATE 
S.No. PARAMETER 
-

l. Particulate Matter - PM 
--

2. Oxides of Nitrogen - NOx 

3. Carbon Monoxide - CO 

4. liydrocarbons - I-Ie 

Date: 05-04-2025 

Mis. ADANI KRISHNAPATNAM PORT LIMITED, 
Krishnapatnam Post, Muthukuf Mandai, 
SPSR Nellore District, 
Andhra Pradesh - 524 344. 

DO SET EMISSION 

125 KVA DO SET (LIQUID JETTY - L4) 

19-03-2025@ L 7: 15 hr 

TEST REPORT 
--

UNIT RESULT 
-

mts 0.16 
- -

sq.mt 0.02 
--- - -- 0.87 

- - - - - - 1.0 
-Uc 31 

- ._. - -°c 112 

-mm 10 
-- m/sec 10.7 

- -
m3/hr 770 

- -
minutes 30 

.- - Diesel 
- --- '---

UN IT RESULT STANDARD METHOD 
-

g/kw -hr 0.11 0.3 IS:11255-P-l 

g/kw -hr 0.57 9.2 IS: I 1255-P-2 

g/kw -hr 0.35 3.5 IS: 1 1255-P-7 

-
g/kw -hr 0.07 1.3 [S:11255 

'"-

SV ENVIRO LAB~NSUl'TANTS 
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GOVERNMENT OF ANDHRA PRADESH 

STATE DISASTER RESPONSE & FIRE SERVICES DEPARTMENT 

From: To: 
The Director General. The Management, 
State Disaster Response and Fire Services, 
Andhra Pradesh, Vijayawada. 

Mis Adani Krishna Patnam Pon Ltd, 
located at Muthukur (M), SPSR Nellore 
District. 

Sir, 
Sub: 

Rc.No.8010/MSB/SR/ NLR/2022. Dt: I • . 10.2022. 

A.P. State Disaster Response and Fire Services Department -MSB Section- Issue 
of No Objection Certificate for Occupancy to MI s Adani Krishna Fatnam Port 
Ltd, located at Muthukur (M), SPSR Nellore District - Regarding. 

Ref: 1. AP Gazette Notification No. G.560 (W.No:2J, Dated: 18-01-2022 
2. Application of Mis Adani Krishna Patnam Port Ltd, located at Muthuh:ur 

(M), SPSR Nellore District. 

-000-

The Management has requested for issuance of No Objection Certificate for 
Occupancy to the Existing Building of Mj s Adani Krishna Patnam Port Ltd. located at 
Muthukur (M), SPSR Nellore District in the reference 2nd cited. 

2) The Management constructed the Building with Ground + (05) Upper floors with a 
height of 18.90 Mtrs., with Built up area of 5424 Sq.Mtrs for Business Occupancy. 

3) Previously, the Management has not obtained Provisional NOC from this 
Department and has now applied for No Objection Certificate for Occupancy. 

4) Particulars of the Buildine:: 
a) ! Address of the Building I : Mis Adani Krishna Patnam Port Ltd , located at I 

- Muthukur (M), SPSR Nellore District. I 
b) No. of Blockg Floors 01 Block! GrOl~nj + (05JJdpper floors I - .-
EL Hei~f the Bu ilding 18.90 Mtrs 

I c1) Total Built up area : ; 4670.866 Sq.Mtrs 
e) Type of Occupancy Business Occupancy 

. 

~J The Manag<::ment has pJ'o\' ided the followi llg M~ _o_f _E_s_c_Q"'--Pj(;! ________ --. 
S .No. Details of Staircases I Required Provided 

l. _f---::=In,-ternal Staircase 1__ 0l.50 Mtrs . 02.00 + 02.00 ~ 04.00 Mtrs 
2 . External Staircase I 01.50 Mtrs . 02 .00 Mtrs 

Total: 06.00 Mtrs 

6) The details of Occupant Load per Unit and Exit Width required and provided are 
furnished as below' 

" 
Built up 

Means of 
S1. 

Floor are in 
Type of Occupant escape Provided in 

No . 
Sq. Mtrs. Occupancy Load Required in Mtrs. . 

Mtrs. . 
1. Ground 1058 Parking Parking Required Provided 
2. First 1034 Business 103 0l.03 06.00 
3 . Second 1034 Business 103 01.03 06.00 
4. Third 1034 Business 103 0l.03 06.00 I 

5. Fourth 690 Business 69 00.69 06.00 
6. Fifth 574 Business 57 00.57 06.00 

Total: 5424 

Contd ... 2p 
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I 

.2: 

7) It is submitted that as per instructions of kind Director General, State Disaster 
Response and Fire Services, A.P., Vijayawada vide this Office Rc.No.5708/MSB/2021, 
Dated: 16-11-2021 on Fire Fighting system, the following Fire safety Equipment 
suggested to the management for installation instead of conventional system keeping in 
. f . r' d T vlew a .Qfactlca Ity. mamtenance 8?~esllence . 

S.No Fire Fighting Equipment Prescribed I Provided Deficit 
1 Fire Extinguishers ABCLC02 tyEe 92 Nos. Nil 
2 Underground parking ICellar Temperature Sensors 

I Basement connected "Hooter" and 
NA that can give alerts Nil 

- r-- --- through cell phone 
3 Manual Call point One number per floor 36 Nos. Nil -
4 Under Ground Static Water 

Tank (or) Terrace Water Tank 10,000 Ltrs (minimum) 
20,000 Itrs at 

Nil 
Terrace Tank 

~ 

!/~ , : ~ -
5 2 HP (Pump + Electrical 

Motors connected) @ one per 03 Nos-2HP 
floor connected to normal One per each floor 03 Nos-SHP Nil 
plumbing system instead of 
down comer / ~ecial Qipes. 

8) The ManalZeruent has orovided the foUowine: Electrical Safely syslem: 
(i) All Electrical wirings in the building shall confirm the code of practise Provided 

for Electrical wiring IS:732: 1989 and also shall confirm for Fire Safety 
Wiring of the building Electrical Installations as per IS: 1646:20 15. 
Most common mistake is that the neutral wires to the three pin plugs 

I are not of sufficient thickness to carry the current in case of any short 
I circuits. 

(ii) I Installation of Miniature Circuit Breakers, (MCBs) in all floors . : Provided 

(iii) No Overloading of power socket in any Existing Building. Yes 
I -i-

(iv) 10 years old wiring to be changed specially where ever high power NA 
consuming appliances such as Air condi tioners, shopping complex, 
Data Centers, etc., - -

(v) Grounding IEarthing shall be done. For details refer IS 3043: 1987. Provided 
-
(vi) Lightening conductors may be provided for high rise buildings Yes 

exceeding 5 floors. 

(vii) No High Tension Lines should run inside or in close proximity 16 Yes 
meters) to any Educational institution buildings,. 

~ . 
(viii) All the above safety measures shall be certified by the authorized : Certified 

Electrical Engineer. 

9) In view of the above and based OJ:'l the affidavit submitted by the Management the 
No Objection Certificate for Occupancy is issued to the existing building of MI s Adani 
Krishna Patnam Port Ltd, located at Muthukur (M), SPSR Nellore District for Business 
Occupancy that highest priority is accorded to Passive Safety measures such as ensuring 
two exits, not co-locating with highly inflammable shops having cloths, chemical or 
explosives and following Electrical Safety Checklist. 

Contd ... 3p 

-

.. 
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:: :1 :: 

)0) It is informed that , the Ma nagement is requested to mainta in th e following 
d' I '1 t: f con ltions compu son y or sa ety purpose. -I Sl.No. 1 As Builder As occupant As Security Personnel 

All the fire protection All the escape/exit All the occupants must 
I 

I 
arrangements shall be routes shall not be kept trained in correct method of 

1 , maintained in good locked/blocked or operation of the fire fighting 
condition as seen during encroached system installed. 
inspection. 

Any loss of life or All occupants shall be Mock drills should be 
property due to non- trained to operate the conducted once in 3 months 
functioning of fire safety fire safety equipments for initial two years. 

2 measures and other during emergency. Thereafter, once in every 6 
installations shall be the months. 
responsibility of the 
management. 

-
Addition / alteration, if Mock drills should be All security personnel sha ll be 
any in the building may conducted once in 3 trained to operate th e fire 

3 I be verified by building Inonths for initial two safety equipments during 
authority. years. Thereafter, once emergency. 

in every 6 months. 
This No objection Raise the alarm if the Attack the fire using availa ble 
Certificate for occupancy fire cannot be controlled; fire equipment only if you feel 
is issued from Fire safety Evacuate the area capable of controlling. If not, 4 
point of view. completely at once with take all steps to isolate the 

nearest safe exit. area by closing doors and 
windows. -

11) This No Objection Certificate is issued , su bj ec t to the outcome of Q, As/ W.Ps etc. , j f 

any, before Courts etc., 

12) This No Objection Certificate for Occupancy is valid for a period of Five years from 
Ule date of issue of this letter to the management of M/s Adani Krishna Patnam Port Ltd, 
located at Muthukur (M). SPSR Nellore District. The Owner / Occupier( Builder / 
Management concerned of the Building shall submit Self Declaration! Affidavit 
/Ccrtification with regard to working condition of above Fire Safety System every year in 
the prescribed format and submit/upload the photographs of the Mock Drills conducted 
in the premises. It is the responsibility of the Builder to maintain the Fire Safety 
Equipment in good working condition at all times and apply for next Periodical Renewal of 
No Objection Certificate, duly remitting the User Charges as per G.O., two (02) months 
before expiry of this of No Objection Certificate . 

13) The Management is hereby informed that this NO Objection Certifi 
subjective to full compliance with provisions of Gazette NotiCi' lion V~d 

(W.No.2). .Dated.18-01 -2022, including Mock Drills 

. 
Direc or eneraJ, 

is issued 
o. 0.560 

State Disaster Response and Fire Services, 
Andhra Pradesh, Vijayawada. 

Copy to the Management of M/s Adani Krishna Patnam Port Ltd, located at M1.lthukur 
(M), SPSR Nellore District. 

Note: In case of any emergency call to 101 or State Fire Control Room-9100108101. 

- .. 
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GOVERNMENT OF ANDHRA PRADESH 

STATE DISASTER RESPONSE & FIRE SERVIC~S DEPARTMENT 

From: To: 
The Director General, The Management, 
State Disaster Response and Fire Services, 
Andhra Pradesh, Vijayawada. 

M/ s Engineering Technology & Services 
(ETS-l & 2), Krishnapatnam, 

Sir, 

Muthukur (M), SPSR Nellore District. 

Rc.No.5116/NLR/DF /2018 (MSB-SRI. Dated: !:v· lO·2022. 

Sub: A.P. State Disaster Response and Fire Services Department­
MSB Section-Issuance of Renewal of No Objection Certificate to the 
Existing Building of MI s Engineering Technology & Services (ETS-l & 2) 

represented by G.Ravindranath belongs to Krishnapatnam Port 
Company Ltd., Kl-ishIlapatnam, Muthukur (M), SPSR Nellore District­
Regarding: 

Ref: 1. 

2. 

3, 

'1. 

Occupancy NOC File No.51l6/NLR/DFO/2018, Dt:20,11.2018 of 
District Fire Officer, SPSR Nelloe. 

Renewal NOC File No.10067/NLR/DFO/20l9, Dt:14,11.2019 of 
District Fire Officer, SPSR Nelloe. 

AP Gazette Part II-Miscellaneous Notifications of interest to the 
Public vide No.G-560 (W.No.02J, Dated:18.01.2022. 

Applica.tion of M/:> Engineering Technology & Services (ETS-l & 2) 

represented by n Rnvindnmath belongs tn Krishnapatnal1l Port 
Company Ltd . l":rishnapatll<llJl , Mlltllukur (M). 

SPSR Nellore District. 

**"If '/( **~ 

The Management of M/s Enginee t:in g Technology & Services (ETS-l & 2) 
represented by G.Ra vindrallath belongs to Krisltllap<tln~ltn Port Company Ltd., 

Krislltlapalrw.rn, Muthukur (M), SPSR. Ncllorc District has requested to issue Renewal of 

No Objection Certificate by duly remitting the Renewal Fcc towards Fire PrecautionalY Fee 
vide reference 4tll ci ted 

2) The No Objection Certificate for Occupancy Certificate was issued vide reference 
1st cited to the Existing Building of Mis Engineering Technology & Selvices (ETS-l & 2) 
represented by G.Ravindranath belongs to Krishnapatnam Port Company Ltd., 

Krisilnapatnam, Muthukur (M), SPSR Nellore District with Ground + First Floor with a Height 

of 06.69 Mtrs., with Buill-Up area of 561.76 Sq,Mtr~" for Business Occupancy. Further, the 
Management has obtained Renewal of NOC from this Department vide reference 2nll cited. 

3) The Management has submitted the Affidavit/Self Certification for 
Existing Building with Ground + First Floor with a Height of 06.69 Mtrs., with Built-up area of 
561 .76 Sq.Mtrs. , and stated that they have provided the following Fire Safety measures also 
they declared thaI no a dditions or alterations have been made in the Building affecting 

Fire Prevention and Fire Safety measures in c luding Means or Escape and that all Exits and 
Passages are free from any obstruction. 

(eontd., ,,2p) 
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·I! ill \ 1\:\\ ,,' tile ,iI)O\'(; dIl(i :,l).;IIH', l11tl) UlllSicict'CIll<lll of Ill(' I<lrger public interest and 

also based Oil Ihe f\ffidavil!Self-(\:rtiflcation Sllbillittcd by the management, the Renewal of 

No Objectioll Certificate is issued to the Existing Building of Mj s Engineering Technology & 

Services (STS-l & 2) represented by G.Ravilldranath belongs to Krishnapatnam Port Company 
LLd., Kiishllap~ItIldlll, MlItllukul' (M). SPSI'( i'icllmc District will! (;round + First Floor with a 
[leigilt of l)(J.6Y i'v1lrs., will! Built-up area of 561.76 Sq.fvllrs., [or Business Occupancy that 
highest priority is accorded to IJassivc SareLy measures such as ensuring two Exits, 
1101 Co !.oulling wilh highly infl:l!nmdblc Shops 11iWilig Cloths, Chemical or Explosives ane! 

following [<~Ieclrical Safety Checklist. 

[t is suggested to the M,lIlagernclII for prO\ iding the followillg Fire Safety measures 

keeping ill \'iew of IJracticality, l\Ilailllal)(1I1CC Clild [~csjlicllcc. 

S1. 

No. 
Fire Fighting Equipment 

Slilirc,J~('s 

-
:2 Fire Extingu ishers 

I:; 
I ., 

tl 

Undergroun 
! 13. i ~ ; t'nl('111 

d parking/ Cellar 

r-.1:1111WI \·.ll~ I'oin! S\'srC111 

-, Under C;rollnd Sl~ltic W;Itt~ I' I 

I :J 11 ,.; (01'1 'l'CIT,lCc \Vatcr 'I <tIl k 

I · I 
S llluke i~;xh:lust (MoIJilc ; 1,'1m 

I 

'; 11 :11 1 !)(' !I f"i)('u n'd to ('xpt' l Ih, ' 

C~i~:i :( : ~; \";'; " ( 1\ I'irc 

) I If' (1'lll1il1 1 ~;k['tl ' it';I: 

ivl ollJI'S UJilfll't:tc(\1 (U UIll' pc 

1'1 N . Jon! Ci)!\ llcctC( to i onnaJ 
I'lu mbing System ins tead ur 
Down Comer / Special Pipes. 

:1 II I' (Mobile Pump + Petrol 
1':n~~!t H ' i Jl1 \\' 11('('ls C()rtIl Cl: l c d 

10 ( ; rOli lid 1'1001' Sump) shall 
pruvide i lU i leaei u[ DO\\'1\ 

COlm:r/Wct l<iser System: 

I 

Prescribed 

Minimum (0 2 1 shall be Provided If 

the Second Staircas e is l10t p()ssible , 

pmvide Slider or Tub!' Llfl \\·itl1 

[.;xhLlus : I'all \(·U!lllt.: c. lt:d UlllSldl' 10 

or (;errllan Chute or 

1 Available 

with Nos. 

02 No. 's 

l3u ileli ngl 
Horizontal connection between the I 
n('ighhorh(lod lJuilciings. 

ABC/C02 type 

Temperature Sensors connected to 
" ('Iooter " Rnd that can be give alerts 
, , , ,' . 1 , , " .. J . I ()U~ Il ,(.1. 1)h01 1C , /ls1, ,ld u l 

~pl'i/l k kr<; 

U.C 

l"1 

(Tul;t1 OJ. 1:I')llIs) 

NA 

26 No's . 

Provided 

. -----
02 No"s 

10,000 lArs. 
--- -

Provided 

III No 

I 01 No. 

I I - ,- - - --
I Ale Centrully Air 

Fire Dampers Provided 
9 

I SeparHtiOll ;;to Air Ducts to different 
,-

Conditioned: Provided 
Floors - , -J() Display lll e lllentioned Phone (i) I"ire Department Number 

--, 

Nos. al important areas . (iiI Aml)ulance Displayed 
I (iii)Police 

- -

. Defi~1 
I 

Nil 

Nil 

Nil 

Nil 
r-

Nil 

, 
Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

L-__ 

(contd .... 3p) 
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(iil 

(iii) 

(i v) 

(VI 

(viii) 

! (ix) 

:: :3 :: 

Electrical Safet s stem. 

All [':leclril'a! wirings in the l3uildil1g shill! confirm the c(J(il; uf practise fur 
I~['ctrlca! wiring IS:732: 1989 and ,"so shall confirm for FiT"<' S~lrcty Wiring of 
the Builrlin~ 1;;lectrical Installations as per IS: 1646:20 I S. Most common 
mistake is til at the neutral wires to the Three Pin plugs are not of sutTicient 
thickness to carry the current in case of any Short Circuits. 
Installation of Miniature Circuit Breakers (MeS's) and to protect high power 
intensive equipment etc., 

No Overloading of Power S0ckets 

ElectriGd wiring to be changed for every ten years, wherever high power 

consuming Hppliances such Wi /\ir Conditioners etc., 

LSD lights ill Closed l~ooms, Corridors, Staircases connected to Inverter 
(Battery) to 'nsure well light pathways for Sxit or I<:vacuation inspite of 

regular power failure in any Srncrgency. 
~--~----------

Grounding/Earthing Shall be done. For details refer IS 3043: 1987. 

To install non pressurized Aerosol suppression system (or) C02 f"looding 
system ill Eleet rical Panel Rooms 

I. ighl e ni ng CO l1 d uctors s h all be provided for more than 05 Floo rs Bui lding . 

All the <l!JOVl' Safety measures shall be Cerlified by the authorized Electrical 
I Sngineer. 

I ' I Provided I 

II 

Provided 

Provided 

Pl'Ovidecl 

Provided 

Provided 

Provided J 
NA 

Certified 

71 The Manae:ement has provided the followine: LPG Safety system lif Kitchen is provided)' 

(i) 

(ii) 

(iii) 

(iv) 

(v) 

LPG Cylinders shall be located outside the kitchen with proper ventilation and 
: 

protection from Rain and Sunlight. 

LPG Detectors with Alarms shall be provided/installed, --
There should be separation between I<;lectrical Water Heaters and LPG 

> 1.\ I III rif rs 

I:iv(: \\<{.\'~ ui pU ll ing LIp Li Jl , l.''yi i fl(ICI hl'e~ 

displayed in t lte kilchell. 

Co2 Fire I!.:xlinguishers (Minimum 02 No's.) of 4.5 
the kitchen 

(l'lCl.o riili/CarLuul1) shall be 

KO ,ach 'hall b, pcovided in 1.1 
j 

NA 

NA 

NA 

A 

NA 

H) It is informed thell. the Management 

compulsorily for S;lfety purpose. 
is requested to maintain the following conditions 

S!. 

No. 

I . 

2. 

::l. 

4 

As Builder 

All the I"ire protection 
arrangemen ts shall be 
maintained in good working 

As Occupant 

The Sseape/ Sxit 
shall not be 
Locked / Blocked 

roots 
kepl 

or 
condition at all time. Sncroached. 

--- --:-
Any loss of life or property due All Occupants shall be 

I 
to non-fum'tioning of Fire 
Safety iV)easures and other 
Installations shall be the 
responsibility of the 
Manag('~ment . 

Addition/ Alteration , if any in 

the Building may be vel'ified by 
Building Authority. 

t This - Renewal of No Objection 
Certificate is only from Fire 
S8fctv ['!lin I of View. 

trained to operate the rire 
Safety Equipment during 
~mergency. 

Mock Drills shoulrl be 

conducted once in 03 

months for initial two 
years. Thereafter, once in 

I
l'V~: I )' 06 months. 

Raise the alarm If the rire 
I r:nnnol be controlled, 

Evacuate t.he 

completely at once with 
I nearest Safe Exit. 

As Security personnel 

All the Occupants must be 
trained the correct method of 
operation of the Fire Fighting I 

. Y lc! !l installed. 

Mock Drills should be 
conducted once in 03 months 
[or initial two years. Thereafter, 
once in every 06 months. 

/\11 Securitv Personnel shall be 
trained t; operate the Fire I 
Safety Equipment during 
Emergency. 

Attack the rire using available I 
Fire l-:quipment only if you feel 
capable of controlling it. If not, 

! IClke all steps to isolate the area I 
by closing Doors and Windows.-.J 
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' )1 The lVLllldl!C!"Ill:lll shatlt'llsll]"" ',he Col\()willg cOllriili'H1S 

Ii) The Management is responsible for all risks involved in case of Fire Accident. 

Iii, lilis l~elll'w(d uf ~UC IS glvcn bast:d 011 llle inCOrlllUlion, DOCUIllents and Drawings 
provided hy the AppliC<llll. The ApplicanL confirms lilat the information provided 
and the Documents <lnd Drawings submitted are correct. Any deviation noticed will 

!cad Lo c<llicellation o[ NUC witilollt (lilY "IoticL:, 

(iii) The permission accorded does not confer any Ownership rights, I[ it is found that 
tht: illformation furnished is f~llsc and r;lbricl\cd, tile pef'lllissiotl will be revoked at 

;1I1V slage :,llld the f\ppliC<\llt will bl' liable I'll! ('I'i 11 Ii 1 1,11 prosccution as per IPC, 

10) This Renewal of No Objection Certificate is Issued, s\lbject to the outcome of O.As/ 

W,Ps etc., if ally, before COLlrts etc" 

II) This Renewal of No Objection Cerlilicate is v;i1icl for a period of Five (05) years from the 
date or isslie of this ktter subject to the Mallagclll(;nt or Mis L<:l1gincering Technology & 

Sen'ices (E:TS - l (Y. 2) represented by (J,\~avi!1drallalh belongs \0 I(rishnapatnam Port Company 

Ltd., Krisl'lIlapatmlfll, Muthukur (M), SPSR Nellorc District for Business Occupancy, 
The ()lU~el , ()(:c ljJlie r j 13l1ilr(er! M(/II(!g(~ fll el/l COTlce,.,,(·cl Oi....J./IC /Juilflillfj s hall SJ1/UII,L,Lgjidavitl 

SC'l[ f) 'c:/ClfCl il.QIJL C(mi/icnlioll W i lli r _:'ljw'cl 10 workllU/ w lttiiLiol! of' nboIJe Fir Sa(eLt/ $tl (In U rli 

!JC>..!!£ .i.!J....1lLpr{!scril)' .. d {orm(l/ CIt /( 1 sU/JIJ.illL!' J/oaci ti lL' Ph%L I Cl1J..h!i, C]j' Ihe J rock Drills conduct d 
ill the uref!1ises, It is the responsibility of the Builder to maintain the Fir'c Safety Equipment in 
!',()(Jd \\()rkill i; ('olJ(lilieJli "I ;1!1 I : I , :(' ~ ; ;111(1 .Ippi'. :",JI :,, :-:L l'cr i,j( Iit;;ti r~( !l('wn\ of "10 Objectloll 

C( 'I' l;l i , ;d l ", ( illl\ n'l ni!! t:! g the ls( '; Cil; lrgc '; <i s pc ; ( ; u , [ \ \ () lu ll tllUlllhs before expiry or this 

!\l:ilcwui o( :\lJ Ouj cClloll CcniliCdlt:, 

12) Thc fv1;\llagernclll is hcreby illfo l'llieci thaL. this l~ellc\\';il of NO Ubjcctioll Certificale is 
issued subjecLive to 1'1111 cornpli:ll1ce \Vilh provisions of CClzcLte NOliricatioll viele No .C,-560 
iVv', No,( 2), i.) d lcri : I P, () \ 2022 ill('lllciin g Mock I)rill s 

'!'n tlt s 

l)"ev'o>- (:"'1e,"I, 
State' Disaster Response and Fire Services, 

t\ndhra Pr,lciesh, Vijayawada. 

Copy to the Director of Ports, GovernmenL of Andhra Pradesh 

Note: In case of any Emergency Call to 101 or State Fire Control Room-9100108101. 
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P.JI-t3 and 
,_.ogisc :cs 

Lr. NO.AKPUENVIRONMENT/APPCB/025/2025·26 

To 

The Environmental Engineer, 
AP, Pollution Control Board. 
Regional Office. 
SPSR Nellore. 

Sir. 

Date: 29.04.2025 

Sub:- Adani krishnapatnam Port Limited - Bio Medical Waste Annual Returns -
Form - IV - Submitted - Reg , 

Ref:- 1. Authorization No, GN-19/APPCB/RO/NLR/BMWM/2024-521. 

@@@ 

In compliance with the conditions stipulated in Bio Medical Authorization order vide 

reference cited above we are herewith submitting the Annual Returns of Generation. 

Storage 8- Disposal of biomedical Waste for the period of January-24 to December-24 in 

Form- IV as per the B_io-Medical Waste Management Rules, 2016. 

kindly acknowledge receipt of the same. 

Yours Sincerely. 

Adani krishnapatnam Port Limited, 

\}' ~/ 
(Authorized Signatory) 

Enel: a/a 

Adani Krishnapatnam Port Ltd 
PO Bag No 1. Muthukur Mandai . 
SPSR Nellore District 524344 
Andhra Pradesh India 
CIN U45203AP1996PLC023529 

Tel +91 861 2377999 
Fax +91 861 2377046 
info@ildan i. com 
www,adaniports com 

Registered Office : Adani Corporate House. Shanti gram, Nr Vaishno Devi Ci rc le. S, G Highway, Khodiyar, Ahmedabad - 382421. Gujarat.lndia 
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FORM ·IV 

(See rule 13) 

ANNUAL REPORT 

[To be submitted to the prescribed authority on or before 30th June every year for the 
period from January to December of the preceding year, by the occupier of healLh Cdl e 
facility (HCF) or common bio -medical waste treatment facility (CBWTF)] 

51. Particulars 
No. 
1. 

2. 

-f-- -
Particulars of the Health Care Facility 
Occupier 

r- --- ----1--+-- - --- ---- ~---- -- ---
(i) Name of the 
authorized person 
(occupier or 
operator of facility) 

Mr. Kaushal Singh 
Adani Krishnapatnam Port Limited, 
Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore, +91 9099002568 
kaushal.singh@adani.com 

~--------------+---~~~~~~~~~~~--------
(ii) Name of HCF or Occupational Health and Dental facility 
CBMWTF 

Adani Krishnapatnam Port Limited (iii) Address for 
Correspondence 

I-...,....-.,.---'-----------ll---j.---------------- --- -----
(iv) Address of PO Bag. No.1. Krishni1l'i1rnam Village. Muthukur MandaI. 
Facil ity 

r-(v) Tel~ N~:F~~. N-o- -

Jyi) E-m __ a i~ 10 _ __0'Kau~hal.singh@~ dani.com 
(vii) URL of Website 
(viTi) GPS -- -- -- HCF - 14.274547 N 

coordinates 80.10066 E 
of HCF 
or CBMWTF 

(ix) Ownership of 
HCF or CBMWTF 
(x) Status ~ 

Authorization 
under the Bio­
Medical Waste 
(Management 
and Handling) 
Rules -- --

(xi)Status of 
Consents under 
Water Act and 
Air Act 

Type of Health Care 
Facility 
(I) Bedded Hospital 

Private 

- ---- -
Authorization No : GN-19/APPCB/RO/NlR/BMWMI2024-
521 
Issued on 29.08.2024 
valid up to : 30.04.2025 

CTO e. HWA Order No. 
APPCBIVJA/NlR/11344/CFO/HO/2019 dated 
11.11.2022 
valid up to 31.08.2027 ____ _ -- -~------I 
OHC e. Dental Care 

--------
No. of Beds: 11 

2049



1936

(ii) Non-bedded 
hospital 

(Clinic Of Blood 
Bank Of Clinical 
Laboratory or 
Research Institute 
or 
Veterinary Hospital 
or an oth er) 

(iii) Li cense n u- m- b -e r-f 

and its date of 
__ expiry 

3. Details of CBMWTF 

(i) Number 
healthcare 
facilities covered 
by CBMWTF 

(ii) No of beds 
covered by 
CBMWTF 

NA 

-

APPCBNJA/NLR/11344/CFO/HO/2019 dated 11 .11.2022 
Expiry date: 30.04.2025 

MIS SS BIO CARE. Attivaram (0.­
Ozili (M). Tirupati District. 
01 

-------- -
11 

l 

(iii)lnstalied NA 
-- ----~-I 

treatment and 
disposal capacity 
of CBMWTF: 

(iv) Quantity of NA 
biomeaical 
waste treated or 
disposed by 
CBMWTF 

4 Quantity of waste 
generated or 
disposed of in Kg 
per (on monthly 
average basis) 
(August ·24 to 
December·24) 

5. Details of the 
Storage, treatment, 

transportation, 
processing and 
Disposal Facility 

(i) Details of the on­
site storage facility 

Month Red (Kg) Yellow(Kg) Blue (Kg) 

- -- Category Category Category 
August-24 20.37 12.5 4.6 

September -24 27.5 23 9 

October-24 11 16.85 10 

November-24 23.6 19.7 11 .3 

December-24 23.1 19.8 7.65 

MIS SS BIO CARE, Attivaram (v), 
02ili (M), Tirupati District. 

Size : NA 

Capacity: NA _ _ __ 
Provision of on-site storage: (cold storage or any other 

provision) 
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disposal Facilities 

--

-
of (iii) Quantity 

recyclable was 
sold to authori 

recyclers afte 
treatment in kg 

annum, 

te 
zed 
r 
per 

les 
tion 

(iv) No of vehic 
used for collec 
and transporta tion 

of biomedical w 
(v) Details 0 

incineration ash 
ETP sludge 

aste 
f 
and 

generated an 
disposed during 
treatment of wa 
_ in Kg per annu 

d 
the 

stes 
m -

Type of 
treatmen t 

nt equipme 

Incinerato rs 
--
Plasma 

Pyrolysi s 

Autoclav es 
I--

Microwa 

Hydrocla 

ve 

ve 
1----

Shredde r 
-

Needle ti p 
r 
r 

cutter 0 

destroye 

Sharps 
encapsula tio 

ete n or concr 
pit 

I- Oeep buri al 
pits: 

.. - ---- . -
Chemica 

disinfectio n: 

--

No of 
units 

NA 

t'JA 

NA 
- ---

NA 

NA 

NA 

NA 

NA 

NA 

NA 

Capacity 
Kg/ day 

NA 

NA 

--
NA 

NA 
-- -
NA 

NA 

NA 

NA 

NA 

NA 

- Quantity treated l 
or disposed in 
kg per annum 

- - -- ---
NA 

NA 

--
NA 

---
NA 

NA 

NA 

NA 

NA 

NA 

NA 

Any othe r NA NA NA 
treatmen t 

eguipmen t : 
Red Category (like plastic, glass etc.)" -

NA 

01 

Incinerati 
----r------,--:-------:---- -

Quantity Where disposed on 
Ash generated 

ETP Siud ge 

- ---
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- -r 
(vi) Name of the 

Common Bio-
Medical Waste 

Treatment Facility 
Operator through 
which wastes are 

disposed of 
(vii) List of members 
HCF not handed 
over bio-medical 
waste. 

--l---~- -
6. Do you have a bio-

medical waste 
management 
committee? If yes, 
attach minutes of 
the meetings held 
during the reporting 

Mis 55-BIO CARE, Attivaram (v). 
Ozili (M). Tirupati District. 

NA 

No 

eriod 
-+-I:.....:...~-=-------+--f---------.----------------

7. 

8. 

Details training 
conducted on BMW 
(i) Number of 
trainings conducted 
on BMW 
Managemen~ __ 
(ii) number of 
personnel trained 
(iii) number of 

Yes 

03 

-
04 

personnel trained at 04 
the time of 
induction 
(iv) - number of Nil 
personnel not 
undergone any 
training so far 
(v) whether -- Yes 
standard manual for 
training is available? 

-----+---~----
(vi) any other 
information) 
Details of the 
accident occurred 
during the year 
(i) Number OF 
Accidents occurred 
(ii) Number of the 
persons affected 
(iii) Remedial Action 
taken (Please attach 
details if any) 
(iv) Any FatalitY- ­
occurred, details. 

Nil 

Nil 

Nil 

Nil 

Nil 

Nil 

----- ----------
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-- .- -- - -r -
9 Are you meeting the NA 

standards of air 
Pollution from the 
incinerator? How 
many times in last 
year could not met 

--~s.tandards? 
Details of NA 
Continuous online 
emission monitoring 
systems installed 

1 
I-L-'·'---C..:....d.....;..:..--'-~--:....::.-=---+- - --:--:"N A -

O. IQui waste 

t---
11 . 

generated and 
treatment methods 
in place. How many 
times you have not 
met the standards 
in a year? 
Is the disinfection 
method or 
sterilization 
meeting the log 4 
standards? How 
many times you 
hi'lv€' not met the 

NA 

- -

- -- ---- - --

- 12. 
standards in a year? 1 
Any other relev~ ~1<Air POllution Control Devices attached with the 

'--_-J- information __ _ i I'ncinerator) NA __ __ _ _ _ _ __ _ 

Certified that the above BiD Medical waste details report is for the period from 1S
( 

January 2024 to 3pt December 2024. 

Institution Date: 
Place: Krishnapatnam Village, 
SPSR Nellore, 524344 

Name e,. Authorized Signatory 
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S.No 

Adani Krishnapatnam Port Limited 
Compliance Report on Bio Medical Waste Authorization conditions stipulated 

in the Consent Order of APPCB Dt. 29.08:2024 

I 
Consent conditions 

I 
Compliance Status 

Schedule - A 

-
1. The applicant shall make an application for renewal Noted the Condition 

of authorization under Biomedical Waste 
Management Rules. 2016 at least 60 days before 
the date of expiry of this order. along with 
prescribed fee 

2. The authorized person shall comply with the rules Being complied 
of Biomedical Waste Management Rules. 2016 and 
the amendment made there from time to time. - -

3. The authorized person should handle waste Being complied 
without any adverse effects to human health and 
the environment. 

4. The Bio - Medical Waste shall not be mixed with Noted and being complied 
other wastes. 

5. The Bio-Medical Waste shall be segregated into Being complied. waste seg regati on 
containers/bags at the point of generation in being done with proper labelling 
accordance with Schedule-I of the notification category of Waste. 
prior to its storage. transportation. treatment and 
disposal . The containers shall be labeled according 
to schedule-IV of the notification. 

6 . If a container is transported from the premises Being complied 
where Biomedical Waste is generated to any waste 
treatment facility outside the premises. the 
container shall apart from the label prescribed in 
Schedule-IV of the notification. also carry 
information prescribed in Schedule-IV of the 
notification. 

7. Not with standing anything contained in the Motor Condition Noted 
Vehicles Act. 1988 or Rules there under. untreated 
Biomedical Waste shall be transported only in such 
vehicle as may be authorized for the purpose by the 
competent authority as specified by the 
Government. 

S. The person authorized under these rules shall not Condition Noted 
lease. sell. transfer or otherwise transport the 
Biomedical Wastes without obtaining prior 
permission of the Member Secretary. A. P. Pollution 
Control Board. 

9 . Every occupier/ operator shall submit an annual Noted for compliance. 
report to the Member Secretary. A.P. Pollution 
Control Board in Form IV by 30th June every year. 
containing information about the categories and 
quantities of Biomedical Wastes handled during 
t he prescribed year. - --

is 
the 
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10. Every HCF shall maintain a daily record of waste Daily Waste generation record is being 
generation quantity either in volume or by maintained 
weight in kg/day as fallow: 
a) Human anatomical waste/ animal anatomical/ 
solid waste/ expired and discarded medicines I 
chemical liquid etc. (Yellow bag) 
b) Contaminated waste (Recyclable) (Red bag) 
c) Sharps including metals etc. (puncture proof 
White container) 
d) Glass Items, metallic body implants (Blue bag) 

- ----~-------------------
11. Every authorized personnel shall maintain records All the records for generation and 

related to the generation, collection, reception, disposal are being maintained. 
storage, transportation, treatment, disposal and / or 
any form of handling of Biomedical Waste in 
accordance with these rules and add any 
guidelines issued. 

12. All records shall be subject to inspection and 
verification by the Member Secretary, A. P. 
Pollution Control Board or authorized officer of A. 
P. Pollution Control Board at any time. 

13. When any accident occurs at any institution or 
facility or any other site where Biomedical Waste is 
handled or during transportation of such waste, the 
authorized person shall report the accident in Form 

Being complied 

Condition noted 

- I to the prescribed authority forthw i t h. -- ---------r---
14. The applicant shall exhibit the Eluthorization of the Being complied 

Board in the premises at a prominent place for the 
information of inspecting officer of different 
departments. 

15, The applicant shall inform the prescribed authority, 
the name and designation of the concerned person 
in-charge of Biomedical Waste Management in the 

Condition being complied 

Health Care Establishment, This person shall be 
held responsible for the implementation of Bio 

_____ ~M~e~d~ic~a~I~W~as~t~e~M~a~n~a~g 'e_m_e_n_t_R __ u_le_s~, _2_0_1 _6_, ______ ~ ____ __ 
Schedule - 8 

1, 

- 2. 

Segregation of the waste as given in accordance Condition noted 
with Schedule - I of the Bio-Medical Waste 
Management Rules, 2016 should be carried out at 
source only, 
All syringes and needles should be mutilated before Being complied 
discarding, 

-

IMutilation / Shredding must be such so as to 

prevent unauthorized reuse, 

------------- -
3. 

4, Chemical treatment should be carried out using at 
'--__ -'-I_e_a_st 1% rtypoc; hlori te solu ti~ n or any other __ 

Noted and being complied 

Being complied 
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equivalent chemical reagent. It must be ensured 
that chemical treatment ensures disinfection. 

I- -- - -
5 . No un treated Biomedical Waste shall be kep t Being complied 

stored beyond a period of 48 hours 

- - -
6 . The Bio Medical Waste shall be disposed for Being complied 

treatment after disinfection and segregation to the 
following Common Bio Medical Waste Treatment Generated Bio Medical Waste being 
Facility. disposed to CBMWTF (55 Bio Care) 
Mis. 5 5 Sio Care. Attivaram (V), Treatment facility only. 
Ozili (M). Tirupati District. 
Ph No: 9652921133/44/55/66 

-
7. No Health Care Facility shall install or operate an Condition Noted 

incinerator without specific authorization of 
prescribed authority. 

- - -
S. Under no circumstances shall Incinerable waste of Condition Noted 

the Schedule I of the Rules of 2016 of any kind be 
openly burnt anywhere. 

9. The Mercury spillage I losses due to breakage of Condition Noted 
thermometers. pressure and other measuring 
equipment in Health Care Facility shall be 
collected. stored and sent back to manufacturers. 

10 . The occupier of the HCF shall take all necessary Condition Noted 
measures to ensure that the spilled mercury does 
not become part of Biomedical or other solid waste 
generated from the HCF. -

11. The occupier of the HCF shall dispose any waste Condition Noted 
containing equal to or more than 50 mg/Kg. of 
Mercury, as per the provisions of Hazardous and 
other Wastes (Management g. T r a ns bo u n d a ry 
Movement) Rules. 2016 and amendment thereof. --

12. The authorization shall comply with the provisions Condition Noted 
of the Environment (Protection) Act, 1986 and the 
Rules made there under. - 13. The authorization or its renewal shall be produced Condition Noted 
for inspection at the request of an officer 

- authorized by the prescribed authority. 
14. The person authorized shall not rent, lend. sell. Condition Noted. 

transfer or otherwise transport the biomedical 
wastes without obtaining prior permission of the 
prescribed authority. 

15. Any unauthorized change in personnel. equipment Condition Noted 
or working conditions as mentioned in the 
application by the person authorized shall 
constitute a breach of his authorization. 

16. It is the duty of the authorized person to take prior Condition Noted 
permission of the prescribed authority to close the 
facility and such other terms and conditions may 

- -.- be st~e.ulated by the prescribed authority. 
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-- - -
17. The HCF shall not use chlorinated bags for Condition Noted 

collection of Bio Medical Waste as per Bio Medical 
Wastes Management Rules, 2016 and its 
subsequent amendment. 

18. The HCF shall use bar coding system during the Condition Noted 
handling of Bio Medical Waste as per Bio Medical 
Wastes Management Rules, 2016 and its 
subsequent amendment. 
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Ports and 
:"'ogistics 

Lr. No.AKPLlENVIRONMENT/APPCB/022/2025-26 

To 

The Environmental Engineer, 
A.P. Pollution Control Board, 
Regional Office, 
SPSR Nellore. 

Sir, 

Date: 29.04.2025 

Sub:- Adani Krishnapatnam Port Limited - Details of E - Waste generated e. 
Disposed in Form - III - Submitted - Reg. 

Ref:- 1. CTO e,. HWA Order No. APPCBNJAlNLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027. 

@@@ 

In compliance with the conditions stipulated in CTO e,. HWA orders vide reference cited 

above WI: are herewith submitting the Annual Returns of Gener_atioo, Storage e,. Disposal 

of E - Waste for the year 2024 - 2025 in Form- III as per the E-Waste (Management) 

Rules, 2016 and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

@l\¥' 
(Auth:ri;e~signatory) 
Encl: ala 

Adani Krishnapatnam Port Ltd 
PO Bag No 1. Muthukur MandaI. 
SPSR N ellore District 524344 
Andhra Pradesh. India 
CIN : U45203AP1996PLC023529 

Tel +91 861 2377999 
Fax +91 861 2377046 
info@adanLcom 
www.adaniports.com 

Regis t ered Office : Ada ni Corporate House, Shanti gram. Nr, Vaishno Devi Circle, S. G, Highway, Khodiyar. Ahm edaba d - 382421. Gujarat, India 
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1 

2 

3 

FORM·3 

[See rules 4(5), 5(5) 8(6), 9(4) 10(8) 71(9), 730) (XI), 73(2)(v), 13(3)(vil) and 
13(4)(v)} 

FORM FOR FILING ANNUAL RETURNS 

[To be submitted by producer or manufacturer or refurbisher or dismantler or 
recycler by 30 th day of June following the financial year to which that return 
relates]. 

Quantity in Metric Tons (MT) and numbers 

Name and address of the producer or 
manufacturer or refurbisher or dismantler 
or recycler 

Name of the authorized person and 
complete address with telephone and 
fax 
numbers and e-mail address 

Total quantity of e-waste collected or 
channelized to recyclers or dismantlers for 
processing during the year for each 
category of electrical and electronic 
equipment listed in the Schedule I (Attach 

Adani Krishnapatnam Port 
Limited, 
Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore 

Me. Kaushal Singh 
Adani Krishnapatnam Port Limited, 
Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore, +91 9099002568 
kaushal.singh@ada.!.:li.cul' 

2.2 NIT 
(Annexure -A attached) 

list) by PRODUCERS ___ _ 
- 1-

QUAN 
ITY 

Details of the above TYPE No. 

-----
3(A)* BULK CONSUMERS: Quantity of e- waste 

-1-­
Information 2.2 MT List 

attached 
as 

nnexure 
·A 

3(8)* REFURBISHERS: Quantity of e-waste: 

3(CY DISMANTLERS: 
i. Quantity of e-waste processecl (Code 

wise): 
ii. Details of materials or components 

recovered and sold : 
iii. Quantity of e-waste sent to recycler: 
iv. Residual quantity of e-waste sent to 

Treatment, Storage and Disposal 

technology and 
telecommunica 

tion 
Equipment's 

and electrical 
items 

x 
x 

x x 
x x 
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L _I Facility. __ . __ ---'1 -- J 

- -
3(0) RECYCLERS: X X X 

* i. Quantity of e-waste processed (Code 
wise); 

ii. Details of materials recovered and 
sold in the market; 

iii. Details of residue sent to Treatment. 

- "-- Storage and...Qisposal Facilitt:-

~ Name and full address of the destination 
with 

.!espect to 3(A)-3(0) above --
5 

- -
Type and quantity of materials Type Quantity 
segregated or recovered from e-waste ... . .. 
of different codes as applicable to 
3(A)-3(O) 

Enclose the list of recyclers to whom e-waste have been sent for recycling. 

Place: 29.04.2024 

Date: SPSR Nellore 
@~~" 

Signature of the authorized person 

Note:-

1 * Strike off whichever is not applicable 
2 Provide any other information as stipulated in the conditions to the 

authorizer 
3 In case filing on behalf of multiple regional offices, Bulk Consumers and 

Producers need to add extra rows to 1 e- 3(A) with respect to each office. 
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S.No 

1 -

1--2 
r--

3 -
4 
5 

Annexure - A 
List of E - Waste sent to Authorized Collection Centrel Dismantler 

-- --
Name of E waste Category 

Name of E 
waste 

Cartridge ribbon (small 
+ Big) 

Ke}"boards 
Mouses - - --
Plastic - - - -
Cables - - - - ~-

Category of E Quantity of 
waste (as pe E-waste 

(MT) Schedule-I) 
ITEW6 

- - -
ITEW3 2.2 MT 

- - -
NA -
NA 
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Ports and 
_ogistics 

Lr. No.AKPLlENVIRONMENT/APPCB/021/2025-26 

To 

The Environmental Engineer. 
A.P. Pollution Control Board, 
Regional Office, 
SPSR Nellore. 

Sir, 

Date: 29.04.2025 

Sub: - Adani Krishnapatnam Port Limited - Hazardous Waste Annual Returns -
Form - IV - Submitted - Reg. 

Ref:- 1. CTO e. HWA Order No. APPCBIVJA/NLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027. 

@@@ 

In compliance with the conditions stipulated in CTO e. HWA orders vide reference cited 

above we are herewith submitting the Annual Returns of Generation, Storage e, Disposal 

of Hazardous Waste (Waste/Used Oil) for the year 2024 - 2025 in Form- IV as per the 

Hazardous and other Waste (Management and Transboundary Movement) Rules, 2016 

(HOWM Rules, 2016) and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 
Adani Krishnapatnam Port Limited. 

~~+--
(Authoriz~d Signatory) 

Enel: ala 

Adani Krishnapatnam Port Ltd 
PO Bag No 1. Muthukur Mandai . 
SPSR Nellore District 524344 
Andh ra Pradesh. India 
CIN: U45203AP1996PLC023529 

Tel +918612377999 
Fax +91 8612377045 
info@adani.com 
www.adaniports. com 

-. 
· J.~"'? ~ 

', ' 1 .. -. J 
~i 

I ~ 1,-.', __ ~y.l I 
a .... Ir, ~ ,,\ .. ,,// 

... • ~ I ~ ~ 

. -:~~-;::/ 

Registered Office : Adani Corporate House. Shanti gram. Nr Vaishno Oevi Circ le. S. G. Highway. Khodiyar . Ahmedabad - 38 2421 . Gujarat.lnd ia 
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FORM 4 
[See rules 6 (5), 13 (8), 76(6) and 20(2)} 
FORM FOR FILING ANNUAL RETURNS 

[To be submitted to state pollution control board by 30 th day of June of every 
year for the preceding period April to March] 

SI. General Details 
--r 

Information 
No 

-- -
1. Name and address of facility Adani Krishnapatnam Port Limited, 

Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore -

2. Authorization No. and Date CTa & HWA Order No. 
of Issue APPCB/V JAIN LR/11344/CFO/H 012 0 1 9 

11.11.2022 - -----

3. Name of the authorized Mr. Kaushal Singh 
person and Adani Krishnapatnam Port Limited, 
full Address with telephone, Krishnapatnam Village, 
fax number and e-mail Muthukur Mandal,524344 

SPSR Nellore, +91 9099002568 
kaushal.singh@adani.com - -

4 . Production during the year Cargo Handled April 2024 to March 
2025 Carg() handled 54.65 MMT+Q,Q 2 
MTEUsA is (Coal, Iron ore, General 

1------ - Cargo, and Container cargo) 
'---'" - --- - -

- -
Part A. To be filled by hazardous waste generators 

-- -
1. Total quantity of waste I : I Please refer below table 

generated Category wise 

S,No Category of Waste Quantity Generated 

1 Oil Containing cargo residue washing 1340,75 MT 
water 

2 Waste Oil from DG sets 119.145 MT 
-

3 Waste oil from Ships 50,84 MT 
4 Sludge and filters contaminated with 1.9 MT 

oil 
f-

2 Quantity dispatched 1512.635 MT 

Waste Oil/Used Oil 118,10 MT 
(Port equipment generated) 
i. To disposal facility : N,A. 

ii. To recycler or co- 118,10 MT 
processors or pre-processor 

'-- --

1 
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,- - r--
Waste I Used Oil sludge 1391.59 MT 

-- generated in ships - -1-- --

I. To disposal facility N,A 

-- -- - '--- - --
II. To recycler or co- : 1391,59 MT 

processors or pre-

processor 

3' I-- - r- - --Sludge and filters 1.9 MT 

contaminated with oil 
1- - .- ---- -

To disposal facility N,A 

!- - ---
To recycler or co-processo rs or 1.9 MT 

pre-processor 
-- - -- -

4 Quantity utilized in-house, if 1.045 MT 

any-

5 Quantity in storage at the end Nil 
of the year 

- -
Part S, To be filled by Treatmen( Storage and disposal facility operators 

1- ----- I 1. Total quantity received - II \ -- ----
2 Quantity in stock at the 

beginning of the year 
- .- - -

:3 Quantity treated 
.- -

4 Quantity disposed in landfills as : 
such and after treatment, 

-- -
5 Quantity incinerated (if 

applicable) 
- --

6 Quantity processed other than \ specified above-

7 Quantity in storage at end of 
I 

the year -----

Part C, To be filled by recycler or co-processors or other users 
1. Quantity of the waste received 

during the year-

i) Domestic Sources 
ii) Imported (if applicable) 

2 
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2. Quantity in Stock at the 
beginning of year -

3. Quantity recycled or co­
processed or used-

4. Quantity of product dispatched 
(wherever applicable) -

5. Quantity of waste generated-

6, Quantity of waste disposed-

7. Quantity re-exported (wherever 
applicable) 

8. Quantity in the storage at the 
end of the year-

Date: 2Cf,04.2025 
Place: SPSR Nellore 

Signature of the Occupier or 
Operator of the Disposal facility 

3 
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M"nifest Manifest 

No 
Transporter Facitity 

S no No Date Receiver Name Vehicle- No Type of Waste Waste Name 

Manifest Initiated 0.- Processed List 

Quantitv 

Sen! by 

Industrv 

Of Physical 
Senders 

Certificate 

Date 
Acknowledgem Received 

Oil containing cargo residue washing water 
! 95239 26-03-2025 Sri Salaji Petro,hem TNOSB7.8285 HW - Recyclable and ~Iudge frorn ships 

Oil containing cargo residue washing water 
TN23AB4604 HW - Recyclable ClJ1d sludge from ships 

Waste oil/Used oil from D_G Sets, Vehicles, 

AP02"COS66 HW - Recyclable dredgers and other machinery 

J 94545 24 -03-2025 5rl Balaji Petrochem 

193836 21-03-2025 INDO PETRO PRODUCTS 

Oil containing cargo residue washing water 
188588 28 02.-2025 Supreme Petro Products {Wasl TN20AW4257 HW - Recyclab le and sludge from ships 

Oil containing cargo residue washing wate r 

AP29W2365 HW - Recyclable and ,'udge from ,hips 1 ~~51O 28-02-2025 Indian Tar Coal Company 

10 

Oil containing cargo residue waShing water 
i 38448 28-02-2025 Suoreme Petro Products (Was I TN45BE6517 HW - Recyclable and sludge from ships 

Oil containing cargo residue washjng VJater 
la8442 28-02-2025 Supreme Petro Product, (Wast TN20AW4455 HW - Recyclable .nd sludge from ,hips 

Oil containing cargo reSidue washing water 
133517 05-02-2025 Supreme Petro Product' (Wa" TN45BE6517 HW - RecVclable and sludge from ships 

OU containing cargo residue washing water 
183542 05-02-2025 Sup, eme Petro Products (Wa" TN20AW4257 HW - Recyclable and sludge from ,hip, 

Oil containing cargo residue washing water 

Hill - RecycJab!f' and sludg~ from ships 182753 01-02-2025 Sri Balaji Petrochem TN 18(9589 

11 
Oil contarning cargo residue washing water 

182279 30-01-2025 Supreme Petro Products {Wasl TN20AW4257 HW - RecyclablE' 1'Ind sludge from ships 

Oil containing cargo res idue wash,ng water 
1 ,~2273 ~0-01-202S Supreme Petro Products (Wast TN458E6517 HW - Recyclable and sludee from ships 

O r ~ containing cargo residue wash'lng waft' r 
J ~0918 24-01-2025 Supreme Petro Products (Wast TN20AW4455 HW - Recyclable .,nd sludge from ships 

Waste oil/Used oil from D_G Sets. Vehicles, 

12 

13 

14 l R0609 2.3-01-2025 Jyothi lubricants APl6TJ2619 HW - Recyclable dredgers and other machinery 

Oi l containing careo res idue washing water 

TN05ADSS38 HW - Recyditble ~nd sludge from sh rps 15 J BoS81 23-01-2025 Sri Balajl Petrochem 

16 
Od containing cargo residue washing water 

179483 18-02-2025 Supreme Petro ProduC15 (Wast TN458E6517 HW - Recyclable and sludge from ships 

011 contalnrn@: car!!:o residue washing waler 

TN23AB4604 H\N - Recyclable and sludge from ships 

Oil containing cargo residue washif'g water 

TN04AJl199 HW - Recyclable and sludge from ships 

ad containine cargo residuE' washing water 

TN18C9589 HW - Recyclab le and sludge from ships 

17 1767/10 04-01-2025 Sri Balajl Petrochem 

18 176738 0-1-01-2025 Sf! B<llaji Petrochem 

19 174821 26-12-2024 Sri Balajl Petrochem 

20 
Oil conta ining cargo residue washing water 

TN23AB4604 HW - Recyclab le and sludge from ships 1;'4283 23-12-2024 Sri Balaji Petrochern 

21 
011 containing cargo residue was.hing water 

17 3~25 19-12-2024 Supreme Petro Products (Was! TN45BE6517 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 
1 /3422 19 12-2024 Supreme Petro Products (Wa.~j TN20AW445S HW - Recyclab le and sludge from ships 

OH containing cargo residue washing water 

22 

COo Form Special Handling Instructions ent Date Date Status 

22 ~8 Tonrles 1 Sludge Use PPE while loading, unloading & Transi1 26-03-202.5 26-03~202S 

J.1 58 Tonnes 104 Oil'l 

18,7-3. Tonnes 1 Sludge Use PPE while loading, unloading & Translf 24-03-2025 24-03~202S 

Use PPE while loading, unloading & Transil 21-03-2025 21-03~2025 

5.74 lonnes 

885 Tonnes: 

17.*4 Tonnes 

13 66 "roflnes 

231 !onnes 

12. 96 Tonnes 

1810nnes 

21.46 To nr"'E's 

1 Slud~e U,. PPE while loading, unloading & Transi128-02-2025 28-02-2025 

1 Sluclge Usc PPE wh:le loading. unloading & Transi128-02-2025 28-02-2025 

1 Sludge Use PPE whi le loading, unloading & Transir 28-02-2025 28-02-2025 

1 Sludge Use PPE while loading, un;oading & Transi l 28-02-2025 2.8-02-2025 

1 Sludge Use PPE while loading, unloading & Transil 05-02-2025 05.02.-2025 

1 Sludge Use PPF. whil~ I02dinil" unloading & Transi1 05-02-202.5 05-02-2025 

1 Slurlge U$!~ PPE while loading, u!'lloading & Trans! 01-02-2025 01-02-2025 

1 Sludge lise PPE while loading, unloadi ng & Trans;r 30-01-2.025 30-01-2025 

7 2 Tonnes 

22. .34 Tonncs 1 Sludge USI;:> PPE while loading, unloading & TrciOsiI30-01-2025 30-01-2025 

1 5lud£e Use PPE wh ile loading, unloading & Trans" 24-01-2025 24-01.2025 

9,9 Tonn~ s 18 Oilv Use PPE while loading, unloading &. Transi123-01-2025 23-01-2025 

15.88 Tonnes 

9 22 Tonnes 1 Sludge Use PPE while loading, unloading & Transi123-01-2025 23-01-2025 

1 SJudE;e Use PPE while loading, unlOildln& & TransillB-Ol-2025 18-01-2025 

1005 Tonne:::. 

1602 Tanncs 

19,3 6 Tonnes 

s.B fonnes 

lS.~81 Onnes 

1034 Ton fH' '; 

1 Siudee Use PPE while loadrng, unloading & Transi1 04-01-2025 04-01-2025 

1 Sludge Use PPE while loading, unloading & Transi: 04-01-2025 04 ~OI-202S 

1 Sludge Use PPE while loading, unloading & Transi126-12-1024 26-12-2024 

1 Sludge Use PPE while loading, unloading & TransiI23-12-2024 23-12-2024 

1 Sludge Use PPE while loading, unloading & Trans·il 19-12-2024 19-12-2024 

1 Siudze Use PPE while loading, unloading & TransiI19-12-2024 19-12-2024 

28-03-2025 Manifest CiOSf 

26-03-2025 M<mifest ClOSE 

21-03-2025 Manifest (iOSt 

01-03-2025 Manifest (Ios~ 

05-03-2025 Mani fest (1051: 

01·03-202S Manifest Clos( 

28-02-2025 M an ifest CI05~ 

07-02-2025 ManJfest ClOSE 

07-02-2025 Manifest (1m! 

05-02-2025 Manifest (Ios{ 

01-02-2025 Manifest CI C'sf 

01-02-2025 Manifest COSE 

29-01-2025 Manifest Clos( 

25-01-2025 Manifest Clost 

25-01-2025 M;:mlfest (ios( 

20-01-2025 Manifest Clos~ 

06-01-2025 Manifest Clos( 

06-01-2025 Manifest Clo5E 

28-12-2024 Manifest ClesE 

25-12-2024 Manifest ClOSE 

20-12-2024 Maorfest Clo5£ 

20-12-2024 Mamfest Clos~ 

1 ;1882 12-12-2024 Supreme P~tro Produr.ts (Wasl TN20A\\l4257 HW - Recyclable Clnd sludge from ships 12 06 Tonnes 
Oil containing cargo residue washing water 

1 S!udee Use PPE while laadin~. unloading & Transi112-12-2.024 12-12-2024 13-12.-2024 Manifest elos( 

1712n 10·12-2024 Supreme Petro Product, (Wast TN45BE6517 HW - Recyclable and sludge from ship, 

Oil c:ontaii-~ing cargo residue washing water 
167691 22;11-2024 Supreme Petro Product' (Was! TN20AW4257 HW - Recyclable and sludge from ships 

24 

25 

Oil containing cargo residue washing water 

22 2G 'ronnes 

18 9G Tonnes 

1 Sludge U,e PPE While loading, unloading & Tran5l110-12-2024 10-12-2024 

) Sludge Use PPE while loading, unloading & TransI122-11-2024 22-11-2024 

11-12-2024 Ma nifest ClOSE 

23-11-2024 Manifest ClOSE 

Ib6160 15-11-2024 Supreme Petro Products (Wast TN20AW4257 HW - Recyclab le and sludge from ships 18 64 Tonnes 1 Sludge Use PPE while loading, unloading & Transil15-11-2024 15-11-2024 16-11-2024 Manifest Clos~ 
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17 

48 

49 

50 

51 

52 

53 

54 

55 

0" containmg cargo residue washing water 

16.J2S~ 11'1l~2024 Sri Ba!ilji Petroc~em TNOSBZlI28S KW - Recyc lable and sludge from ships 

Oil containing cargo reSidue washing water 

165244 11-11-2024 Sri Balaji Petrochem TN18C9589 KW - Recyclable and sludge from ships 

Oi l containing cargo residue washing water 

16~164 11-11-2.024 Sri 8alaji Petroch~fYl TN05AR212.6 HW - Recyclable and sludge from shIps 

Waste oil/Used oil from D.G Sets, Vehicles, 

164403 06-ll-?024 INfJO PETRO PRODUCTS AP39W9304 HW - Recyclable dredsers and other machinery 

\'\Iaste Oil/Used oil from D.G Sets, Vehicles, 

lG<401 06-11-2024 INDO PETRO PRODUCTS AP39UU8228 HW - Recyclable dredgers and other machmery 

Oil containIng cargo residue washing wate~ 

164193 05-11-2024 Sri Balaji Petrochem ;ON23AB4604 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing wate" 

16:-;569 02-11-2024 Supreme Petro Products tWast TN20AW4455 H\N - Recvclab:e and s.ludge from ships 

OJ! containing cargo residue washing wate-

16,568 02-11-2024 Supreme Petro Products (Wasl TN20AW4257 HW - Recyclable and sludge from ships 

Oil containing cargo residue \/'Jashing wate 

163.192 30-10-2024 Sri Balaji Petrochem TN04AJ1199 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing wate-

161299 21-10-2024 Supreme Petro Products [Wasl TN45BE6517 KW - Recyclable and sludge from ships 

Oil containing cargo residue washing wate· 

159691 11-10-2.024 Suprerne Petro Products (Wast TN2DAW4455 HW - Recvclable and sludge from ships 

Oil containing cargo residue washing wate 

]:',)687 1l~JO-2024 Supreme Petro Products (Wast TN20AWt12.57 HW - Recyclable and sludge from sh!ps 

Oil containing cargo residue washing wate 

15Q 653 11-10-2024 Sri Balaji Petrochem :N05BZ8285 HW - R.ecyclable and sludge from ships 

Oil containing cargo residue I//ashine wate~ 

:59422. 10-10-2024 Sri Balaji Petrochem TN1!K9589 

158012 03-10-2024 Coastal Waste Management P, AP39TK90S4 

HW - Recyclable: and sludge from ships 

HW - Incmerable Sludge ~nd filters contaminated with o il 

Waste oil/used oil from DoG Sets, Vehicles 

157462 30-09-2024 INDO PETRO PRODUCTS AP39UU8228 HW - Recvclable dredgers and other machinery 

Waste Oil/Used oil from D,G Sets, Vehicles. 

157448 30-09-2024 INDO PETRO PRODUCTS AP39W9304 HW - Recyc lable dredgers and other machinery 

Oil containing cargo residue washing water 

1 S:,66'3 /1-09-;)024 Sri Bala]! Petrochem TNOSAR2126 HW - 'Recyclable and sludge from ships 

W;;Jste oil/Used oil from D.G Sets, Vehicles, 

15::651 2] -09-202.4 Jltothi Lubncants APl6TJ2619 HW - Recyclable dr~ugers and other machinery 

W<)ste oil/Used oil from O,G Sets, Vehicles. 

154316 14-09-2024 INDO PETRO PRODUCTS AP39UU8228 HW - Recyclable dredgers and other machinery 

Waste oil/Used oil from D.G Sets, Vehicles, 

154312 14-09-2024 INDO PETRO PROOUCTS AP39W93D4 HW - Recyclable dredgers and other machinery 

Waste o'tl/Used 0'11 from D.G Sets, Vehicle!.. 

lS~764 011-09-2024 lvothi lubric.ants APl6T12619 HW - q;ecydable dredgers and other machinery 

Oil containing cargo residue washing water 

15;457 011-09-2024 Sri Salaji Pe-trochem ,NOSBZ828S HW· Recyclable and sludge from ships 

Oil contalnmg cargo residue vJashing water 

lS2455 OtJ-09-2D24 Sri Bnlaji Petrochem TN18C9589 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

J S J 613 :10-08-'202.11 Sri Balaji Petrochem TN05AD5538 HW - Recyclable and sludge from ships 

all containine cargo residue washing water 

lSl!:.i96 30-08-2024 Supreme Petro Products (Was1 TN28BK3417 HW - Recyclable and sludge from ships 

Waste Oil/Used oil from D.G Sets, Vehicles, 

151292 29-08-2.02.4 Jyothi Lubricants AP16TJ2619 HW - Recyciable dredgers and oth~r machiner{ 

Oil containing cargo residue washmg water 

J 50870 27-08-2024 Sri Bal<tji Petrochem T NOllAJ1199 HW - Recyclable and sludge from ships 

0(1 containln~ cargo reSidue washing water 

15C868 27-08-2024 Sn Salnj; Petloche m TNOSAR1670 HW - Recydaole ane.: sludge frorn ships 

34.86 Tonnes 1 Sludge Use PPE while loading. unloading & Tra05iI11-11-2024 11-11-2024 

206 Tonnes 1 Sludge Use PPE while loading. unloading & Transi; 11-11-2024 11-11-2024 

172 Tonnes 1 Sludge Use PPE while roading, unloadine & Transil 11-11-2024 11-11-2024 

8.421onnes 40 Oily Use PPE whiie roading, unloading & Transil 06-11-2024 06-11-2.024 

2 lZ Tonnes ]0 Oily Use PfJl:. while loading, unloading & Transi1 06-11-2024 Q6-11-202t1 

101. Tonnes 1 Sludge Use PPE while loading, unloading & Transi l 05-11-2.024 05-11-2024 

10 661 orlOes 1 Sludge Use PPE While loading, unloading & Transii 02-11-2024 02-11-2024 

1932 Tonnes 1 Sludge lise PPE while loading. unlo.ding & Transil 02-11-2024 02-11-2024 

1012 I annes 

23 02 Tonnes 

13 Od lanne~ 

19 34 lonnes 

33 36 Tonnes 

548 Tonnes 

19 Tor.r.es 

2. g Tonnes 

10 Tl')nnes 

9 Tunnes 

1 Sludge Use PPE while loadIng, unloadin& & Trans113O-10-2024 30-10-2024 

1 Sludge Use PPE whHe loading, unloading & Transit 21-10-2024 21~lO-2024 

1 Sludge Use PPE while loading, unloading & Transi'11-10-2024 11-10-202"" 

1 Sludge Use PPE while loading, unloading & TransI111-10-2024 11-10-2024 

1 Sludge Use PPE while loading, unloading & Transill1-10-2024 11-10-2024 

1 Sludge Use PPE while loading, unloading & Transil 10-10-2024 

1 Semi Solid Use PPE while loading, unloadjng & Transi: 03-10-2024 

10-10-2024 

03-10-2024 

14 Oily Use PPE while loading, unloading & Transi, 30-09-2024 30-09-2024 

48 Oily Use PPE while loading, unloading & Transil30-09-2024 30-09-2024 

1 Sludge Use PPE while loading. unloading & Transill1-09-2024 21-09-202'1 

2 52 Tonn~s 12 aliy Use PPE while loading, unloading &. Transil 21-09-2024 21-09-2024 

2 9 Tonnes 14 Oily Use PPE whHe loading, unloading & Transii 14-09-2024 14-09-202.4 

9 94 TClimes 48 OilV Use PPE while loading, unloading & Transi114-09-2.024 14-09~2024 

996 Tonnes 47 OilV Us~ PPE while loading. unloading & Tnmsil 06-09-2.02.4 06-09-2024 

1576 Tonl1as 1 Sludge Use PPE while loading, unloading & Transi~ 04~09-2024 04-09-2024 

14 06 ronne.s 1 SlLldge Use PPE white lOading, unloading & Transil 0.4-09-2024 04-09-2024 

7 421 onnes 1 Siudee Use PPE while loading, unloading & Transil 30-08-2024 30-08-2024 

2978 ronnes 1 Sludge Use PPE while loading, unloading & Tr~msi130-08-2024 30-08-2024 

992 Tonnes 48 Oily Use PPE while loading, unloading & Transi129-08-2.024 29-08-2.024 

13 38 T(1nnes 1 Slude,e Use PPE while loading, unload'ing &: Transi i 27-08-2024 27-08~2.024 

19,96 Tonne!' 1 Sludge Use PPE while load ing, unloading & TransiI27-08-2024 27-08-2024 

14-11-2024 Manifest ClOSE 

13-11-:t.02a. Mcnifesl Closf 

20-11-2024 Manifest ClOSt 

0-1-11-2024 TI./Ianirest Closr. 

07-1~-2024 Manlfes! Closf 

07-11-2024 Manifest ClOSt 

04-] I-20ze Nianifest Clost 

04-11-2024 Manifest Clost 

01-ll-20ll Manifest Closf 

22.-10-202.4 Manifest Close 

18·10-202.4 Manifest Clost 

18-1D-2024 Manifest ODS .. 

15-10-2024 Manifest C!os~ 

15-10-2.024 Manifest ClOSE 

04-1.0-2024 Man Ifest ClOSE 

Ol-10-202t; Manifest C!o'5~ 

01-10-2024 Man ifest (!ost' 

I_S-09~2024 Manifest C!OSE 

23-05-2024 Manifest Clos.;: 

15-09-2024 Manifest ClOSE 

15-09-2024 Manifest ClOSE 

08-09-2024 Manifest Closi' 

06·09-2024 Manifest (:os~ 

06-09-2024 Manifp.st Clost: 

04-09-2024 Manifest ( los! 

31-08-2024 Manifest Clos~ 

30-08-202.4 Manifest CiOSE 

02-09-2024 Manifest Clost 

02-09-2024 Manifest Clost 
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31 

8) 

81 

WJste oil/Used air from D.G Sets) Vehicles, 
IS0861 27-08-2024 Manohar Lubricants AP39UJ1696 HW· Re(yclabl~ dredgers and other machinery 

Wilste oil/Used oil from D.G Sets, Vehicles. 
1,0003 ) 2-08-2024 'Vlanohar Lubricants AP39UJ1696 HW ~ Recyclable dredgers and other mClchinerv 

Oil containing cargo residue washing water 
J 1.9714 1.1·0~-2024 Supreme Petro Products /Wasi TN03J5959 HW· Recyclable and sludge from ships 

Oil containing cargo residue washing water 
117321 08-03-2024 Supreme Petro Products (Wasl TN20AW4455 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 
ltlfi415 03-08-2024 Sri Sa laji Petrochem TN04AJl199 HW· RecycJab:e and sludge from ships 

Oil containing cargo reSidue washing water 
146414 03·08:2024 Sri Baia,l Petrocnem TNOSBZ8285 HW - Recyclable and sludge from ships 

Oil containing cargo residue washIng water 

14S992. 31-07-2024 ~upreme Petro Products {Was! TN288K3417 HW - Recyclable and s~udge from ships 

Oil containing cargo re-sidue washing water 

1115295 26-07·l024 Supreme Petro Products (Was1 rN4SBE6517 HW - Recydable a"d sludge from ships 

Oil containing cargo residue washIng Witter 

1,15131 25-07-2.024 Supreme Petro Products (Wa$"1 TN20AW4455 HW · Recyclable and sludge from ships 

Oi l containing cargo residue wash ing Wa~pr 

145128 25-07-2024 Supreme Petro Products (W.Sl TN20AW4257 HW - Recyclable and sludge from ships 

Oi l containing cargo residue washing water 
1·14411 20-07-2024 Sri B~~ajj Petrochem TN05AR1670 HW - Recyclilble and sludge from ships 

Or! contClining cargo residue washing water 

V13070 10-07-2024 5ri Ba la}i PF.!trochem TNOSBZ8285 HW - Recyclable and sludge from ships 

Qd contaIning cargo residue washing watel'" 

142063 04-07-2024 Supreme Petro Products (Was1 TNS2A8417 HW - Recyclable and sludge from ships 

0 11 conta'rning cargo res'ldue washing water 

1.10933 27-06-2024 5upr~rne Petro Products (Wasl TN288K3417 HW - Recyclable and s~udge from ships 

O!I containing cargo residue washing water 

140929 27-06-2024 Supreme Petro Products (Wasl TN03K3378 HW - Recycl.ble and sludge from ships 

Od containing cargo residue washing water 

]l0864 27-06-2024 Sri Bcdaji Petrochem TN20AK9399 HW - Recyclab le and sludge from ships 

0il containing cargo residue washing VJater 

140726 26-06-2024 Sri Balaji Petrochem TN18C9589 HW - Recycl.ble .nd sludge from ships 

Oil containing cargo residue washing water 

J 4(J691 26~06-2.024 Supreme Petro Products (Wasl TN88C1759 HW· Recyclable and sludge from ships 

Oil containing cargo residue washing water 

)40683 26·06-2024 Supreme Petro Products (Wasj TN4SBE6517 HW - Recyclable and sludge from ships 

Oil containing cargo residue washmg water 

140686 26·06-2024 Supreme Petro Products {Wasj TN20AW4455 HW - Recyclable and sludge from ships 

Oil containing cargo residue washing water 

135873 .:u ~U6-l024 Sri Balaji Petrochem TN04A11199 HW ~ Recyclable and sludge from ships 

Oil containing cargo residue wash ing water 

13~588 ZU·06-L024 Sri Salai i PeUochem TNOSAR1670 HW· Recyclable and sludge from ships 

1386sE 1~-06-2024 Supreme Petro Products (Wasl TNZOAW42s7 HW - Recyclable 

133640 14-06-2024 Sri Balaji Petrochem TNOsADs538 HW - Recyclable 

Oil conta/ning cargo residue washing water 

and sludge from ships 

Waste oil from Ships 

Oi l containing cargo residue washing water 

137445 08-06-2~24 Supreme Petro Products (Wasl TN18BE2S99 HW - Recycl.ble and sludge from ships 

Oil containing cargo residue washing water 
13 7037 06-06-2024 Supreme Petro Products (Wa" TN03K3378 HW - Recycl.ble end sludge from ships 

Oil containing car20 residue washing water 

137()35 06·06-2024 Supreme Petro Products (Wast TN4SBE6517 HW - Recycli'lble and sludge from ships 

Oil containing cargo residue washing water 

137027 06~06-Z024 Supreme Petro Products (Was1 TN20AW445S HW - Recycli3ble and sludge from ships 

011 contarning cargo residue washing water 

J 37030 06~06-2024 Supreme Petro Products (Wast TN20AW4257 HW - Recyclable and sludge from snips 

13 9~ Tonnes 67 Oily Use PPE while loading, unloading & Transi1 27-08-2024 27-08-2024 

14 ,02. Tonncs 67 Oilv U~C PPE while loading, unloading & Tr;]osi1 22-08-2024 :n-08-Z024 

15.22 Tonfles 1 Sludge Use PPE wl"le loading, un loading & Transi121-08-20~4 21-08-2024 

14.74 TDnnes 1 Sludge Use PPE while loading, unloading I> Transil 08-08-2024 08-08-2024 

16.36 Tonnes 1 Sludge Use PPE whHe loading, unloading & Transil 03-08-2024 03-08-2024 

32.94 Tonnes 1 Srudge Use PPE while loading, unloading & Transil 03-08-202'1 03-08~20211 

29,]6 f0 l1ne5 1 Slu~ge lise PPE while loading, unloading & Transi1 31-07-2024 31-07-2024 

24 _04 Tonnes 1 Sludge Use PPE while loading, unloading & Trans;- 26-07-2024 26-07-2024 

1922 Tonne.'> 1 Sludge Use PPE WhIle loading, unlogding &. Transil 25-07-2024 25-07-2024 

:l9 44 Tonnes 1 Sludge Use PPE while loading, unloading & Transi1 25-07-2024 25-07·2024 

] 3.'1u Tonne:. 1 Sludge Use PPE While loading, unloading &: Transil 20-07-2024 20-07-2024 

21 S Tonn("s 1 Sludge Use PPE while loading, un load l n~ & Transi110-0-'-2024 10-07-2024 

'} 1 46 Ton lH:'s 1 Sludge Use PPE wh!le IOilding, un loading & Transil 04-07-202'1 04-07-2024 

2712 Tonnes 1 Sluage Use PPE while loading, unloading & Transi127-06~2024 27-06-2024 

22 84 Tonnes 1 Siudg. Use PPE while loading, unloading & Tran,;127-06-2024 27-06 ·2024 

1.0.32 Tonnes 1 Slud~" Jse PPE while loading, unloading & TransiI27-06-2024 27-06-2024 

888 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 26-06-2024 26-06-2024 

2226 Tonnes 1 Sludge Use PPE whil~ loading, unloading & Transj1 26-06-2024 26-06-2024 

1786 Tonnes 1 Siudgoe Use PPE while loading. unloading & Transil 26-06-2024 26-06-2024 

17,62 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 26-06-2024 26-06-2024 

1698 Tormes 1 Sludg~ Use PPE while loading, unloading & Transil 21-06-202'1 21-06·2024 

1O.81onnes ! Sludge Use PPE while loadrng, unloading & Transi1 20-06-202~ 20-06-202.4 

17.74 Tonnes 

17.28 Tonnes 

1 Sludge 

J Oilv 

Use PPE while loading, unloading & T rans!: 14-06-2024 

Use prE while loading, unloading & Transi114-06-2024 

14-06·2024 

14-06-2024 

2612 Tonne, 1 Siudg. Us. PPE while lo.dlng, unloading & Transil 08-06-2024 08-06-2024 

8.64 Tonnes 1 Sludge Use PPE while loading, unloading & Tr.ns·,1 06-06-2024 06-06-2024 

!, 
1768 Tonnes 1 S!udgc Use PPE while loading, unloading & Transi' 06-06-2024 06-05-2024 

12.48 Tonnes J Siudee Use PPE while loaeing, unloading & Transi: 06-06-2024 n6 ~06-7.024 

1466 Tonnes 1 Sludgt' Use PPE whde loading, unloadrng & Transi1 06-06-2024 06-06-2024 

2g-08~202.4 Milnifest CIOSf 

23-08-2024 Manifest Clos< 

21-08-2024 Manif est C los~ 

09-08-2024 M<lnifest Clost' 

07-08-2024 Manifesl CIOSf 

07-08-2024 Manifest Closf 

03-08-2024 Manifest ClOSE 

31-07·2024 !VIanifes-t Clost 

27-07-2024 M3nifest Clost 

31-07-2024 Manifest Clost 

23-07-2024 1V1.nlf"st CloSE 

15-07-2024 Manif~st CICl~" 

04-07~7..024 Manife~t (!OS;I; 

27-06-2024 fVanifest CIOS( 

27-06-2024 ManIfest ClOSE 

28-06-2024 Manifest CloSE 

28-06-2024 M.nifest CloSE 

26-06-202.4 Manifest ClOSE 

26-06·2024 Manifest COSE 

26..(J6~2024 Manifest Oost 

24-06-2024 Manife-st Clost' 

21-06-2024 Manift'sl (lose 

16-06-2024 

18-06-2024 

Manifest Clost: 

Manife5t ClOSE 

10-06-202~ MOnlfest CloSE 

07-1l6-2024 Manifest ClOSE 

07-06-2024 Manifest (lOS(; 

07-06-2U24 Manifest Clo~( 

20
68



1955
Oil containing cargo residtJe washing \oVater 

85 134351 22-05-2024 Supreme Petro Products (WastTN45BE6517 HW - Recyclable and sludge from ships 9 9'6 Tonnes 1 Sludge Us. PPF. while loading, unloading & Transil 22-05-2024 22-05-2024 22-05-2024 Manifest ClOSE 
Oil containing cargo residue washing water 

86 134349 22-05-2024 Supreme Petro Products (Wasl TN03K3378 HW - Recyclable and i ludge from ships: 22 &2 TonnE!s 1 Sludge USE' PPE while :oaaing, unloading & Transit 22-05-2024 22-05-2024 22-05-2024 Manifest ClOSt 

Oil containing careo residue washing water 

87 132058 09-{]S-2024 Supreme Petro Products {Wast TN20AW4257 HW - Recyclable and sludge from ships 2014 Tonnes 1 Sludge Use PPE while loading, unloadine & Transil 09-05-2024 09-05-2024 09-05-2024 Manrfe.'5t ClOSE 
Oil containing cargo residue washing wate;-

88 130676 01-05-2024 Supreme Petro Products (Wast TN45BE6517 HW - Recyclable and sludge from ships; 222 Tonnes 1 Sludge Use PPE whi:e loading, unloading & Trans,' 01-05-2024 01-05-2024 02-05-2024 Manifest CIO!iE 

89 130629 01-05-2024 Sri Salaji Petrochem TN04AJ1199 HW - Recyclable Waste oi l rrom Ships 7.38 Tonnes 1 Oi ly Use PPE whiie loadin~ unloading &. Transil 01-05-2024 01-05-2024 02-05-2024 Manifest CiOH 

90 130618 01-05-2024 Sri BafaJi Petrochem TN05BZ8285 HW - Recyclable Warte oil from Ships 26,18 Tonnes 1 Oily Use PPE While loading, unloading & Transn 01-05-2024 01-05-2024 02-05-2024 Manifest Clos~ 

Oil containing cargo residue washing wate-

91 129538 25-04-2024 Supreme Petro Products (Wast TNZOAW4257 HW - Recyclablo and sludge from ships 9 28 Tonnes 1 Sludge Use PPE while loading, unloading & Transil 25-04-2024 25-04-2024 26-04-2024 Manifest ClOSE 

Oil containing cargo residue washing water 

92 129402 24-04-2024 Sri Balaji Petrochem TN04AJ1199 HW - Recyclable and sludge from ships 109 Tonnes 1 Sludge Use PPE while loading,·unloading & Tri!!lnsj\ 24-04-2024 24-04-2024 26-04-2024 Manifest Ci os:~ 

Oil containing cargo residue washing watef" 

93 128269 17-04-1.024 Supreme Petro Products IWast TN20AW4455 HW - Recyclable and sludge from ships 1944 Tonnes 1 Sludge Use PPE while loading, un loading & Transil17-04-2024 17-04-2024 18-04-2024 Manifest ( !OSf. 

Oit containing cargo residue washing water 

94 126977 11-04-2024 Supreme Petro Products (Wast TN28BK3417 HW - Recycloble and sludge from ships 33 Tonnes 1 Sludge Use PPE while !aading, unloading & Transilll-04-2024 11-04-2024 11-04-2024 Manifest ClosE. 

Oil containing cargo reSidue washing wate 

9S 126806 10-04,2024 Supreme Petro Products {Was1 TN88C1859 HW - Recyclable and sludge from ships 1746 Tonr-:es 1 Sludge Use PPE while toad 109. unloading & Transi! 10-04-2024 10-04-2024 10-04-2024 Man'lfest ClOSE 
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Ports and 
l..ogistiG5 

Lr. No. AKPUENVIRONMENT/APPCB/023/2025-26 

To 

The Environmental Engineer, 
A. P. Pollution Control Board, 
Regional Office, 
SPSR Nellore , 

Sir, 

Date: 29.04.2025 

Sub :- Adani Krishnapatnam Port Limited - Annual Returns on Disposal of Used 
batters in Form -' VIII - Submitted - Reg . 

Ref:- 1. CTO & HWA Order No. APPCBNJA/NLR/11344/CFO/HO/2019 dated 
11.11.2022 valid up to 31.08.2027 

@@@ 

In compliance with the conditions stip ulated in CTO 8- HWA orders vide reference cited 

above we are herewith submitting the Annual 'Returns of Generation, Storage 8- Disposal 

of Used Batteries for the year 2024 - 2025 in Form- VIII as per the Batteries 

(Management 8- Handling) Rules, 2010 and amendments thereof. 

Kindly acknowledge receipt of the same. 

Yours sincerely, 

~ ~~~ 
(AutholJ Signatory) 

Encl : a/a 

Adani Krishnapatnam Port Ltd 
PO Bag No 1, Muthukur Mandai. 
SPSR Nellore District 524344 
Andhra Pradesh. India 
CIN: U45203AP1996PLC023 529 

Tel +91 861 2377999 
Fax +91 861 2377046 
info@adani.com 
www.adanlports.com 

, 
/ 

;' .. I.' 

.-J. 

Registered Office: Adani Corporate House, Shanti gram, Nr. Vaishno Devi Circle, S, G. Highway. Khodiyar, Ahmedab~d - 382421, Gujarat, India 
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FORM VIII 
[see rule 10 (2) (ii)] 

FORM FOR FILING RETURNS FOR BULK CONSUMBER OF BATTERIES 
[To be submitted by the bulk consumer to the State Board by 30th June 
(for the period October-March) and 31st December (for the period April ­

September) every year] 

1. Name and Address of the bulk Adani Krishnapatnam Port Limited, 
consumer Krishnapatnam Village, Muthukur 

MandaI, 524344 
SPSR Nellore 

2. Name of the Authorized person and full Mr. Kaushal Singh 
address with telephoDe and fax number Adani Krishnapatnam Port Limited, 

Krishnapatnam Village, 
Muthukur Mandal,524344 
SPSR Nellore, +91 9099002568 
kaushal.singh@adani.com 

3. N umber of new batteries of differen-t --O) No. of Batteries - 321 
categories purchased from the 
manufacturer!importer!dealer or any 
other agency during October-March 
and April September 

Category: 

(i) Automotive 
(a) four wheelers 
(b) two wheelers 
(ii) Industrial 
(a) UPS 
(b) Motive Power 
(c) Stand-by 
(iii) Others __ _ 

4 . Number of used batteries of categories 
mentioned in SI. No. 3 and Tonnage of 
scrap sent to manufacturer! dealer! 
importer! registered recycler! or any 
other agency to whom the used 
batteries scrap was sent*. _____ _ 

(ii) Approximate weight - 11.2 MT 
(in Metric Tonnes) 

*Lead acid batteries and dry batteries 

M/s. Jayvel Enterprises, 
Plot No.26 A, KIADB 
Malur Industrial Area, Malur, 
Kolar -- 563130 
Karnataka 

**11 .2 MT of Battery waste is sent to registered recycler 
(5.66 MT Acid battery scrap + 5.54 MT without acid battery scrap) 

• Enclose list of manufacture/dealer/importer/registered recyclers/or any 
other agency to whom the used batteries scrap was sent. 

Place: Krishnapatnam Village, Muthukur Mandal,524344. 

Date: 29.04.2025 

(Authorized Signatory) 
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